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Shri Madhu Limave then left the House.

wsaw WET S WT9 ) 0T FE TR A
TMHEWMIT & MG AN W

12.45 Hrs.

MOTION OF THANKS ON THt. PRESI-
DENT'S ADDRESS

R. SPEAKER : We will now tahe up
discussion on  the  President’s  Address.
Shri B. K. Daschowdhuty.

SHRI R. K. DASCHOWDHURY
(Coouch-Behar): Sir. 1 beg to move:

“That an Addiess be presented {0
the Picsident in the following terms:—

“That the Members of Lok Sabha
assembled in this Session  are  Jeeplhy
giatetal to the President for the Addiess
which he has been pleased to deliver to
both Houses of Parliamenl assembled
togethes on the 18th ehiuary, 19747

SHR! JYOTIRMOY BOSU (Diamond
Harbour): You have seen our gratefulnesws
in the (Cential Hall on the 18th!

MR. SPEAKER . Don't be proud ut
thut. There is nothing to be proud of.

SHRI JYOTIRMOQY BOSU: We are not
ashamed.

MR. SPEAKFR : If you aie not ashamed
of it. then God help,

SHR! JIYOTIRMOY BOSU: Let them
help others

SHRI INDRAJIT GUPTA (Alipore):
God will not help Mr. Jyotiimoy Bosu.

MR. SPEAKER: Nothing can  help
um. It is much better if he had lept
quiet.

SHRI B. K. DASCHOWDHURY : This
House has conferred a great homour to the
people of my constituency by permitting
me to move this respectful Motion of
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Thanks on the Prewudent’s Address Sir, us
[ said, 1t 15 a great honour to the people
of my constituency as I represent one
of the rural consutuencies ot ow country
and at the same time a bachwaid region
Sir, I said that 1t s u respectful Motion
of Thanks on tht \ddiess that the Presw-
dent delnered on the 18th of February
1974, becaure the Address menuons all
aspects that we are faung today  As g
matter of fact 1t may be argued bv some
that the Presidents Addiess 18 nothing
more than a wtual | do not arree Su |
feel it v a ~olemn occasion Further |
fecl, Su, thay the \ddiess presénted this
year by the Prowident 18 o document of
reahty T feel that the Addiess ot the
President v to be  judged by s own
candour, 15 to be judged by his  own
temperam nt The Addiess whih has been
presented has not lett any mattuis which
we are fucing today

Not onty has the President montioned
the problems but he has alo gnen the
gndelines and chilhad out what we  as
the representatines of the people hive to
do I quote trom the last para  of the
Presidents Addiess

“The formudable challenges that the
natton faces can be turned mnto an op-
portunity vy & deterrmined people |
have no doubt that as the representa-
tives of the people. you will give the
right lead in a spint of dedication and
constructive cooperation «nd that the
country will overcome the present diffi-
culties and emcrge stronger and moie
united to advance along the chosen
path ™

This is the duty that has been cast upon
he elected representatives This 15  the
duty that by owr deterrmned effort, by our
sincere dedication by our constructive ro-
operation, we must take the country to the
path of progress and to advance along the
chosen path

As T said early, the President’s Address
is really a document of reality He has not
even failed to mention the stark reality
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that we are facng to-day. 1 again quote
from the President's Address :

‘The rise 1in prices and the scarcity
of food articles, paiticularly n deficit
States, 1s of pitme concern to the people
and the Government The expectation
that the good Aharif haivest of 1973
would help to stabilise prices has not
matetialived

So, as | said 1n the Addiess. the Piew
dent has not minced matters He has not
sttt wither to mention all sides He
has onlv eulogised the achicvements of the
Government but «ven mentioned the dem
gratton ol the Government T agun quote

fiom the Address page | para 2
Sadom has o country taced  such
pigantic  problems im0 guich sucees
s10n vedar after yeai as  we
hne  these st thiee  vears It
has been o continuous testing of the

natiens mettl  The nation has saivived
these  difheulties and has not  allowed
them to come n the way of 1ts basic
endeavornns owards deselopment This
v no men achiesement and should not
be agnored, even though positive aspects
are apt to be overlooked in  diflicult
times ™

Having reteued to the forewight and
gwdance given by the President i his
Address, 1t 15 now our duty, the duty of
the elected 1epiesentatives of this augst
House, to come to a proper decision in
a democratic mannei, after having deli-
berations and discuswons We should come
up with a spint of determination and dedi-
cation and with a spint of constiuctive
cooperation to face these challenges

Being on the threshold of the bepinning
of the Fifth Five Year Plan the nation
seems t0 be grouping for answers to some
of the fundamental questions that the re-
cent developments 1n the countty have
brought up to the surface with greater
clarity than before One of the most im-
portant things to-day that we have to con-
sider is how adequately equipped are we
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to fuce the challenges of the shortages and
production  shortfalls 7 Obviously, the
question that 1 would like to put is this.
How are we going to solve the problems
of the chullenges before the nation to-day.
Is it by inciting violence and bandhs? 1
would ash of my friends who are inciting
and taking a cue under the garb of short-
ages and production shortfalls, to give the
answer as to how it will help them to
overcoiae the challenges before the nation.

his is the thing that one has to consider
in present circumstances. It is not enough
to focuss on shortages of foodgrains and go
on cemsurning the Government every now
and then for it. Just a while ago. questions
were raised that in certain parts of the
country, particularly in West Bengal, in
some  constituencies, clections have  been
stopped by the Election  Commissioner
and it is surprising that the Government
are Being held responsible by the opposition
for that.  The uaction of the Election
Commissioner show how democratic princi-
ples are being practised in the country.
As rightlv mentioned in the Address, one-
iifth of our total population is going to
the polls in the country and it has started
already and will be ended by tomorrow.
If there are any troubles over and
there for smooth conduct of elections, it
is for the Election Commissioner to take
the proper steps in such cases. And. as
some hon. Members pointed out, the Elec-
tion Commissioner has also taken imme-
diate steps. In fact. it is the duty of the

here

Election Commissioner to take immediate
steps.
SHRI ¢ H. MOHAMED KOYA Man-

jeri): Government have no responsibility?

SHRI B. K. DASCHOWDHURY : If
he feels that the Election Commissioner
has t¢ be given guidance by Government,
1 would like to ask, how he will reconcile
the suggestion. as in the Constitution, the
Election Commissioner is a separate body;
be i¢ an autonomous body. .. .
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SHRI JYOTIRMOY BOSU : This Par-
linment can give a directive to the Election
Commissioner.

SHRI B. K. DASCHOWDHURY : 1
cannot understand the reasoning of the hon.
Member sitting in the Opposition. If Gov-
ernment give guidance to the Election Com-
missioner, they will say that the Election

Commissioner is nothing  but the hand-
maid of Government.
SHRI JYOTIRMOY BOSU : He is, so.

SHRI B. K. DASCHOWDHURY : If
the Flection Commissioner is given a free
hand, they will say that this Government
is not doing anything. . .

SHRI JYOTIRMOY BOSU : Does he
have any doubts ? There is a superannuated
man as Election Commissioner.

SHRI B. K. DASCHOWDHURY : 1 am
not vyielding, Sir.

The major question that 1 had put before
was this. Are we adequately equipped to
face the challenges before the nation in
regard to shortages and production short-
fulls? We know that we are passing tarough
very liflicult times, not only during this
vear but for the last three years. As the
President has rightly mentioned. it has
been a testing time for the nation's mettle.
and we  have survived,  and Governmen.
have uchieved in the past years.
But there are certaun reasons why there is
still agony. and the President has appre-
clated understandable  agonv in the
minds ¢f the people.

success
this

Coming to the question of food und fuel.
especially in regard to the food shortage,
I have raised the question whether these
shortages would be made up and whether
the nation will be benefited by the incidence
of violence and other things that we are
secing today. Actually. these agitations and
resort 1o violence are creating difficulties
in the way of just selution of the problems.
That is why in the Address it has been
mentioned that we can arrive at a proper
solution of these problems only with a spirit
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of service, a spirit of dedication and with
patience after evolving a proper way and
making ‘a proper decision.

SHRI JYOTIRMOY BOSU: For how
long ?
- SHRI B. K. DASCHOWDHURY : In

regard to the shortuges of foodgrains, what
do we find today ? Just today during the
Question Hour, Shri Shinde, the Minister
of State in the Ministry of Agriculture
rightly said 'Look at the food prices today
in the world market’. While in pas. vears
the price was $70—80 per tonne, now it
has gone up to three times or more,
$215-=220 per tonne. This is the scarcity
position throughout the world. You know
that in the last year even socialist coun-
tries like Soviet Russia and China had to
purchase a huge stock of foodgrains from
the US and some other countries wher-
ever they were available, Judging from
this we know what condition we had to
pass through in 1971 which was a testing
time for the nation because of war with
Pakistan, the years 1972 and 1973 followed
with severe drought and flood.

MR. SPEAKER: He might continue
after the Lunch recess.

13.01 Tars.

The Lok Sahha adjourned jor Lunch till
Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
at five minutes past Fourteen of the Clock.

M. DepUTY-SPRAKER in the Chairl

MOTION OF THANKS ON THE PRE-
~ SIDENTS' ADDRESS-—Conte

~ MR. DEPUTY-SPEAKER : Shri Das-
chowdhury will continue his speech.

SHRI B. K. DASCHOWDHURY : Sir,

T was emphasising the point of the chal-
lenges before the country today as the

shortage of food production and other pro-
duction shortages. We must go back and
tuke stock of the situation and the causes
for the shortage. Only this morning the
hon. Minister said in answer to a question
regarding procurement that in the year
1970-71 the food production was to the
extent of 109 million tonnes. In 1972-73
it decreased, went down, to a figure of
95 million tonnes. This is one side of the
picture.

Then, before 1971-72, the requirements
of the fair price shops and ration shops
were normally met from the imported sup-
ply. In those years, the prices of food-
grains and other commodities in the coun-
try were much higher than the price of
the imported commoditics. To quote one
example, the price of fertilizer in the in-
ternational market some three or flour
years back was so low. so ridiculcisly
cheap because of the glut in  fertilizer
production in the international market that
we found that the transport cost was much
higher than the cost of fertilizer itself.
It is in this perspective that we have to
view the present sitnation,

We have certainly an obligation to in-
crease our production und increuse the
supply through the public distribution sys-
tem. How that is to bc done is the biy
question today. In those years the demand
for the public distribution system through-
out the country was not so much. Hardly
4 million to 5.5 million tonnes were need-
ed for distribution through the public dis-
tribution system and almost this entire
dc:/'nand could be met from the imported
supplies of foodgrains, because of low
prices and other facilities, like the facility
of getting concessional rate for foodgrains
and so on.

From 1971 the food crisis has been more

- aggravated by two successive droughts and

floods in some parts of the country and
the country's food production went down.
The result is that we do not have sufficient
stocks to feed our own people. At the
same time, we find that the international
prices have gone up to such an extent
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making it almost impossible on the part
of the Government to import substantial
quantities of food. Yet, the Goveinment
did not sit idle. Finding no other alterna-
tive but to gear up imternal procurement
from ali parts of the country, as for as
possible, the Government lost no time fui
thdlt.

It iv said that the system of procue-
ment and the procurement policy of the
Goverament have failed. It s not a fact.
In the earlier years, even mn  the vyear
1972, the procutement was to the extent
of 7.5 oullion tonnes, Only 1n the previous
vor the procumement was to o certain ex-
tent muie than that Le . B 4 million tonnes
In il other years it was less because it
was nul npecessaty  according to the exi-
renues of the cucumstances to have more
and more procurement But, having declared
omscl.es that we are not going to be
broabeaien by jood-supplying  countrizs
Ithe the United States of America, having
dicded that we ate not going to beg for
foad, having decided nghtly i the yew
1971 1w mamtain ourselves out of ou
own stoch, it was the declated poliey of
the CGrovernment to have more amd more
internal procurement and to distnibute those
through the net woirh of public distiibu-
ton  swstem

What is the posttion today 7 Tyen the
monthly quota that has been supplicd by
the Government to 1.75,000 fait  price
shops 15 to the extent of 8 lahh tonne\.
If we calculated on the basis of & lakh
tonnes, annually 1t comes to nem about
10 milhon tonnes, Wheic can we have
this ? Fkither to puirchase from  outside.
import it, or to gear up our piocuiement
drive. But heic we find. wherever pro-
cumement diive is theie. there are interested
parties to cash in on the economic diffi-
culties and shortages in the country, pro-
pagating no more procurement, telling the
people “procurement —never, never”. They
ure the persons who are alo saying that
the Government has failed in (heir pro-
curement diive.
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I find, there is a big contradiction. On
the one side, they are not allewing the
people to hand over their excess foodgrains,
helping thc  procurement drive in the
national interest and, on the other hand,
they aic putting pressure on the Govern-
ment that the Government has faued in
their procurement dnve, It has to be consi-
dered whether it i only the Government
that has got the responsibility for piocure-
ment. Certainly, the Government has got
the 1esponsibility, but whether other parties
which e claiming that the procurement
drive has totally failed have uny obligation
or 1esponsibility to the people. let my
hon. friends answer that.

Not only that. Even during 1ecent clec-
tons, we have seen that on one side they
are cliuming that let theie be more price
for the procurement of foodgrains and,
on the other side. they are claiming that
the issue pree of foodgrams should be
subsidised moie and that ity price should
be lowcied. 1 1emember to have scen one
cattoon published in the newspapers Some
davs before it was published as an election
poster On the one side it is  written :
more prices for the procurement of food-
gramns in the rural areas. At the sume
time, coming to the suburban areas. cities
and towns, it is witten : lower issue prices

I cannot undeistand it. This is what is
being sard by the Opposttion parties. On
the one sude, they e saying that let there
be more prices {o1 procurement ot food-
grains and, on the other side. thev are
saying that let there be lower issue prices
How to solve the problem ? Even accord-
ing to a modest estimate, the Government
is paying to the tune of Rs. 250 crores a
year as & matter of subsidy for the distri-
bution of foodgrnins through public dis-
tribution svstem If the prices of food-
grains are to be increased more and, if
the issue prices are to be lowered. it
means more subsidisation—which means
double or even treble the amount now
paid, i.e.. Re. 700 to 800 crores morc. At
the same time, it is said by the oppo ition
partics that the Government is taking re-
course to deficit financing. Tt has been said
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1 the Address that under certnin compell-
ing circumstances, the Government has to
resort to deficit financing to feed the people
in the drought-prone areas Even in the
Addiess, it has been mentioned that defi
cit financing has been done in the best
mterest eof the country withowt curbing
any expendituie on the Plan development
works and other essennal  things, eg
Defence and other things That s a big
programme 1If we are to muiease the food-
gLrains prices or the procurement prices, as
they are demanding and. at the same {ime
f we are 1o lower the issue prices,
1 means more defiuit financing-—more
inflatton  Again, on the one side, they arc
saving that let there be restrictions on the
deficit financing —~1 appreciate 1t But at
the same length of argument, they aie put-
ting piessure on the Government th.t lct
there be more subsidisation on {oodgtains
and other things These two ideas are
irreconcilable 1t 1y chfficult to unde rstand
the philosophy of some of the persons who
are just mnciting violence and deing many
other things on this particular issue

Now, let us vome to ol crisis It 18
known to all what the o1l crisis mea s to
day Not only oilcrisis Iven from a little
before the oil crisis took 1ty sway the 'nter-
national monetary situation o1 “‘It mntes -
national price trend had gone to such an
extent that it has become impossible on
the part »f the Government to in.ul.1e our
own economy agamst such trends of prie
rise throughout the world

Viewed in this perspective. we have v
come to our own concluston how we have
to solve this problem As 1 is said,
nowadays even the pirices of essential com-
modities 1n the international marker have
trnipled or 1n some cases even moie. But
even then what do we find today ? Our
Government, under the leadership of our
Prime Minister, 15 managing the country,
1s managing the economic affairs, in  the
best interests of the mation Now what
do we find throughout the world? Look
at Japan, one of the most industrialised
countries. The Japan's economy is just in
doldrums; practically a sort of state of emer-
gency has been declared because of the piice
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rise and the inteinational pressure on
her own cronomy-—the price rise of oil
and aH that Took at West Germany. In
West Germany, another highly industrialised
countrv, they have started retrenching the
foreign workers from their country. Yook
at Great Britain What is the impact of
this international crisis and the increase in
the prices of other essential commodities ?

Well, 1t s all known They have
started  working only three  days
m a  weeh The  dayafter  to-
moirow  Cieat  Britam 15 ening  to

have a snap Geneial Poll and there the
1ssue 1y whether, on the pressure of certain
organized sector, whether the Government
of M1 Heath 15 to stand, or the nation hus
to beir the brunt of all these ‘Be firm
and fair' - 1s the call oinven by the Prime
Mimister of Fngland

Not only this What have we seen in
the ¥ wiopean Common Market * The } u-
ropean Common Maiket n the course of
less than a decade, has come to be <o
big such a giant but because ot the intes
national price structure because of the cil
crisis very high price of oil, cven the Tu
ropean Common Market 1s crumbline down
and down We hnow thit France one of
the big major paitners of Fuwopean Com
mon Maiket has started negotiating umil
terally even changing thewr long standm
policv —it 15 onlv to save the Goveinment
of France — with the oil-producing count-
ries 50 that they can have oil under certs n
sympathetic considerations under cenan
fau price  This 1s the position in the whole
world We have seen that the valne of
the Dollar, one of the hardest currencics,
has started falling down hecause of 1the
international crisis  Is 1t possible on  the
part of the Government of India or is it
possible on the pait of any Goveinment to
nsulate her own economy without feeling
the impact of this international crisis in this
regard ? It 1s not possible. If any one
claims so, I must say that he is only trying
to have hiy, own building—well, vut of
nothing. -

What have we seen regarding our poli-
cies ? Take for example, oil. We find
that, if theie 15 any country today in the
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whole world, it is perhaps India, the Go-
vernment of Incha, which {s receiving
fullest cooperation and sympathetic atten-
tion from the oil-producing nations

PHAI GUNA

We have «een that Only the other
day our Minister of Fxteinal Affairs has
made a statement that Government of
India have entered into an agreement with
the Government of Tran and uccording to
the agreement they will supply large quan
tities of oil to feed our refineries, part-
cularly the Madras Refinery Not only
that, Iran has entered into an agreement
with our Government to supply crude to
such an extent that at least, two-thuds
of our requirement will be fully met this
year We have good relauons with Iran,
Iragq  Saudi Arabia  and with  other,
oil pro lucing couutries Our ONGC
iy taking all possible steps even to exp'oie
new wells in the oil-producing aredas What
does it mean ? It means that the policv
that we have pursued in the past in rcgaid
to the West Asia wnsis, 1n regaid to  the
oill-producing  countries the Arab count
1es hid started gving us dividends 1t has
nut only started giving us dividends 1t also
nroves once again that the policy pursued
by the Government of India 15 one of the
most successful policies even dreamt of by
i of the countries of the world Our
policies hwe heen wvindicated «mp etelv
ind they have been successful

We have been c(lamouring that the buth
of Bangla Deshis a reality, Banglia Desh
must be recognised by every countiy, not
only by Pakistan Prime Mimster Bhutto
so long delayed recogmtion through vori-
ous tactics but ultimately, he hail 0 see
the realities and only the other day, Bangla
Desh has been 1ecogmsed by Fakistan

We hope that the policy pursued by
the Government of India, the policy pur-
sued and consistently pursued m all faceis
of our foreign relations the whole world
will come to realise that it is the corrcct
and real policy to pursue in the ficld of
International relations
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In the last session, T think, in the fust
weeh of December. when one of our grea-
test friends of Soviet Union, Comrade
Biezhnev come here, he sad m unequivo-
¢al terms that in the field of foreign re-
lations 1n peace, progress and co-opera-
tion and 1n rapidly stabilising the scononues
of fthe Government the steps taken by

the Government me unparallcl There is
no doubt about it Also other forvien
dignitaries

SHRI INDRAIJIT GUPTA : He never

said ‘unpaiallel’

SHRI B K DASCHOWDHURY My
friend has disputed it  Tet mec quote what
he said He said

‘We highly appieciate the position
taken with regard to the Muddle
1 ast events by the Republic of
India which resolutely and wun-
ambiguously backed the just cause
of the Arab peoples The stand
taken by India 1s not fortuitous
On the contraty it is indicative
of her general role m modern
international relations as a peace-
loving state actnely fighting for
the cause of peace and for the
people s 1ights”

This 1s what he said

SHRI INDRAJIT GUPTA
quatiching with that part

SHRI B K DASCHOWDHURY 1
will quote further to substantiate my point
This is Indian and Foreiyn Review This
is what he said ¢

I am not

“He said that Soviet people ate well
aware of the magnitude of the
Indian people’s contribution over
the centuries to the treasure house
of world cultwe, and of the
significance of modern India's
achievements 1n the field of eco-
nomic and social progress”

You have 1t here . .
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SHRI JYOTIRMOY BOSU : This is
what you say in your UP election posters.
not

SHRI INDRAIJIT GUPTA : It is

the same as what vou said.

SHRI B. K. DASCHOWDHURY : You
also know it well but now you argue for
yvour nwn purpose probably.

So, what we find is that we find in all
aspects, we find either in the home policy
or in the internal policies or in the matter
of foreign relations with other countries,
particularly, in order to accelerate the
progress of peace and peaceful co-existence
with various countries of the world, the
lead of India is being taken as granted
almost by all countries of the world by
and by,

Even then we find that the problems of
the country have mot been solved in all
spheres. There are difficulties. That s
true. That has been amply stated in the
Adress also. 'There are difficultics. But,
how to overcome these difficulties 7 [Is it
enough for some people to call for vio-
fence ? 1Is it enough to call for bandhs 7
The people, who may feel that this may
show a sort of resentment. mavbe c¢rough
for them to show their resentment. But
how will these solve problems of the coun-
try ? That is a big question to-day. Tt
should be our determined effort to solve
all our problems and to meet the challenges
the nation faces to-day. We must sur-
vive in this strugele. We must survive as
a good citizen as any other member of
the world. In that respect, all viclences
and bandhs and even the strikes from time
to time will be more harmful to the nation.
The stoppage of production is  harmful.
Even a few days ago there was a jute sirike
in West Bengal. My friend is very careful
to hear about that., But what is the im-
pact of the jute strike in West Bengal ?
There was a production shortfall to  the
extent of Rs. 50 crores on a humble csti-
mate. Again, the railway  sirike which
created a bottle neck for the easy transpor-
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tation. easy movement of our locomotives
has caused a loss to the extent of nearly
Rs. 75 crores.

What is more. it is putting the clock
back. The bottleneck created in the way
of tramsportation of essential commodities
like coal and others created a Toss of steel
production to the extent of 2 iakh tonnes.
To whom these losses go ? This loss is to
be borne by the nation. And how ? With
these sorts of strikes, bandhs and violence,
who have got the benefit ? 1 will ask cne
thing of my friends and those persons who
are following that path. T will ask them that
they may do very well turn their eyes in-
wards and to have an introspection and
ask to themselves, to whom these soris of
strikes are giving the benefit. And, vir-
tually who are benefited ? Is the nation
benefited 7 Are the poor people benefited ?
[s the conutry benefited ? Then, how are
you serving the cause of the nation? You
are a dedicated soul, vou are a dedicated
person.  You have an obligation to serve
the cause of the people. Now, it is a
challenge before the nation whether you
have to create this violence, whether vou
have to create this transport bottleneck.
We have to suspend the call for strikes and
bandhs for any time and no time.  This
is not the time. So, let them have an
inward look, that is those who are suppor-
ting these types of agitations, strikes, bandhs.
etc.

Sir. there is no doubt that we are con-
fronted with price rise and  production
shortafall and  Government is  zertainly
taking adequate steps in these directions.
Government will take even the  strictest
measures whenever they are mnecessary.
Much has been said about the experience
regarding  the  procurement  target, It
has been said about hoarders and others

should be punished. T agree, 8ir. But
there is one thing which I would like to
sav. Some hon'ble Members in their

amendments have suggested certain thinzs
regarding procurement and foodgrains
irade takeover. In one of the amendments
it is being said. well, in view of the uifficul-
tv faced by the Government in the zase of
procurement of foodgrains, it is better to
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give up this Liea of State takeover and let
this be handed over to the people back, Now
who are the hoarders ? Who are support-
ing these hourders ? If we give up this
idea of the wholesale trade in foodgiains
then who will be the persons benefited ?
The said amendments suggested, if accepted,
will benefit the traders and hoarders only.
1 do not understand the philosophy which
thev advocate on this point

1 wish to say somethung with rezaid to
external affans 1 hav~ seen statements
published m the Times of India dit=d the
23rd February This is regarding the
Indian Qcean and the Anglo-American buse
there Mt Zurhellen said and 1 quote -

“The current U § deployments in the
Indian ()ccan are consistant with
our long-established policy Also
American  naval vessels in  the
Indian Ocean fulfil importance po-
litical and military needs of the
L S national nterest.”

1 cunnot understand this Jogic of Mr Zu-
hiclien Duoputy Director of U § Di.irma-
ment and  Arms  Control Agencv | do
not hnow how thev can say that it is in
their natronal interest to have US or UK
attbases and navies 10 the Indian Ocean.
What we declare 1s that they cannot have
this permanent interest or permanent nght
m the Indiun Ocean and to distrub peace
in the Indwan Ocean. It is declared by n
Resolution in the UN General Assemby
that Indian Occan should remain as an
ocean of peace, as an area of peace.
All the Ittoral States by the side of the
Indian Qcean have protested and have
sturled protesting in a vigorous way.

Being ta1 away from the Indian Ocean,
if some of the forces declare that it is
in their own national interest to have per-
manent stay in the Indian ocean how nne
can reconcile it ? These exploiters and
those impenialists may have certain powers,
but, they must not also forget that India
though a developing country, has started
emerging in a united way and she can also
tell thoee people that their national in-
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terests cannot be served by having a per-
manent stay, a permanent navel base in
this area.

6. 1895 (SAKA)

These are the troubles that we Indian
are facing, the whole nation is facing.
Sincc we are experiencing this sort of diffi-
culty of scute shortuges. price-rise and
external pressure 1t must be the endesvour
—i1f shall be om dctermined effurt—to
come out and overcome this creis by our
constructive cooperation from all sides of
this august House Tt is not merely a matter
of the Congress Party nlone bot it should
alko be the responsibility of the Oppusi-
tion Parties equally, as they are also a part
and parcel of this country if T have
understood them correctly, well, they have
also equal sympathy and obligation for the
people particularlv for those who are hard
hit because of this crisis But, they are
creating obstacles' they are trying to put
the clock bhack by creating bigger prob-
lems for the people T am sure that under
the leadership of our Primc Minister, the
Government is determined to solve ol
these problems If it was possible on
the part of the Government to solve even
the bigger problems in the year 1971, it
shall not be difficult now on the pat of
Government fo solve even those problems
in the coming months or in the comine
vears It mav take some time That is
4 difteient question

Therefore, I find that there is no justi-
fication for inciting violence and other
thmos The Government is now in &
position to overcome those difficulties, as
they were in a position earlier, however
difficult 1t mav be.

In conclusion 1 would hke to sav that
it 1s not democracy simply to incite vio-
lence and call for strikes and other thinus
Democracy means that in a concerted way,
throuch discossions, through the cons-
tructive cooperation, we must come oul
in a united manner in order to solve all
such problems now faced by the country.
DBuat. the activities on the partof the opu-
sition Members and some other Member.
<how that they are more interested in
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creating this violencs and other things,
Their activittes simply show that they are
trying to invite anarchy to democracy.
They are simply trying to create chaos for
the Congress Government. I am sure that
this Congress Government, whatever be
the difficulties, will be able to overcome
them and the Government will take certain
measures. Before I conclude, I will say
that there are certain facts which the Go-
vernment should also consider — Y am
sure the Government is considering them.
Because of this crisis, we are in great diffi-
culty to invest our resources for the Plan.
But, in certain sectors of industries, we
find that investments have been made in
such a manner that more and more luxury
goods — not the goods of mass consump-
tion~—ure being manufactured. T can
quote certain figurcs. The production of
refrigerators is going up; the production
of air-conditioners is going mu.h higher.
I have seen that the production of refrige-
rators in our country, beginning from 1951
upto 1972, has gone up as high as 174
times. The production of air-conditioners
has gone up as high as 10.8 times.

SHRI JYOTIRMOY BOSU : These are
mostly taken by the Ministers.

SHRI B. K. DASCHOWDHURY : The
Prime Minister is considering all these
issues. One of the measures that the Go-
vernment has to take is proper distribution
of essential commodities through public
distribution system. This is necessary. It
shall be the duty on the part of the Go-
vernment, to come forth with such mea-
sures from time to time to tackle all such
problems,

In order to have a proper disiribution
system, the entire organisation should be
streamlined. We bave a Department of
Supply, but we do not know whether this
is respomsible for making all these supplies
of foodgrains and other commodities. 1
would suggest to the Government that in
view of awnte shortages and crisls before
the country the present distribution syatam
should be streamlined. The Department
of Internal Trade which is mow under the
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Ministry of
to the Department
and given more
streamline the distribution machinery botter

With these words, I commend to this
august House to accept unsnimously the
respectful motion of thanks to the Presi-
dent that 1 have moved. I hope the en-
tire House will agree with me.

o wow wgrn (WrERT)  SUnTw WEET
forr far regafn wve woa sfwarer &R
g & 0w AT W oo ¥ 3w P gy
§w A wwedt ¥ 3w afwamo &6
afeowre fsar @ oY g areT ARl A
¥ owm X A re soom feem am &
e ARl & sgr & fn gy aferere
wqaT yEWw gra §e gvw gufeew iAo
fear mm fe & WTOM WA ¥¥T AT
e Y——qea-afy & fas awqst ¥ wwra
¥ fasg womr e wifgr s W@ 70

wiT wAT ¢ (r radfae sl gr e g
4% &7 oI & FT W A £7 &
P& At wawr 7 f5 o omw 7 o
wiwerar @r &) afs gart § meeng A
W WY ¥ WTHW W &7 I8 9 A g6
&% T wEw § afew & I wEA AT
wiffe & oo & affeafmn & i &
%e w7 ¥ w14 %1 ofeq wyAw g At
wa g § 0§ w ST gg WTAm A
faor & sz femrmar

W o X g% agr s A oTex R
frddt o & A1 o I NAW W0 I
¥ g % dmfoat ff @ oft A 7y F
o agr § foreaw ol wivire § gL
we i fewr v & fir § WY Sred
Wit W Wt W s ER a ) (vwEm)
% 7z i w7 e g W W & T
(vawarw) whage ¥ wgt & g AR
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& ww ¥ w qo W f e @
e o &afrat ff off 3w o A
ofr st syl & g W TrrtPor wTw
frrdY fmr vg1 wT) Wt wEwr Tradfe
T 5T e E el asr 2 4 sl St @
WY &1 W s s # o v Ty
@ ez § s ogart g Pl oM ¥
T W7 T AT fam Ry v W
o aft & 3o% faq svor @ wf afer
yavy ft &7 Ar e wrverd @Y g anfer—
A1 srarsr o & AT ) (wawer)

Mo WY qvTAR (7TAMTT) AT TEA A
8 ¥ o7 oy we A ?

YA MY . 7 TAA IEAT qEE 9T |
7T AU W FTET a0 AT g 97
T2 arl fwAAr a3 o4 owmr @ wiw
eqraTfa® ¥ AR v oA ¥ 98w
T ¥ 5 awr Zw ¥y oz Ay B fr
I WA g7 wEer Fofn gy 3w aw @
Hee orvaw aegar wmr 3fer geEr o
TR T | HAAT AT A7 ATAAT & WE WE
WA ¢ E (T a7 w1 s f ey
W T g ¥ B 7 Wt & ww oW
T ®RT F74r gyt of 12 v gooAfas
W XA WX qATT v OET ¥ gy Srqe
7 9% ¢ f 9@ AvIT 41 AW A E g
e e st ol we erwe pen wifed
I7 AT &7 F10 4% & fr 3w ew e
WO & A ® qEn g ¥ 5w '
Tow F A wrar ) K @Ad I Aew T
w9 oA # e & 5 v Bt @
o WA &7 T AE wTAT wifgd ) oo s
g 7Y § fF aE aweT &1 I A
A A W v wor @ oAt & ww wew
& quT | W waAfe mw frr § s
sereat gadr) We-fe vf 0w IuwEe g
W gATT T I agE-y U ¥ arer
wiwr frfrer sraroster s whoaag
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A AR wr T Ewe Awme & oy
i wgr fe owo gEt T oW WY T }
ow @l wrr § WY dediw afwr ¥
forsd wr wowr weew  wod Aol
sren eVt § Fardtewre oI ¥ srEQ X
a7 Wy dediy wfear e v & v fad
W ow qmow A ey AT | Afer o
. feddt W & wowweT weer wEE 8
fis fer sere wrreelt Wi GqEEn @
yfznet & gra fre-ewdrg sfwadr # gt
BY W9AT WIS =qes &7 Agy koA K
awnat g fe a® ewdin wfwawin s qar
qEATHT WY WAATC G FT IH AT AT
qega & Wi ag e far o ¥
T A aweE g1 ¥ wgr ag W
¢ & wowee gt o wwfn e w97
My g% gearEl &1 AETO AW qwAr @
T 579 qEY R OATIM e qeR #F uw
qTH A FHTH ALAT IWAT R | T HF OF
At @ Y wTTowAy ®T a9 aTOw w7 el
%1 g ) weer wied fe fred @W
iz ag oF 7 § ww &w & e W)
argy oAy w6 & foreg 6% A1 s
waqT 737 A Sifw Y T G961 A7 Ew
fir AT T ¥ wrerd & gud ¥ 9% gWA
e #t @ @ wwdaT & g9 g feawr
# ¥ ow WarAdr 47 4T W W ag ¥ 4
fo wTvA ®1 77 T G AR I TR W
off wrrT-wET WY giMA AT WnTE s
e av # oW 9w g & o 3w @
A § | wgmsr wfear ®F qw & e
T AMET W A AT §W GEE AT W
Wt s W & oww AW A qe fean A
A aw ¥ s § e wfEw ot & omEw
foard | I ¥ DAL AMT ATET W1 §©
ufeat § ot ¥w & erawwar Wi wwrrEdr
far woar e &, fem, wraee Wi e
qre w7 ararecr &w1 O S § Wl
gfeme W FmW wRAr owd &
frawn wqr SEETC 7 AT dar W
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[ e g

et 21 wwrrdfas wde §, wwda sore
& Wi gemr qrer anfge wR oot g 9w
sy s | g ghieeT W AW ®
w8, wgw ar st gt o ¥ g
Ay &, agy vl gw A wmy € Afe
U g & A aw §, wear #)
uTaTl ®1 4 aween §, R oW
Wt ATt w1 gweRn B oAl o ar oy
wrr ar gg o w0 § fe oW, aw
Tt T A @, Nl AT ¥u A Aw-
" AT worifaw seret & R s awd
HORT BT W AWAT & 7% afeww ¥
b, zavir afersr ¥ 3, mwrd qeroemer
¥ 2 e wowAY, werwwar e fger
FT G961 ¥F ZW W FHAT F, TH IA
¥T YT W7 AAT ¥ wOAAT| g R AT
¥ freofar wrar i

T oW & agy amrdr & s fon
w7 R oum A oA s, oW freane
87 u @, a3y whem e & g
¥ W AE A MY AT qEFE ATV AT KT
o ¥, frrgea F7 o e, wwen (oA,
oo (a7 e @[y o a7 G@r v
t 7 vanr ofw ¥ wfas $ma foqn
WET ®T TEA ATAI HARK WIT WeTH AT FT
AMGT TF W ¢ f6 IWE wew
71 fRA | THA W TATT FET & TR
orarst g # 5 omEr g fy, 9
wimw wET 2 {6 A= |9 faa ) et
Wiz 7 f& WA &g Wi STETRT 9T
¥ Faf frr) o ¥ e fewm s @
fr =rx oy wiaw & wfus w=fiw 2 o
wr qfws wfw € 2 a7 awar @ 6 gEa
wfw fo | o €€ T qXF AW A1 AR afEr
mF YTE I W17 KIS 90 A ATE g,
TAAT WA AT AFT B YH O¥W & e
Am Gy 8 o1 mfer o & T wew A/
FioAam oS Bg @ Sy wEr A
¥ ¥, nfeewrey &, mufer &1 o & omrd
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® AR TN §, OF mC ¥ ag yeend
AT 41, WIATH TZT FC & C@AT ¥ I
®1 frwre fear wrar ot Fwet gamer -
e & g a= v &1, grew sxod,
IR A g7 T | A7 wrE Sfera e §
wya T A ¥ &) afeew a7 § fe g
wo T qwAfas g fet ow a-fay & R
w1 sfafrfrs w0 g1 5% feamd & st
fifa & & g9 A7 maga & shaff &
§% awgy & sfafafu ¢ ar 38 whefean
¥ gfafafa &1 s gwq @1 (% wio o
Mo Hre & whowrd o1 ngo wife Wro ¥
whewr?t & wET am w2, A A wRr
T TRAT HOATT 2, IAE N WO wew
fer

g az ¢ frota g gt
v g fer &1 fam A i smifead faar
T nF oA oadre a7 e, fzepA A g
TR P, FTR NITE W 9OWAT &, IR
g tamdr &, A1 ne A1 afew o of B
e & wagwr ¥ staflRfae F wag
& f7A A I &, AT B@ oWy A OFT
fanmr 31 ufafafs o7 s & 78 ow
g FATT A7 R AT ETT ax afar
Frm foadr sifed oee T AW ogET T
FH AT AR wrad o dra faw arfed
o A1 3l wmfws st ol afaw
FTAT FAL X A TN &1 g AT
FATI 30 TAfar 2m ¥ 71 AR & ogm
Tl wed # ) oyreim smes 4 feeal
Fanfe famt HHaw qr W@ @
Tl $1A AT gH WA gERT AT wEv
FaAmt& wgr 5 fxvar Aer g Wi
A OTET AN WA AN A XA TR A
qEFT ®1 B AET O 4w M ®WR &
7w f& fev & a@ %2 fE 105
N ¥ oW ¥ g geEr v arde
WX WY & wr & oy fR 80 T A A
g we ad g fF oww T
o o w30 HfET ATI-mY O Ay W



H
261 Motion of Thanks

g ¢ fe vy mmae Ao A A
wowr wfgd) @ Tear fadnt a@ &)
T AT T ® WA 9T gfr weer s A
¥ AF 105 ™VE F Widiw AIET AW
g0 O ¥ v T §wA ® faw
oft #d = 1 s0v FT raq wfEd W
wATY A7 spwear & faF 1 for wEr =l e
W 3 frorg wvA 0 war ofifq wgr s,
arr o gra wifer, @ wifes §arowmom
F1 ¥ o g qrere faindr @1 s
wifowr a7 €% ae & fF g A W owg
fror wm, WY Ty g7 & oW wfER
THY AREET g4 AR 71T

9 oaawT g bR w51 TeT T A
i el & AWert 4T 0% mTA Ve
# fr @ I 4 T oawm wfsd ) @A
IOTEA &A1 APl E gAY @ @7 ¢ 4T
fer a7 Al vRa ¥ wr # frew &%
Al W oA frar szl e e w e
S=qt FE T R 3emIA ¥, TeTEA seA
¥ FAW T4 AT AT

o wifeda @q ¥ IRA ¥ o@
1962 F ‘ot AT, 9@ w7 owr far?

it wm At & foma @ g--wm
Hifad, & AT W TN AN F——W
¥ HAATEE gAAT 7 gt TH AT 0o WIEAT
afzd, afgxr ez € fefen & 99
qW 2 T maver faTm, w oE @ so00
fefrar % 4% @ 2+ g fad o
afea wrr & werAT W oA 3TE A
€1 wqd gy arg STR ¥ &9 A1 IOE A
& 20 ®TTEY AT g, STEr TR AR
wizd Afer gv 7 d 5 e oar 10 weE
AT ®y wwm ) At fET v @t @
100 wrafray ¥ 770 Wit YF, 20 wrafagy
At Ny F fod, gy fawr o &
fad wgwr WA @ aAvi AT 4 o Afad,
IR I 7 et o fign qwe @ g
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Yq-aw FOTEA qar & A feer qlwm gan
2 sw fdr 3, I W wArw WA amr
¥ dwem o § ol T I W e g
21w o I &Y wEeqr § oW oaw
e & fod v, miew feufr quros &
fat g famramm A gR ate 2 99T
e WY, A any oy feafr §uoadt #ning

oq %9 77 & PR R & e # e Y
g AR & Ay dr¥ = gf—aE o AT
T o AwT N ¥ A eeran oS
MEEATE W AW a7 FIA 2, ®WiA
a4 £ 20 S ¥ a7 W A
fe feeft & sfew & afx w10 AT P—
o & frwfor & fad, oo & qafmim
fo@t, s=mew @w@ & fad, =g a7 &1 A7
=t g1, TagT g, feAmr @, dfae oo,
Jatmfas @ ar AT afuErd fr—Aar
I9% a5 39 Ifad wifesfas fasar it
I & fawar wifed | T W, wq A
FUA UFATE NCE AT A, y@ A7 ArW
§ fogd TV BT TORT AEAR A AT
gvor feeRlt, JoTRA wmET g &7 AT
famairy vif wfuwrdr #F1 aww, A w@g
wrm f6 aR wemr  wwm witER,  sf-
wr aifyd ) sarmfa sarn oW wTes,
T AR W@ FWA WA & g A
fautn f&aqr #, 4% Y owwwm  q7F AT
2, ar gw #F femal A &8 o sgrar A
T 9E, AW & #% wg f6 wmw W
T wrm, awd afgwfar § & 57 fF
warr gfqum 7 man

ey A, AT XM EY wAwm wfr
¥ wira & o §, wEARE T w4
mmm,’&m%ﬁinmmm
g, Wiew wwe W § W & awT qe
w1 a%z &, W w1 gwe Afrwar w1 ase
g, fammr a1 gwe &, & W ¥ v A
grar) &W A ft x@ were & qwit & Frrior
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[y wraper ameerey)

v ¥ omRarwaary ¥ Agmm for 3
9 979 O 1959 ¥ 1972 AF OF AW
A v Awm X wmioow o geme W
g, o= aft gd, o qw ¥ famiwr @
fod o axr g5 W & fod &mv @
% www swew fwar or—%aw wfaw 99-
wm & oY, afer 4@y N9 o & e
3, wremh § o s wlT Aw e dfor wx
ey §, Wt ¥ R om e ¥ f¥
W %1 g8 Wt § g dw &, aw wiw
¥, aurw €7 ¥ F, wow w1 Fmiw @
* fad wer foiw mer }, @fer oo
fawm ufew w@ gori gz o @ ¢ fe
wET oW §rn § ww SwmEew dw fear
am gk ™ # W wiedt et
w@t ¥, g o o et ¥ wew v
s & w9 arr &, AT # oeirf
¥ Sy #7 sWdt sEgrEe W an
% o ary & Afew me A & frdw
T AP F—IAIR T 9T wE AT MR
fwz wrd, w§ W dqr o o fe ax eeer
wE Z AW, it e aid a fae
ATy & A wdT gun, Wi 9o dgw
ol gwy ww aw & W,
dfr wfer it ol ot s
Wodrw ogun, W oawz W ¥ @
mer ¥ fs ag  wopm oma,
e o A W o & el wem wfe
w1 W am wewr f—fainft @ @t W
I w1 AHI—7T gz ¥ afuw wfw e
amR wrg, wfaw arer Aww IAv w7 Aea
ut§ )

I §% AT W Wi 87 awere) ¥
s wr §, far Y mremr v amit
g wmx mr ¥ f o & somaw gy
v, vh 3w ¥ wigwawns wer wifed,
wdqt o7 @y Afmy afwmrsa o #m
w7 21 ol wmReT smgw ¥ vw S
frar, eofm swea W e wif,
afer oT ¥ St aw W T wr v

wre
it
ot
Dart
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gt W oy ¥ woR woedfen afe
qRMT ¥ WORA 0% WIT T WO A
fiemr & gt 3w swmafme s, s f-
Wt #1 wreAr, oF §EY & W oy A
wranr wr ¥ A8 &, dfesm o am oow X
o, afedt ¥ ™ W F ot k) gw o
o ¥ wgr T iR swrae e
v, afET T AW 7 AR W W AW
o ww @, W % fa T Aw WY
wHAT ¥ favarw vaw &Y avv Fer efed,
sareqr oA K AT At erfEdg

a7 & wf T orw o fRE ¥
WeF %A, T% art neddt ¥ ww oAt
v & Afer vg 4= ¥ vw = favam
g Wt o7 R OEY ATERT & ATT o™ 3w AT
ST & Are wet-faelt @ fe ozvomwe %
forer S%TT ¥w 7 9PN AT X ATY AT
fremdy 8, gwrr am ot Wt smfur gEn
¥ urg fawv &7 Ama 9 & AT AW
™ am %t oweer §owl ¥ feIndt qe
% amdy off v At w1 wrAw § fE AT
ST ®ET A7 7 o faviren g-—an fadaar-—
i% oot o di¢ www I gfA
¥ avay vwdfar W TR oam w1
v & e e faendt get & andy W
g fie ow ag feft 43 o Smwn s
& @ IFT T TYT FET AR aa,
IF A 9T St TEw Femr § Wi W AW
1 w1 I T e ® g fomm
§) wWIT TR Y6 seeamsl W e
% foit & gt fr B euw ey R
HATY ¥ ATAA T, AW W IqH AT &
AW IA QG K TG T Q&I AGT K,
feg a% A\A-m S IEAT &, TH 8T A
wermifa wfl #1 W w1 g grT—aw
AR ®T ROFAAT AWTH WT W 9T, N
e gt X & fF wuw oWl o W www
0 Iz o B, wfew ww oAy gfn
amd § fem v #tw-mr sEw @
w ¥ fedr ofr drgar geTA sam WY
i ¥ g g ¥ g o wodamn ¥
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tafrd g fawmr } 2 o e wf-
aréal W dedi ¥ wom g ™, v
spagrowl Suitl & sre ot af ww
oww QET T § o owiw gfeww &
e &, o awamn W dnfers
¥ g9 vom § O R 9 | WA Y
R TH A T §, AR L
wredtg wwar & fomdw Wi wwom
¥ AT Ow ®Y PR ¥ wwar §) g fed
7t ¢ fr oew or wAfmy e, wfe-
andil w1 weRfavare § AT e w39,
T OEA TG

E

-

MR DEPUTY SPEAKEFR : Motion mov-
ed -

*That an Address be presented to the
President in the following terms:—

*Jhat (he Members of Lok Sabha
nssembled in this Session are
deeply grateful to the President
for the Address which he has
been pleased to deliver to both
Houses of Parliament assembl-
ed together on the 18th Febru-
ary, 1974.""

A number of amendments have been
given notice of by the members. Those who
ame present and would like to move their
amendments may do so,

SHRI N. SREEKANTAN NAIR (Qui-
lon): 1 beg to move:

That at the end of the motion, the
following be added, ramely :—

“but regret that in the Address no
steps have been contemplated
to bring that Maharashtra Gov-
ernment in lie with the na-
and force them to take string-
ent action agairst atrocities of
the Shiv Sema™ (1)

ddress

SHRI JAGANNATHRAO JOSHI (Shaja-
pur): 1 beg to move:

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention

in the Address of the Govern-
ment’s repression of junior
doctors who are agitating for
the implementation of the
March 31 (1973) Agreement
between them and the Govern-
ment.” (2)

That at the end ol the motion, the
following be added, namely :—

“but regret that the Address does

rot mention the piactice indulg-
ed in by the Prime Minister by
flooding U.P. with Election-eve
Foundation Stones of projects
some of which were neither ap-
proved by the Planning Com-
mission nor any funds were
provided for them in the Bud-
get" (3)

Thut at the end of the motion, the

following be added, namely :—

“but regret that there is no mention

in the Address of the blatant
misuse of All India Radio and
Television by the ruling party
for its electoral campaign in
U.p." (4).

That at the end of the motion, the

following be added. ramely :—

“but regret that the Address docs

not show any interest in the
decision to remove disparity in
status and emoluments between
Generalists and Technocrats in
Government services.” (5)

Thot at the end of the motion, the

following be added, ramely:—

“but regret that the address does

not mention the utter failure of
the Election Commissior of
India in stopping the gross mis-
use and abuse of Government
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machimery in  UP. by tha
ruling party for s election
vampaign ™ (6}

That at the end of the motion, the
followmng be added, ramely —

“but 1egret that in the Address no
tnbutes have beem pad to
the hetoic people of Guyarat m
generul and over 50 martyrs in
particular, who fought a gallant
ard successful battle against
the coirupt and incompetent re-
gime there ™ (7)

That at the cnd ot the motion, the
following be added ramely —
“but regret that there 15 no mention

in the Address of the utter and
miserable failure of the Govern-
ment to chech in Gujarat acute
shortage of cswsential consumer
commodifies and their soaring
prices resulting 1n food riofs
which were brought under con-
tiol with the help of aimy ™ (8)
That at the end of the motion, the
following be added, ramely —
“but 1egict that theie 15 ro men-
tion in the Addiess of the spe-
ofic and compelling reasons
due to which Gujaiat people s
demand tor dissolution of the
Staite Assembly was not accept.
ed and instead a suspended
Assembly has been imposed
there ™ (9)

f& gt & o o a7 AT I, v —

“greg A7 ¢ fr A& g & few 4
® AATA ¥7, FAT WE I
R AU WA T AT R
A wv% ¥ wheawm @ e
wwarrs A8t P omar &0 (10)

fr g=ms ¥ we1 ¥ IF X7 A, aqiy —

‘g A § f& waRew-wgraw
fowrr Y fert @ ov fafeew
sty wfiomrr & T @l
g (1)
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for weemw ¥ 9=y ¥ T Avyr W, Ry -
oy axd fo wfooww & @ aw &
P A W W § fr s Al
wu feew & o & fowdi wafa
x fr wx femr wd@m’ (12)

fy see & s & qF ATeT W, i —

‘T dT & e TvEwEnA P s
wfurifr & favg aw@E &
g™ et fad w4 Iy,
AT AT I9GEN WA AT A
¥ fagam #1 I wiewwr A
o fwmr omw & (1)

fr weme & 9= W a7 W Wi Ay —

‘v w7 ? fr oefqamer 7 marfesr
T urp ® s ow oy, qafay
gar 9T 7 refmiv 77T 4 &
arft &9 F1 qrEAT FT IWT AR
=W o swamw g fiT oM
#1'(14) .

h‘_m’vw%wmmwﬁa-

q @y § f§ wamart ™™ § ATEEEAT
TN A WA WAE P AN F T
qrediy A % fAg oA 60
AT Fare wiawmoor g & 20
(1s)

f¥ Sema & WA 7 9 AT AW, wYE -~
“goy wz ¢ fr whw feamr oF
difer amfe gwgs x AT AT
waww W fwd wA ¥ sTeTA
wfwvrae & wft femrnmr & 17 (10)

fE& sFora % v ¥ W7 YT A0, g —

‘grg Wz ¥ fr ov fafrew safe &
wTea & seaw otk & A s
NT W ST WY AT §
wrf W wfenwe ¥ oafr
w 81" (17)
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fr weme ® wr #° gy ofrgr W@ wate—
“qoq 4t § fr awfew dgf « we
% feqfr § dwwr {Oomme,
AT OTW @At X A, w6
swArr Al W wfeeadn TEw
& fod grome sy w9
wfwvraw & o & o £17(1s)

fx wema & wea ¥ a7 drer W, weiA -

T ax § fr ddt mh e ae-
#a for worelt & srvor AW &Y
a7 Gy B q¥ qATR 7 erA M
sita & fareror & fd, w18 T
TF AOVATA K[ GO STAATRT
¥l Ay wE A (1)

f& oo * W 7 a7 Wrer WG, AaiA -

“orep @R £ f o T de @ &
TTRAETT EY AEEAAT F1 oA
¥ v T I WP AT 9mm
wheamor & 78 & af 21'(20)

f& St ® w1 ¥ 97 FeT I, waig —

‘o Az % f& wiwwreor & osfrs
ez & fawm afr ¥ 4 fro-
7 % fair Primre o3 a5
Trerdr Arfagr &Y w=i aft & o
B (21)

f& gomg & w1 W qF Srer W, weie—

‘grg AT % f& W v § ufuwre
# afeu & v ofewr & afiw.
firr v o wraTgwAT A w9
I sfwamaw & A fear
£1" (22)

t& s=m ® v i ay oy mF, sl
oy @ § e amsfr fre ¥ a2 ¥
R o et o e ¥ fad
qT wRl WY me wfwfr oafea
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fegd o &1 wwarw sfoame
¥ aft foar w847 (23)

& grare & @ ¥ qg ey o, -

“qrg @x § f& s o weRn
W1 WTOEwarET gTw
far o or dgwr  wmfewmw ¥
& oft ok 20 (24)

i SeAYe & oot i aw SrEr ST, WY -

“gvey @x ¥ v et oow ® oofA
WA AT A wwg faam AW
%t w0 7% & amg 34 (At
wr & whnfe gfe 7 afow
i owitr gfe & wdf, I
1 wfer ¥ 7 w794 w1 w7 wrvAr-
7w wfarw & w0 fear mar #
(25)

f& gFATa ¥ WA W U AreT A, w4 —

“rep &z & & wfewmwr ¥ WA U
w1 A v & o fed W
T3 A = frmfAm s wY
g o #r wE X" (20)

fr ToTT ® WA T U7 HET W, Wi

vprep @ & fF 1971 ¥ QT @ W
ey Wt R § AR,
pa-anfrmr # wrdm qfw W
aiferArlt weR ¥ % W & AIE
frir g7, 3@ T T wfegaw
¥ wre A fear mam #0 (27)

f wETE & WU X g ATET Wl Wi

vqry Wz § fe b e Tl & @
foron WY FTARETR WA
* gk 9x, faely e &
ubr &1 gw vy & fod mw e
frer wrdr # frgfenr & fedt wrd
sfe wfvamewr & o 417 (28)
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fe orure wre witeRt]
fr sy & wer ¥ gy o wg, i

“qog W & B wfiwr & o A
aeifr & wew qv W ot
fierr war ¥ foere wein wlet
Ty § AR owAmTT wEx A
fiesmr, ®9TT ¥ W FEOT
it &1, TAF ITT AR AN W
& woit 1 oog fafeam emfa &
weern fammm o omE Y (29)

fr ey & ey ¥ g7 STeT Wid, weie -

‘qeg A F fr owwi o ¥ fafaw
wt A omfy 7 fosly s
& fod fastprrs w7 oY omare-
g1 dfmr & wfawada b
¥ feq wrf #fq afqamw 7 "
fearf m¢ 21 (t0)

fix werT T W1 oy oArer WA waiA -

“qrg a3 2 6 w1 Aa awl € wafy
¥ ¥ & @ A, frry seame
Wit ¥ afomere Wi s
* 3y fm e Ifer I
wr wif owdr m¥r whtanaa @
a; 21“(31)

f& 9sm1g & we1 ¥ 77 wrer W, wafer-

“roy @ § & ot qoah Ioet &,
e fafm wxfe & o, T

& Ay ¥ sfas s wrfimre oy
% fa? wvf wfy wiewmw # wre
mr € m §17(32)

feneme & v ¥ 7 ST T avir —

‘“oey & & fr e favefrea &
qOTER & wwg A WY O qoerd
it W Avk ¥ R SE fomr-
Frdw wfwwraw ¥ vft fearward
(39)
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f& g & W ¥ or o AR ewie -

‘g AT F 1971 K W & S
wrew € wor § wrg findr freet-
foelt Y wrofir aeform W@ b
TR ol g W o W
wfowrow & i & §1 (34)

fr grArd & @ ¥ a7 WTer Wl wair ——

“grer wr B O TWTT, RGO SRR
Aq W@ wadt W q@w AfT ¥
fautror & far wfew zfe &
g &, tm F Aadq ol & wfa-
fatudt &1 v WEEE AR
ATt 1w wigamm § A7
T o oe1 (15)

tr grAr T ooew ¥ a7 W WG wa o—

“qrg Az £ f5 e @ fareiEm
GHPAT A4 99§ AAT ¥
Frq ¥ o gaE-wedl §oomae-
q QAT FEA T N T
wfawrw &% sz adr w1 Wk
F ' (46)

fx woma ¥ o1 ¥ a4y AT AH waig —

“qr AT & fe wmoeTRIT & owror R
i fvw & gmg W & fm
sfeurt & wearf wqwer 370 W
W WIA W svenm  wfwmer
oAk ® A€ ¥ (37)

fr v & 4R 7 gz Wy AR weiw —

‘rrey W% ¥ fr wfawew ¥ gy amame
frer we foar war ¥ fo weifew
a1 v wvTeaT & fen smamdn
W faflm & "verh gemw W@
wor foar widar 17 (38)

SR ¥ oW ¥ gy W @ qutr -

‘g W ¥ & o fafrem wafe ¥
urer & ydw ™ X i & qnir
N wwe gl wor st
wrf s wfwemenr & o fiegr
mar k1" (39)

fw
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fe woma ¥ wor ¥ qF Mg wnk ey —
“greg &7 & fr wTaww wequi ® oo
Wt g% qEdi ¥ wamw afg 9
fadesr vt ¥ wewTy #F AT

WAETAT ¥ AW ¥ SPT WrETO

T FTOTT Iy ¥ owal wiw-
wrewr & At & mE g (" (40)

f& woma & W= & gz srer W, welg —

‘g Az ¢ 5 framr &1 3dor frwrg

*t oA Aqr &y gag 9T AA ¥

ATHIT FT WAHANT WIT ¥R Ay

W TW wawr wT yeAw  wiearan
oAl 20 (1)

fr wAme & 9= § o7 9o w@, gafy —-

‘T A 2 R 1971 ® WG
52 & war-wmfrar @x & o
feearfelt & 3far Aar Iger
A gfagfs s & fan
n% fafivr wafy # s, afe-
o o A wg h” (42)

fo xem ¥ wr W 7z s omt, ey —
“qrey &z & 5 wfaaraw & g7 WA
mr fer war ¥ fe e fafeeer
wafy ¥ wpre wpgfer v
T ¥ ofr At @

wfe wffer 0% &, T W

ani & gemafor v @ 31" (43)

fmmtwiwgwqﬁ,m_
“org WXt e aw W sheifew e
wT QU IET & & I wwEl
¥ wwi afwwme & @ 81 (14)
fe werre & s & oy ey ard, wafy —
"qog @T § T wfvwmer & & whres-
A o was wr IoNw TE R
fork  gra fiemr W sTofas
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gy WYX wifew fagre & fad

war g amfre w W foer
¥ ow awewl ATRW aART AT
w1 (45)

fr e & W & 9y W o, Wiy -
“tg wx § f§ %w WY wwex
aAa wfer & swrly Aar afto-

TG AUT JU ITAA FTX KT IEAN
wieamor 3 a7 & 1" (40)

& soma & wer ¥ a8 orer Ak waiy —-

“qrey Ax % o afawmem & www aefr
T wfiew Tanee ¥y WA
wig garc e s ow frfee
gafs ¥ ®@ FF w W Aw-
ar af fear war k07 (47)

fe sermr & wer & 7w o WT, Wiy —
‘v W ¢ e tw ¥ awewiw feafy

® AurA S 8T Wt wfg.
wraw & afy & wf 41" (48)

fe wrme & s W aw arer o, aqiy —
‘qrey 4% ® fw o wEwfey & fm
qa s ¥ frg @wE daA ®
art & ofvwew § e 3w
i &1 (49)
fr womr & e ¥ oag e wmE, eai —
‘qrxy A K fe whroew & @ s
agr o ¥ fw wq¥ qIw ¥ A
gt 97 wfagea Awmar wam o
(s0)
fw we1ra & o=t § a7 e o waty —

‘grey Ax ¥ fe wfwarew ¥ g2 ey
it o 7f ¢ % qawdr & Awer
sfsmedt at faar s@ W) 7R
IR AT AT wR gfend
feary & fyd ow vew erQo wriw
%1 wza fear wdm 1" (51)
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[ v o o] SHRI C. H. MOHAMED KOYA (Man-
fir wers & wmr ¥ ug oNeT W, waiy — o) 1 beg to move:

‘grog dz ¥ fo Twd @ W Wi

fe wety & o= ¥ a AT WA, WA —-

‘qrg wx & fo wfonae v 17 feon
we A W T 5 1967 W
@y Z7T OTfA W A%eT W HIEIC
¥ qft v Frafa & fem ¢
fs wfrarr ® s s ®
w wfer  wdw oAb T
¥ WaTEl WY AQ oWl &
fa dwfea® WaeT & w9 & W
WA Wiz o afgwmer ¥ oI
arx 1 feafem w3 ® fA3 ox
fafrrer wafs o & SNew & a8

§ " (s4)

fo s & w1 ¥ g e 9w, wely —

‘qry @2 ¥ fe ofwwmew & az wm-
A A ¥ e pom WY e %
g @ W wht wmfe @
st wre wTER w@d " (55)

That at the end of the motion, the
following be added, namely :—

“but regret that no mention has
been made in the Address about
the atrocities committed against
South Indians in Muhardshtia
by the Shiv Sena and the fail-
ute of the Government to pio-
tect then hves and properties”
(57)

That at the ond of the motion, the
following be added, ramely —

“but regret that no ment'on has
been madec 1 the Addiews
about the necessity ot amending
the Ahgaih Mushim Univensity
Act to ensute the munonty
tharacter of the Unneisie ™ (58)

That at the «nd of the m.ton the
following be added, ramely —

“but regict that no mertion has been
made 1n the Addiess arout the
Government of India ensuring
12 Oz. of rce 1atwon to the
citizens of Kerala ™ (59

That at the end of the motion, the
following be added. pamely .—

‘but iegiet that no mertion has
been made in the Address about
the communal rnots 1 the
country and the measurcs to
chech them™ (60)

That at the end of the motion, the
following be added, ramely :——

“but rcgret that no mentior has
been made in the Address
about the coir industry (ie-
organisation) schemes  sub-
mitted by the Kerala Govern-
ment which will seive the in-
dushy directly employing half
a million people” (61)
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That at the end of the motion, the
following be added, ramely —

but regiet that no mention has
been made n  the Address
about measwes to give ade-
quuate representation to Mushims
and other minoiities 1in the Gov
ernment services and nationalis-
ed bankn™ (62)

bhat at the end ot the motion the
following be added, namely —

but icgret that no mention has
biuen made in the Address about
the nced to constiuct € aliut
ierodiome and the Melattur Fe
tohe Ruiway which are the
long Tilt needs of the baut ward
Mlappuwiam district of keiala ™
(63)

fL t at the und of the motion the
folloming be added, namely —

bul 1egiet thit no mentior has been
mude 1n the Addiess about the
proposul to make Urdu a se-
cond lwnewige 1n the Urdu
spe ik ng States (64)

Th t it the wnd ol the motion the
tollowing be added namely —

hut 1egict that no  mention has
been made 1 the Addiess about
giving political pension to the
patriots who took pait in the
‘Mopl1 Rebellion'  which was
part of the Civil Disobedience
movement stailed by Gardhip
known v the Khilafat move
ment  (69)

Th ¢ «t the «nd of the motion the
following be dded, nimely —

‘hut regret that no mention has
been made in the Addiess about
writing off the amount given as
loan to the repatriates from
Buima us was done in the case
of loans given to the gold-
amiths ™ (66)
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That at the end of the motion, the
following be added, namely —

* but regiet that no mentior has been
made n the Address about the
necessity to eapedite the open
ing of a separate passpoit office
for kerala' (67)

That at the end of the motion the
lollowing be added namely —

* but 1ugret that no mention has been
made m the Address ahout the
tragic death of job hunters fiom
Rerala who tried to escape from
Dubat in a launch and the
neghgence of ot Fmbassy stafl
1 1edressing the grievarces of
the illegal unmigiants ™ (68)

SHR1 ¢ K C(HANDRAPPAN (Tell
vhary) 1 beg to move

Thit at the end of the motion, the
following be added. namely —

‘but tegiet that there v no men
tion 1n the Address about the
atiocities committed against the
hinguistic mminorities  especially
against the Maliyalees  settled
and working mm Bombay by the
Shiv Scna iccently ' (84)

That o the end of the motion the
following be added, namely —

‘but 1epict that there s no mention
i the Addiess that the Gov-
ernment will grant the right to
vote at cighteen, a promise made
to the youth of the country™
185)

Thit at the end of the motion, the
following be added namely —

“but regret that there 15 no mention
m the Address that the Sche-
duled Castes and Scheduled
Tibes (Orders) Bill will be n-
tioduced 1n this session " (86)
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That at the end of the motion, the
following be added. namely :—

“but regret that there is no mention
in the Address that the Gov-
ernment will take immediate
steps to abolish the so culled
public Schools which produce
Pro-West elite ard snobs in our
society.” (87)

That at thc end of the motion, the
following be added, namely :—

“bot regret that there is no mention
in the Address that the Gov-
ernment will grant bonus to the
railway employees.” (88)

That at the end of the motion, the
following be added, namely ‘—

“but regret that there is no mention
in the Address that the Govern-
ment has failed in bringing down
the steadily soaring price lire.”
(89)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address that the Gov-
ernment has failed in curbing
the growth of Indian and foreign
momiopolies in our economy.”
(90)

That at the end of the motion, the
following be added, namely :—

“but 1egret that there is no mention
ir the Address that the Gov-
ernment will immediately grant
permission to the Kerala Gov-
ernment to issme the ordinance
for the nationalisation of the
forcign owned plantations in
Kerala, which is lying with Cen-
tre for more than 3 years.” (91)

That at the end of the motion, the
following be added, namely i(—
“but regret that there is ro men-
tion in the Address that the
Government will take meaning-
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ful and stern actions against the
black marketeers, hoarders and
profiteers who are responsible
for the miseries of the common
people.” (92)

That at the end of the motion, the
following be added, namely .—

“but regret that there is no mention
in the Address that the Gov-
ernment will take strorg mea-
sures like demonetisation to put
an end to the growth of black
money.” (93)

That at the end of the motion. the
following be added, namely -—

“but regret that there is no mention
in the Address that the Gov-
ernment will take steps to bun
semi-fuscist and para military o1-
gansations hike Siva Sena and
RSS which are threatering the
very unity of the countty and
Nation.” (94)

That at the end ot the motion. the
following be added, naumely *—

“hut remet that theie 15 no mention
in the Address that the Govern-
ment will take immediate steps
to 1eform and democrntive the
education system in India. which
even today remains out dated
and inadequate to meet the
necds of the country.” (95)

That at the end of the motion, the
following be added, namely ~—

“but at the end of the motion, the
following be added, namely :—

“but regret that there is no men-
tion in the Address that the
Government will take steps
to include the backward class
Christians of Kerala, Velan
commonity of Malabar and
the Kudumbi Community in
the list of Scheduled Castes.”
(96)
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SHRI K. S. CHAVDA (Patan) : 1 beg to

move

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mertion
in the Address about Govern-
ment'’s failure to bring down
prices of foodgrains and other
essential cqgmmodities of life ”
97).

That at the end of the motion, the
following be added, numely ;—

“but regret that there is no mention
im the Address about failure
to provide foodgrains and
other essential articles of life at
reasonable prices to the people
living below poverty line.” (98)

Thut ot the end of the molion, the
following be added, namely :~—

“but 1egret that thetre is no mention
in the Address of sympathics
to the families of those who
bave been killed during the anti-
piice tise agitation and agita-
tions against non-availability of
foodgrains and other essential
commodities of life in the State
of Gujarat.” (99)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of the feclings
of the people of Gujarat ic
favour of dissolution of the
suspended Legislative Assembly
and having fresh election imme-
diately.” (100)

That at the end of the motion, the
following be added. namely :—

“but regret that there is no mention
in the Address of setting up
judicial enquiries into corrup-
tion charges against the former
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Ministers of Gujarst Govern-
ment and police excesses during
the arti-price rise agitation in
Gujarat.” (101)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of undue delay
in giving award by the Prime
Minister on the Narmada River
Project dispute.” (102)

That at the cnd of the motion, the
following be added, pamely :—

“but regret that there is no mention
in the Address of the failure of
the Government to stop the
mass killings and repression by
Central Reserve Police and
Border Security Force in order
to suppress unanimous and
popular demand of the people
of Gujarat for dissolution of
the Statc Legislative Assembly
and holding of fresh clections.”
(103)

That at the cnd of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of Government'’s
failure to introduce total prohi-
bition throughou the country.”
(104)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of stopping
Government's encouragement to
foreign drugs manufacturing
firms at the cost of Indian drugs
industry.” (105)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
ir the Address of a  definite
time-bound programme of re-
moving unemployment from the
country.” (106)
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{Shri K. S. Chavda).

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of taking effec-
tive steps to stop lotteries in the

country.”
st T vt (qawt) & s e
7

fr s & o=t ® 3 W oW, e --
“foy W% & & wiawrm & wmEoaT
TEWT T GR KA AT AW A

s IR feax wva § fA@ Wl
giafem a1 zm vomR & Aww

R owk g=a o 2" (10%)

& o & w1 i g7 ey WE, gy —

“fom &% & b ofawmm & g o
w1 s aega fam faedr afeat
¥ IR TR & tad zE oTIm
FAF AT X w° g oA 2
{109)

fr g=my & ™ ¥ w7 arer a7 waba -

"ty @ & fr glavim W ofesen,
frot =t o wagfar wfRar ar
fam g7 aw & fafaw mwr w
wama frad W v § oy fen
2ar gfrEG @og gEr o &
frafa gard & Imar & nag W
wrl s A £ 1 (110)

fo geg & w4 7 gE aw wid i -
“facy @z ¥ for wfeaom & i
ferit &1 ST AT JmYr A

amrd apw s @ oorr a1 wfuy
a5 A% fwadr w81 @
WRAEAT £, + 4%d & wif I

g ()
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fo yemr & wor & qy ol wnd s -
‘reg ww ¥ fe fadell e W
s aaTi #r raeraT €1 sfwwTae
aowrd W oAl g (112)

fr s § wer ¥ ag Wy 9@, w9 -
‘qrey d@x ¥ fr wfewow & faodr -
forr ai gTrEmEr & TR

F1 w1 geEm w1 (1113)
fr wme ¥ v & o7 sinr W, sl -
‘grey @7 7 f afaamw 7 S T
¥1 @7 Fare ¥ I FAR AT BE

F1 AN FTX HW[ AT AT F
A & FT 0T AWA R T
Faq Y "EATIYAl AT siAdrTv

R oFE I oAt g (v

fr oA ¥ w7 o7 Aer w6, 91 -

‘qrey ax g fr mharor ® ofAmdr

AT ¥ AT TR TEW ¥ FITATT

& AW &7 77 2 fa=r oaf oW
g (115)

f+ send % 97 7 g7 qATET AMH, watw -
‘rrey 7z ¢ fE wfeamw § e @
grz WRmT & AW EAanees
arudet ® fric amr F A1
w4 & A &7 AT agr AT iy

21" (11a)

fr oward ® oA ¥ 47 Wrer W@, W4l -

‘gl &% 3 fe wiwamw 7 qETA 3
w9q ave 0 T foafa &
fAgq foedmre g st s faear
AT & o o2 ) (117)

fr wemt % Wt ¥ gy W Wi, sl -
“rreq @ & fe whasmw & ogF aw
Ao oEM & @ AR ¥ AW
g w el ot & &
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W ® ST % Ty &, frr
W oR T B (118)

fo gome & g9 ¥ g7 S Wl webr -

“oey Gz ¢ fr ufewrow & 2w o ofa-

fagramdr Nt & wwaw Y A
o1 omir 21" (119)

fe seme & v & a7 wrer g, waiw -
“ery am ¢ fr wfoamaw i fade A

Fofdt & g1 e W@
wf T wEr F 0 (120)

& 7793 ® wA 7w g7 wrer 9w, waE -
‘g g ¥ f& mfawmew ¥ @,
T 5Y ot ¥ AW W srart
AT HATFTATT F794 and  oaf Fa1
& frrz F19amEy a7 &1 % T
T oF (1)
fr wam ¥ w1 0 a2 9Er g, wwiA -
“rry Az ¥ fr wfeamm & femen st
T 1 i AftvA s &Y
MTITOHAT &I o415 Io07 g7 21
(122)
f& s 7a T /9 ¥ 9% ST 9@, W9GA -~
‘o w2 f& wfeamw & fen
TN & LT F & Ierw
T o (123)
f& wotg ¥ v ¥ gE e WF, wafr -
‘o @z & f& sfqumm & &F wfg-
wifwgt % fasg & WA & AoeTh
i & sroEE %1 fare v @
g wHAE O w1 s TG
ae 7 (124)
fs goma & v ¥ gy oTwr o, Wiy -
‘org @t § 5 wfwwrew & soerd dw A
ard, waldr o woy | w e
1 Wi wemr af ¥ (125)
64 158/73—10
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fs sy & w & qz e wnd, e -
‘qrg @ & fr wivger & woerd Gw
§ greamt ¥ Awomd S 9%
qowdr or Ow ®1 wif IR
o (126)
f& wame & s ¥ ag over I, weiw -
‘grey @z & fe wfewmw & AoeTd dw
* wTCaE ¥ i W s
¥ Amdm B OWQAT SN sqEeqT
¥ T AR AT IEA &
U FEET ¥ Uk w4 & fadr
e & o Agr & 17 (127)

f@ e & g 07 %rer wA@, gy -
“rvey A% ¢t wfewmn § FvET @
¥ FTw@E ¥ Faw 3 wiwwfay
71 fag aumAm WX AET @
# frema g, wetew o€ X fw
79 wgadt feft wemr & S

T@r & " (128)

fe som & w1 ¥ 77 Srev omR, waiA -
Yy Ax ¢ 5 wfawmewr § sfeire
off qurr & am g T S

W wrarfaqt €1 SITee A AT

%™ gfw &1 g 7w G i
fearit & fanfor fed ottt @ o

¥ #1f g Tr £17 (129)

f& wraa & w1 ¥ ag Wgr Wi, wgfa .-
‘et Wz ¢ fe afqaew & wenfa
1T FATEET & Al ST qE-
qrf ®IA AT TG wy fAer A

¥ oo 2" (130)

fr s & 9 ¥ ag S W, i -
‘gvg a@% § fe wlfowwr ¥ g enifa
¥ i Eom woerdr @ift W
T A Vs T & daw #§

wiE s adr ¢ 17 (131)
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[t wvorrereere wrreelt]
fis wee & wr ¥ gy oy wd, wafe -
“qoy @t § fr ofawmw & g@ Wit n
w1 geret v & fAd o9 s
wer v W 217 (132)

fis weare & o= ¥ Tm oirer Wy, waitr -

“rog @z ¢ fr wiawmo ¥ s
g wem o gwrr & fasg
AT wEw o waet fafeww o
W wmEd W W TR
g (138)

f& waw & w ¥ g7 ArEr A, daiA -
“qreg dx ¥ e wftaraw & gATERTY
wHTErT vy wEarar & Py W

¥ W T ST A wmawasar

wr w1 ST A &7 (134)

fe weary & w ¥ 3g wrer WG, weid -

“org W7 § fv wiwwmar & amamt &
| W 9% T7EI & Fg ¥
T T ITd Ww W =
Wy Ay Aifr ar wrEwEEar 51
o s o F o (135)

fr amr & W Faw W owE Wi —

“grey Wz ¥ fr afvarom § waw € e
=T ®Y WA BIY H AT 3
oYq A T ST A AT §
TAAET  [ATEANY A eI
ITT T ATAT B GOT WA A
avaedY st Y faer @ & ok g0
(138)

e seara & v ¥ ag o omd, Wiy --

“qray % § 6 Wt B v SR & wwa
it T TR WA & o ST wY
wod g ¥ AR et faed ek
*Y g w< A Iy = o et
wx & fidt w7 sy wfowmaer ¥
e g R (137)
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fe werre & wor & o o @ iy i—

"oy @t § v afewreer ¥ fafw ooa &
WA FJIET TN BT AOAC § WhAT
WY argy & wiroaTy wH ArT oo
Y 6T T gU I Frar
™™ ®" (138)

e wema & wer & qg gt 9@, wviy —

‘g @7 ¥ fE wArar @ gTeTd T
o AT AT FO AT R
¥ fasg w& saE s &1 wia-
wiew ¥ ¥ gew g P (139)

fir wena & w1 ¥ qg Sver I weife—

“qog @ ¢ fE sfwmgn & 2w 7 @2
PRI AT AT fArEy TwA AWT
39 fAgTa @ avwrer Aifa 7 e
w1 A geam AET 17 (140)

fis e & o # a7 AT WA RATA —

“qreg e & i wfwaraw & fird e A1 frrd
& fAr wer frwren wfagm s=ma
AT TR TN A WX FAT & AU
T AT T gy fa Aifa w1
ew Tl 217 (141)

fr seaTa & w1 7 4F Arer WX WAy —

“qrg W% § P wfoarer ¥ e
UF AEATHIVY Y {0 A ATH TS
T Y A FTRT A AT W
HTAUTT TEA T K6 Ierw AFY fOAT
mr " (142)

fif weTa & W W 9% AT AW, GG —

“grey Ay § fr wfvma ¥ wdre qefrardy
warw ¥y frer w2 fawar v d -
aTdY A W9ATT Y W w1 S
I 7 41" (143)
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i vy & wr ¥ ag Ay wd, vt —
"oy A § R wiwamaw ¥ qoerd AWl
q7 ST aATeT &3 it gx A=
et 7w faww wge FA W

wrf IFRw A ¥ (144)

fr oy & wer ¥ g ey ol wWalr —

“qr7 Wz & fF wfewraw ¥ fagr, ¥,
AT 79T ATARTAT § F7 w7 G0
WO AT WA TG F I i q@w
¥ 99 WAHT AW K TAAT & O
mafas Fzare © Wfr Prnfaa w3
FY SATVITAT FT Iew AE (wAT TWEY
#1” (145)

f& w1 & w1 W 97 Wy i waty —

“qreg A ¥ i wfawen # e € gee
AT At AT gt Ay fei
w1 3a T8 B (146)

5 sy & v ¥ 77 Sy A, waiy —

“qreg A% & F ararw may s 8w
AT ATAGAET & IO qiAy qraey
fomt fafmm Aft & wfvareor &
TR T T (147)

& y=ma & w=r & 37 oy, oy —

“qr7y Az & P afiarer & o g
g g, WA, 19T, wrig % wfatos
TTAw, A O qw, @A, fagy wr
Ao, WA, AT, WGWT, WITT T A
qTqTE W w7 Wk v w0
(148)

fv g & wwr W g ogr n? wehr —
“oerg W § i erereT, Y, vz, AT,
TeEt W AW, T Wi & wroar, ¥
TAFITHLT WY SATTRIwaT 37 vy

# orf s A 81" (149)
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fie ey & o ¥ Ty WO W, Wi -

“qrg dx § fF gEATG QW EOWR
it & TR QT A% e
aqT T e & Iy W afwwre
% wi§ sevw A 41" (150)

fs weTy & Wt ¥ g T A, i —
‘g W § B wfvwmee & &w ¥ 75 W
TTe iy afcardy #) wnfaw wfes
AEA N WEAEEAT &7 TS A
g1’ (151)
SHRI P. G. MAVALANKAR (Ahmeda-
bad) : I beg to move.

That at the end of the motion,
following be added, namely —

“but regiet the falure of the Govern-

ment to advise the President to

dissolve forthwith the  Gujarat
Legislative Assembly.” (152)

That at the end of the motion, the fol-
lowing be added namely :—

“but regret that there is mo mention
in the Address of the spontaneous
and tremendous popular upsurge
in Gujarat against the Congress
Government in that State which
led ultimately to the downfall of
that Government.” (153)

the

That at the end of the motion, the

following be added, namely —

“but regret that the Address does not
mention the continued anger and
agitation of the people of Ahme-
dabad and Gujarat against the
animated suspension of the Guja-
rat Legislative Assembly even
while the State is now alieady
put under the President’s rule.”
(154)

That at the end of the motion,
following be added, namely :—

“hut regret that the Address fails to
take note of the largely avoidable
bloodshed caused by indiscrimis

the
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{Shri P, G Mavalankar) for Government propaganda by
nate police firings all over Guja- the Co‘ngres.s _Go\:zmmcnt in
rat and to pay tribute to the Gujarat leading inevitably to the

seversl innocent victims of such loss of credibility of the AIR
firings." (155) among the general public.” (160)

That at the end of the motion, the
following be added, namely :—

“but regret that the Government have

not tahen immediate and concrete “but 1egret the failure of the Govern-

That at the end of the motion, the
following be added, namely:—

steps to give proper relief  and ment to disapprove of the many
adequate compensation to the airests of  students, teachers,
families who suffered breavement journahists and political  oppon-
and/or serious injuries due to ents, made by the Congress Ciov-
police firings in Ahmedabad and ernment of Gujarat, in January
other parts of Gujarat during the and February, 1974, under the
popular vpheaval in that State in Maintenance of Internal Security
the last six or seven weeks.” (156) Act™ (161)
That at the end of the motion, the
following be adde, namely :— That at the end of the motion, the follow-

“but regret the failure of the Govern- in8 be added, namely :—

ment to institute promptly the
judicial inquiry into police firings
and into a number of other nt-

“but regret the failure to establish an
effective public distribution  sys-
tem m Gujarat, particularly  in

“;:::;m?i: CT;E;I::: '::f Al:!:n;!‘;d the matter of supply of foodgrains,
L B edible oil and other essential

bad und Gujarat during these past "
six or seven weeks.” (157) commodities.” (162)

That at the end of the motion, the  That at the end of the motion, the follow-
following be added, namely :— ing be added, numely :—
“but regret that the Address fails to

. . 5 ret the failure of the Piime
condemn the repiessive and dicta- but reg

Mimister to give her awaid on the

torial ways oét.hc Coggl‘fm Gol:- Narmada Waters Issue, thereby
e ml ujamt' :" 1"185 the causing untold agony. harassment,
recent popular upheaval.” (158) humiliation and hardships to the
That at the end of the motion, the follow- people of Gujarat.” (163)

ing be added namely :—
“but regret that in the Address no men-
tion has been made that the dis-

credited and ousted Congress Gov- .
ernment in Gujrat had resorted That at the end of the motion, the

to various steps at intimidation following be added, namely —
on the press. and that freedom of

SHRI K. S. CHAVDA: 1 beg to move:

press was being stiangled.” (159) “but regret that there is no mention in

the Address to give interest free

That at the end of the motion, the loans rcpayable in easy instal-
following be added, namely :— ments after ten years to Schedul-
“but regret that the Adidress does mot ed Castes and Scheduled Tribes
mention how all India Radio, Ah- for starting small scale industries.”

medabid was sought to be used (164)
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That at the end of the motion, the

following be added, numely —

“but regret that there 15 no mention
in the Address of any efforts to
mcrease the hieracy rates mn Sche-
duled Castes and Scheduled
Tribes communities, which are
stagnating for a dccade at 1027
per cent and 8 54 per cent rcspec-
uvely and which are far below
the gencral litetacy rate of 296
per cent” (165)

That al the end of the motion, the follow-
g be added, namely —

but 1eciet that in the Addiess wmo
mention of the need 1» made to
fill up the icseived quota for

Scheduled Castes and Scheduled
Tubes in Cliss I, 1T and 111 ser-
vives of Government ™ (166)

That at the end of the motion the

following be odded, namely —

but regiet that there 1s no mention
in the Address ot Government's
falmie to 1emove untouchahihity

lock, stoch and bairel from the
countiy even after 26 years of
Independence ™ (167)

That at the end of the motion, the

following be added, namely —

“but 1egiet that no mention has been
made in the Address of Govern-

ment's failute to remove slums
from metropalitan cities like
Delhi, Calcutta, Bombay and
Madias ™ (168)
SHRIMATI KRISHNA KUMARI
{Jodhpur) *+ T beg to move
That at the end of the motion, the

following be added, namely —

“but regret that the Addiess does not
contain any concrete or tangible
solutions to the difficulties of the
common man ™ (169)
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That at the end of the motion,
following be added, namely :—

the

“but Legret that the address .JJoes not
delineate a firm course of action
to deal with the problems of cor-
ruption and mal-administration.”
(170)

That at the end of the motion, the
following be added, namely —

‘but 1egret that the Address does not
osrovide an outhne ot a defimite
orogramme to deal witk ths prob-
em of spiraling inflation and

acute scarcity of essentsal com-
modities™ (171)
That at the end of the motion, the

following be added, namely —

“but regiet that in the Address there
1s no reference to any realistic ap-

proach to the problems of our
country,” (172)
That at the end of the motion, the

following be added, namely —

‘but 1egiet that the Address discloses
the Government's continued ad-
herence to misconceived policies
and platitudinous promises ” (173)

That at the end of the motion the
following be added, namely .—

“but regict that the Addiess does not
oftet a promising piogramme for
worh and employment and for the
development of handicrafts, cot-
tage mdustiies and  self-employ-
ment.” (174)

That at the end of the motion,
following be added, namely —

the

“but regret that the Address does not
contain any solutions to the
problems of rural India particu-
larly those of agriculture, irriga-
tion, electricity, seeds and fertili-
zers” (175)
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ot erevere aneh : & ey e §

fiv weme & wAr ¥ qg Wy R, el —
e W § s seforweer 3% fararmt o
W Ifae SiRE aq v ¥ grawEar

w TRrw g §17 (179)

i s & wer ¥ I ofgr Wi, iy —
"oy @x ¥ fr afvemen § e o e,
o v & & s sfed g 9T
WeaTE FTH Y WTOEHAT T H7E JeoA
¥ &1 (180)

f T & W= ¥ ag S W@, aeig —
gy @ & fw wifipareer § feam w1 wre-
e 7y e qer T ¥ wrerwar
wr I Al K1 (181)

f geare & wer & 77 ANy WA, waiy—
“qrg ae ¢ f et & fog S o s
15 %% wfir ferzer A 3 & wrawr-

a1 w1 9§ I ag 1 (182)

fir weaTy & W ¥ 7g oiwT I, woi —
“qeeg & e whrarew & feamt & qafer
wrat & war 3fe g&r 7 I fewrn
wwdt fedlt 3 ara w1 I A@

g1 (183)
fr weary & WA ¥ gy o wd, wei—
“qog @z § & afraeer § aimgs &6
¥ g iefE,  awmed,
HATHE, TEATH, W annrd v @
e AW AT W YA AA g
|t W wgor & ¢ wfrew A
ATAREAT T Jerw Ak 817 (184)
fr s & s ¥ ag ofer wid, wafy -

gy & ¥ i siferaren § saen swmT &
wnt ¥ W 7 o7 Ty T W g
@& & WY wrore ST gy W
wmprawaT w1 Jeivw gy &1 (185)
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e ey ¥ wwr ¥ ag oy o, gefy —

‘e o § fr wfwwmer § o & el

¥ Wit 5O qrewear w1 TR
31" (186)

fo wemw & v § ag ot W@, Wiy —
‘g % & e wfvvmeer  Srge ST a1
vireroa w3 aet ¥ faeg wwa w-
ATET FIX A WAEITAT 7T Ierw TG

21" (187)

% yeaTy & e X 9% SiTET od, WY —

‘oo & & fr fage & wae o aw
i fre & g8 v mET wger
AT & LA TTH KT GTaFHa
1 wfvaman ¥ serw A 217 (188)

fir yeary & wer ¥ o7 o wnd, e —
‘qoy % § fr S soreE ¥ g ¥
HEATT T 9T AT SN T A FT
wifirvmam & e Agr €17 (189)

fr weara & e a7 ST W, Wiy —
“qrg Az ¥ fE wETd dw ¥ wroaTl
wraEr qgAr W yrafawAr I et
arr w1 wfwarn ¥ Ieve ag 417
(190)

e wera & wea ¥ A7 Arer wd, wai —
“oqgRy @t § f wifvrme & faordt &ar s
¥ forr faare & 02t qrre e ¥
gat fodr wems w7 oo T A
(191)
fir seaTa ¥ w1 ¥ g T omd, sty —
gy a & fw s & fagre & faaslt
#Y it 1 qT wO aqr WAHFT IAT
fagre 3 sedw sufen faoreft ot aqer
afg ¥ ¥ frg whegre ¥ e qrrc
Ewd Mg §F § 7T §1 S
w0 (192)



29.7 Motion of Thanks
fe werme & war § qg ogr and, ouiy —

“qrey R § Fr wfawree ¥ faorslt # oF
$ard T aret S W Gwer w0
BT WY I e Ty Y e ¥ v
& gerw Tl X107 (193)

f wemra & wer & qg ofrer wrd, walq —

“qriy @1 § fe wlqaran & frsed ic sag
wfga 213 F1¥ 1 drewe TR
sTEqT ¥ gare w7 A gfee ¥ Faea
fata xaq ¥ fodr wam & Ieow
TR (194)

f& go707 ¥ w7 ¥ 77 Aer 9@, waly —

“qrey a7 bR afaaao § 9E dE #Y g
favrdr fifx 7 qfradq w7 g2t T
71 o9 7l k1" (193)

fF 911 & WA ® 97 NI WA, walg —
‘qro1 az ¥ fw wiewram & T w1 g
®TH ATy & fam 3w vy weT ATy
Ty 17 7w wanfer fr gu-gfa-
qrgT ¥ i ¥ K ;A w7 I
afr 21" (196)

fr geTrs & wet ¥ 98 AreT NG, waig —

“qriy A7 & fe wfaarsar & @ qager w1
A X W SQUT T Jeaw ALY
g1 (197)

fis semra & wer ¥ ag e o, Wty —

“qry A7 § fe wdr gerr & it o
1A % Y wravaear w1 gfearer
¥ sew a@r K1 (198)

fe weme & o ¥ g7 ANeT A, Wy -

ooy At § fe wfewrow & At g &
form qufer waar & T frsay € suwear
@ ¥ I A 81 (199)
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e sreary & war F gy ohgr o, sraty —
“aeg Wz § e @ feal & g # At
o & formy wmede s WY o

9, fwerfrar yatfratrar weaa, svemr
aqr oy fit STemAT i wew wew

TT ¥ AFT AT FA Y sraemeAr

w1 gt # senw Y &1 (L00)

f& sema & v ¥ g e R, weiy —

“greg @ fs wfwwreo & woge faelt
#Aify w7 faarafer &av vt foere
sraergft ¥ e g ek Sy am o
e T &1 (201)

f& sweg ¥ W ¥ 47 ey 9w, waiy.—
ooy @7 § e afavmen § afoel & e F
werfrs faame w97 & motaT 5@ &
far w® ¥ s wfedww ¥ oF
fadas Jor nx 97 wvA waer fndt

ST A7 Teaw A £ (202)

fr e & W W ag SNET AT, gl —
qrg dx & 6 0% SUT & 0w givge aema
% foedy awifasw gar w1 mfeweor
& v T 81" (203)

f weaTy & wedt ¥ ag Arer A, Wil —
"oy wx ¥y afmen & g swEw &
st gz gfagat & wfafafe gae afor
w7 fvlr ®3 avv ¥ S @ g
27 ¥ fipsft soame ot I Y R0
(204)

fe serra & v ¥ qp et w@ wafy --

‘g dx ¥ 5 T soT, favafegret
ST wETarE) ¥ W wOr A Ryl
wH wAwfd] W ‘TR wifgw v
ey fedt weme w1 e wfv-
wiawr ¥ T 81" (205)
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|st T wrelt]
fs wema & W ¥ 9y ATeT 9, Wiy -
‘e d § fie wiwwmeer & srowrar T
Wt ame Wiz &A@ dw fadedt 0w
wage feddt srwfen T wfoew
|7y w1 IRw AW X1 (200)
fis weara & o ¥ g7 IO AW WA —
‘grgdz ¥ fr afwamw & gt &
qATH W Arfrw T aaf w6
serm A8 &1 (207)
fip weaTa & wer @ 97 Arer wiE walq —
“qreg g ¥ e afwamaw i fadefy A
my wEqfAqt gIIr ATT WATE €7 qwr
¥ a7 K9 7T wfaw-T 7O 77 I
T 8 (208)
& wetrs & WA ¥ AR AT AW WG -
“qreg A7 ¥ e wlqarm & dafas e
¥ gerza gfz Tr SfFAEA AR
wrtdyermf A (209)
f& geary & Wt ¥ IF AT WA W4 —
“qerg @2 § te WITATON T AT 7 ATHTA
wonafrar & SeamT qv gf@e T
qexedt FAFTIAGAEGL (210)

fr wemra & w7 g7 AT A7 WA --
“qreg Ag § {5 wfwarew & sH-qavdt i
TAT &1 HAMT F77 AT A FHKTT F
TETHAT FA B TAYA ¥7F T ITA

ar &7 (211)

fis werre & -7 W A7 W0 AR gAY ——
“qriy Az ¥ i wfqaron & w7aedy 9 «
#rq AEF- I GAT7A ¥ (48 waqrq w9 w7
Xy A & (212)

fe wema & WA ¥ 37 Arer A0q, oty -

‘“qrrydz & f& rfoom § amfrs goar
weaedt wifins geAry & waTUA w7
ey mfaarasr 7 A £ (213)
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& e & ww ¥ oy gy o, vy —

“qrreg W § i wfvrwmr & dfay wa A
R warwwdy Y & qTe WA WY
Aol 3 wrre daT W1 w1 T WO A
s Wit & favg wow, WA
T FATATT WUE FTA 97 A 7 ¥
e @ B (214)

fr weme & W & 9y Wrer 9, Wi -

‘qreg A & far wfaamaer i aaT framn
7 I { A9 A anw O raEm
¥ g €1 ATITEY A Teww Ad0
g1 (215)

fr seme ¥ s o a7 wer F weiR -

‘qreg A1 ¢ fr wfqamor 7 fro et ar
qal ¥ faam ¥ fav fawg afaw
HARTYAT WEIA F79 FT 749 AT 71
(216)
fr gema & o= ¥ a7 ;Er wd, weiA -~
‘wrg @ # fr wfawmor @ Ew i oag A
nEsTifgwT Ta AvETE F1 oET &
fav fedt warawT 739 T A
Tt o#1 (217)
fe grary & W ¥ g7 Wer W, weiE --
‘re=y Wz # fr wfaarae & o w1 wify mx
gR F ATH YT q7H T A7 & WA
AT # WA ¥1 3 aEr R
(218)

fr w=me & w1 & aw a9 oad, vy --
* vy % # i wifwaraey & avard & fore-3em
a1 fvmprndt mTmo9e frRown
¥ AT A € AR ¥ oy
wh F1" (219)
f wema & o= & a7 ser wnd, gar —
"o g ¥ fr afwamew ¥ ey sT-
AT WY ARA-EEETY,  fwaRen
4T T TAT? & AvewErfaw vy wifig
fagw darir oY AR 97 grvr A%
w AT T A 80 (220)
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SHRI JYOTIRMOY BOSU (Diamond
harbour). 1 beg to move.

That at the end of the motion,
following be added, namely .—

the

“but regiet that the Address 18

nothing but full of distoition of

facts and travesty of tiuth™ (222)

That at the end of the motion.  the
following be added, namely —

but regret thut th. Addiess fals to
make a 1cahistic assessment of the
politico-economic conditions  pre-
vathing m India tod iy ™ (223)

That at the end of
following be added

the motion the
aame v

but regiet that the Addiess fails  to
mention the fact that the congiess
Government by following wrong,
anh people  and promonopolist
policies has bioucht the country
on the verge of collapse ' (224)

That at the end of the motion, the
following be added, namely —

but rewiet that the Address fails
io mentwon that more than 80
people have been shot dead on the
sticets of Guumat for demanding
i odgrains ° (225)

That at the end of the motion, the
following bc added, namely —
“but 1egict that the Address fails to

mention that parliameéntary demo-
cracy has been thrown overboard
m West Bengal and all norms of
parhamentary democracy have
now been dehberately broken in
Orissa, UP and Gujarat and
m many other States previously
in favowr of the ruling Congress
party “(226)

That at the end of the motion,
following be added, namely "—

the

"but regret that the Address fails to
mention that the Goveinment let
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Addyess
loose a reign of terror on  the

hungry people of Gujarat,” (227)

That at the end of the motion, the
following be added, namely —

“but regret that the Address fais to
mention that even now the Guja-
rat State Assembly_ has not been
dissolved theieby strengthening the
apprehension that the Centre has
been conspiring to bring buck the
discredited  minstry  to  powel
through the back door ™ (228)

That the end of the motion, the follow-
mg be adied, namely —

‘but regiet that the Address does not
mention that the country undel
the leadershup of the party m
power at the Centie and most of
the States, 15 rapidly heading for
a one-party dictatorship, and that
ours 18 alieady a police State”
(229)

That at the end of the motion,
followmg be added, namely —

the

but regiet that the Address fails to
mention that the DIR, Fmergency,
MISA and other black Acts and
Laws have been and 4re being uti-
lised by the Government to supp-
1ess democratic movements of the

common people agamnst anti-
people policies of the party m
power ™ (230)

That at the end of the motion, the

following be added, namely —

“but regret that the Government’s un-
willingness and farlure to curb
the forces of regionalism, Jinggo-
1sm and aggiessive nationalism and

also Government's unwillingness
arid fallure to  protect  the
minonty  South  Tndians  in
Bombay from the atrocities by

the Shiv Sena, has found no place
in the Address™ (231)
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That at the end of the motion,
following be added, namely =

“but regret that there is no mention
in the Address of the fact that
the ruling party is making large-
scale ase of Central and  State
Government  machinery to influ-
ence the elections in U.P., Orissa,
Manipur, Nagaland and Pondi-
cherry in its favour.” (232)

the

That at the end of the motion, the

following be added, namely :—

“but regiet that the Address has
nothing to say on the growing
corruption and the influence of
black wealth which are sapping
the very vitals of the nation.”
(233)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
also recognise the fact that the
present Central Cabinet headed by
the Prime Minister is  the foun-
tain head of all coruption.” (234)

the

That at  the end of the motion, the
following be added, namely :—

“but regret that there is no reference

on President's Address 304

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of the fact that
price rise continues unabated des-
pite Government’s claim of bum-
per harvests, and that public dis-
tribution system throughout the
countiy is on the veige of collapse
due to the failwie of the Govern-
ment to realise even the modest
targets of foodgrains procure-
ment " (237)

That at the end of the motion,
following be added, namely :—

“but regict that the Addicss is silent
over the fuct that prices of daily
necessities of life arc not  only
shy-rocheting but some of the
essential commodities have disap-
peared from the open marhet as
well."(238)

the

That at the end of the motion, the

following be added, namely :—

“but regret that Government's failure
and unwillingness to curb the
growth of monopoly industrial
houses and rural vested interests
has not been mentioned in the
Address.” (239)

That at the end of the motion, the

in the Address to the problem of following be added. namely :—

alarming growth in the incidence
of unemployment and under-em-
ployment as if the problem does
not exist.” (235)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
recognise the fact that due to
wrong and pro-monopolist econo-
mic, fiscal and monetary policies
pursued by the Government, the
country is in the midst of an eco-
nomic crisis of unprecedented
pature and that ecomomic activi-
ties and production have almost
come to a standstill.” (236)

the

“but 1egret that the Address has
failed to mention that the Gov-
ernment did not enforce its
scheme of wholesale wheat trade
takeover in the interests of the
rural rich, and as a result the
scheme has flopped and in  the
States like Gujarat it has  been
formally scrapped.” (240)

DR. KARNI SINGH (Bikaner) : Sir, I
beg to move:

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of the Rajasthan
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Canal and the Lift Channel being SHRIMATI ROZA  DESHPANDE
taken up as a National Project (Bombay Ceatral) : Sir I beg to move:

by the Centre.” (241) That at the end of the motion, the
following be added, namely :—

That at the end of the motion, the o the Address does mot

following be added, namely : sk mote o e Bt e i
industries like the textiles have
mention the need for setting up in fact been helped to produce
of a Central University in Bikaner articles which go into the con-
about which the people are  very sumption of tl’l_c wealthy section
much asitated.” (242) of the community while redudﬂ‘
the production of commodities
which go into cammon consump-
tion such as cloth of medium and
coarse varities.” (246)

“but regret that the Address does not

Thut at the end of the motion, the
following be added, namely :—

“but 1egret that no mention hay been  That at the end of the motion, the
made in the Address of thc need following be added, namely :—

for allotting more quota to “
Rajasthan for increasing the but alc.:cklnr;' wlt::gt eﬁ:cheAlfg? fo‘:m uﬂ;.;
rationed quota of food-stuffs in nationalisation of such industries

Northern Rajasthan from 3 Kilo- ;
. as cotton textiles. sugar, essential
grams a month to the original 8 drugs and vanaspati.” (247)

Kilograms a month.” (243)
That at the end of the motion, the
That at the end of the motion, the following be added, namely :--

following be added, namely ~— “but 1egret that the Address does mot
show any concern at the fact that
the deficit financing, causing infla-
tion, is not being kept under con-
trol.” (248)

That at thc end of the motion, the
following be added, namely :—

“but regret thut no mention has been
made in the Address of the need
for setting up of a Thermal Power
Station at Palana where lignite is
available on location.” (244)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
show any awareness that the
Fifth Five Year Plan is doomed

“but regret that no mention has been to failure wunless the price
made in the Address of the need situation is brought under cont-
for setting up of a fertilizer fac- rol".(249)
tory near Bikaner where lignite That at the end of the motion, the

and gypsum are readily available . .
at Palana and Jamsar respectively flicwiag be: dded; Demely &

within a radius of 15 miles and
adequate water will be available
from the forthcoming Rajasthan
Canal gince Naphtha is becoming
expensive due to the oil crisis and
the use of lignite and gypsum are
highly recommended for cheap
fertiliser.” (245)

“but regret that while giving a rosy

picture of the Fifth Five Year
Plan the Address ignores the fact
that the size of the Plan has al-
ready been reduced in fiscal terms
as a result of nearly 25 per cent
rise in prices during the last
year.” {250)
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[Shrimati Roza Deshpamde] parliamentary clection on  which
That at the end of the motion, the the present Sth Lok Sabha
following be added namely — based.” (255)

“but regtet that the Addiess does not  Th.t ot the end of the . e
offer any special measures to meet foll n“muo
the requirements of the vulnerable ollowiag bo added, namely

sections of the community, espe- but regret that the Address  has
cully those 1 the rural areas’ chosen to by-pass the crucial
(251) question viz, that neither the slo-
gan ‘ganbi hatao’ not the commut-
lTh‘“ at the .nd of the motion,  the ment for meeting the living con-
followmng be « ided, namely — ditions of the pooicr sections of
“but regret the fulure to supply the community can be realised
the duly necessities of Wife  and without changing existing produc-
other essential commodities even tion rclations and hence without
to the goveinment employees bunging about radical stiuctural
thiough a public distuibution sys changes 1 the cconomy ™ (256)

tem such as Government run
Fair Price Shops™ (252) That at the end of the motion, the

following be added, namelv —
That at the end of the motion the ¢ “ <

following be added, namely — ‘but 1egiet that the Address dous not
mdicate any awareness of the
havor which 18 being cwsed by
blach moncy—the paiallel system
m our economy—nor does it
indicate that demonatisation of
the higher denomimition notes
has become essential ™ (257)

‘but 1egret that while the Govein-
ment and the Planming Commussion
are quibblingly talling about the
so called consumption cut for
the top 30 per cent of the com-
munity the Address does not
come forward with any effectine
proposal for reducing ewven the
conspicuous  and  ostentatious That at the ¢nd of the motion, the
spending by the affluent sections following be added, namely —

of the society " (253)
“but regret that the Address 18 not

That at the end of the motion, the ahive to the fact that the black
following be added, namely — money 1 largely responsible for
‘but regret that while the Govern- the rise v prices and corrup-

ment vex eloquence on rasing the tion n the country " (258)

consumption of the bottom 30

per cent of the people the Add- rpgs gt the end of the motion, the

1ess has no proposal what so ever following be added, namely —

to offer to raise the standard of

living of this segment of the “but regret that the Address does
commumty " (254) not take note of the fact that
m order to serve the class in-
That at the end of the motion,  the teawst.of the botirgeciss ol ooy
following be added, namely — are the operations of black
“but regret that the Address has money allowed to continue but
completely forgotten the slogan they are also in some ways en-
‘garin hatao' which was the key- couraged by certain aspects of

note of the mendate of mid-term the Government policy.” (259)
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That at the end of the motion, the
following be added, namely i—

“but regret the failure to carry out
the anti-hoarding and de-hoard-
ing drives throughout the coun-
try nor does it say a good word
about the public initiative in
launching such drives.” (264)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does
not show ary awareness of the
fact that the black monev s
responsible for corruption in
high places which again is one
of the contributory causes of

rising prices.” (260) That at the end of the motion, the

following be added, namely \—

“but regret that the Address does
not note the fact that even
the government godowns as In

That at the end of the motion, the
following be added, namely :—

“but 1cgiet that the Address does

not take note of the fact that
even the public sector banks
are still advancing disproportio-
nately large amounts to mono-
polists and speculators under
on¢ pretext or another resulting
in impermissible credit expan-
sion in the private sactor which
again amounts to inflationary
measure ' (261)

Delhi were placed at the dis-
posal of the whole-salers to
sccrete and hoard  essential
commodities which in some
cases at least were later unearth-
ed by popular intervention or-
ganised by the Delhi unit of the
Communist Party of India.”
(265)

That at the end of the motion, the
following be added, namely :—

“but regiet thut the Address does
not show concern at the fact

That the end of the motion, the
following be added, namely :—

“but regret that thc Address does

not take note of the fact that
while the monopolists arc be-
ing finarced by the nationalised
banks and other financial insti-
tutions the big business is di-
verting its internal resources for
speculation and  profiteering
which result, among other
things, in price boost.” (262)

That at the end of the motion, the

following be added, namely :—

“but regret that the Address does

not take note of monopolists
and others in the big business
are allowed to continue their
accustomed tax evasion and tax
avoidance running into several
hundred crores of rupees an-
nually while the funds resulting
from such evasion and avoid-
ance are diverted to speculation
and profiteering.” (263)

that while some smaller fry has
beer arrested and punished for
hoarding and profiteering the
big shots in the world of black
trade are left scot free.” (266)

That at the end of the motion, the

following be added, namely :—

“but regret that the Address does

not have a critical approach to
the corruption which is rampant
in the top echelons of adminis-
tration which are helping the
speculators and  profiteers.”
267)

That at the end of the motion, the
following be added, namely :—

“but regret that while bemoaning

the oil crisis the Address does
not propose even of rationing
on patrol while there is talk of
further raising its price.” (268)
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does
not take note of the extraordi-
nary fact that even salt in many
places have become scarce and
is selling at exorbitant prices.”
(269)

SHRIMATI KRISHNA KUMARI: Sir,
1 beg to move:

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does
not contain a blueprint for
making drinking water avail-
able to the people in many
parts of the courtry, particu-

larly Rajasthan.” (270)

"That at the end of the motion, the
following be added, namely :(—

“but regiet that the Address does
not strike a note or urgency in
completing Rajasthan Canal as
& national project.” (271)

“That at the end of the motion, the
following be added, namely :—

“but regret the failure to take steps

for establishing a network of

legal aid for the poor.” (272)

SHRIMATI ROZA DESHPANDF. Sir,
1 beg to move:

That at the end of the motion, the
following be added, namely :—
“but regret that the Address fails
to make any truthful correct
objective assessment of the pre-
vailing economic situation in the
country ard to indicate any
lead whatsoever to fuce the
sitvation.” (273)

That at the end of the motion, the
following be added, namely i—

“but regret that the Address fails

to state that strikes, bandhs and

unrest and that militant demo-

! cratic mass actions are fn fact

the result of the rising prices,
scarcities and shortages for
which not only the monopolists,
profiteers and hoarders but also
the Government must share its
responsibility.” (274)

That at the end of the motion, the

following be added, namely :—

“but regret that the bankruptcy of
the Goverrment in appreciating
either the depth of the crisis or
the causes which have brought
about it is writ large on the
Address.” (275)

That at the end ol the motion, the
following be added, namely :—

“but regret that the Addiess while
claiming that ‘the people™s
mood’ in the present situation is
anderstandable shows no differ-
ence whatsoever to their deep
urges, not to spcak of indicat-
ing any effective mecusutes 1n
response to the Jegitimate popu-
far mood borm of unrehieved
suffering™ (276)

That at the end of the motion. the
following be added, namely :—

“but regret that the Address, as
usual, is full with a plethora of
platitudes and pretertions which
in today's situation can only
add to the despair of the
masses in addition to causing
the resentment and revulsion.”
277)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address is self-
contradictory to note the fact

that the rise in prices continue

in our country today even when

the production is rising as in

the case of foodgrains.” (278)

‘That at the end of the motion, the
following be added, namely :—

“but regret that the Address does

not take serious note of the

fact that despite the bumper
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address docs

crop this year, the food prices
are still ruling high not only
because of the operations of the

hoarders and profiteers but also
because of the failure of the
Government to curb them by
effective measures.” (279)

not criticise the failure of the
State Governments of West
Bengal and other rice producing
States in fulfilling even their

respective modest quotas for

That at the end of the motion, the procurement.” (283)

following be added, namely :(— That at the end of the motion, the

following be added, namely :—
“but regret that the Address does

“but regret that the Address does
not pin-point in particular the

failures of the Goverrment in
the procuiement of the kharif
crop which has been allowed to
be largely subotaged by the
Government's own vacillating as
well as appeasing policies in
fuvour of certain land owning
classes, hoarders and whole-
salers " (280)

not take note of the fact that
during the first few wecks of
harvesting, foodgrains have been
allowed to be cornered by
hoarders and wholesalers, with
the authorities simply looking
on in many places and even
with their connivance.,” (284)

That at the end of the motion, the
following be added, namely :—

“but regiet that the Address does
not take any serious view of
the total failure of the procure-
ment of coarse grains as against
the total target of 1.5 million
tormes.” (285)

That at the end of the motion, the
following be added, namely :—

“but regret that even when the pro-

That at the end of the motion, the
following bc added, namely :(—

“but i1egret that the Address does
not have a word of apprecia-
tion for the CPI and other par-
ties which had warned the Gov-
ernment last vear that the rice
procuiremert target was not go-
ing to be attained unless the

Government vigorously went in
for the takeover of the whole-
sule tiade in rice through an
effective machinery for the pur
pose and by enlisting people’s
cooperation.” (281)

curement was failing in several
States the Ministry of Agricul-
ture did not take any timely
and effective action to set things
right for ensuring procure-
ment.” (286)

That at the end of the motion, the . 1b&t at the cod of the motion, the
following be added, namely :— following be added, namely :

“but regret that the Address does not
take note of the fact that it is
the liaison between the hoarders
ind wholesalers on the one hand

incentive prices the foodgrains and certain elements in the Gov-

cannot at all be procurred in the ernment and administration on the
wbsence of a correct Govern- other which has created the
ment policy of procurement shortfalls in attaining the pro-

through State takeover™.(282) curement targets,” (287)

“but regret that the Address does
not admit the fact that merely
by offering high or so called
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
indicate any remorse on the part

spiral causing mounting misery on
the lLfe of thc¢ common man.”
(292)

That at the end of the motion.
{ollowing be added, namely :—

the

of the Government even for the
fact that lexser quantitv of food-
grains are today being supplied
through the public distnibution
system while the system has vir-
tupllv ceased 10 work m many
regions and places i the coun-
ty " (288)

“but regret that the Addiess, while ex-

pressing sympathy for the suffer-
ing of the people dues not take
due notc of the fact that the Gov-
ernment  ttself  has  rased the
prices of a number of essential
vommodities 1n utter disiepard to

their negative impact on the eco-
nomv as & whole and also of the
additional binden they put on the
Intng standards of the masses ™
(29%)

That at the e¢nd of thce molion, the
followmng be added, namely —

“but regret that the Address does not
show any awareness of the serous
situation which has been created
as a result of the low buffer stock
in thc Government godowns the
procurement under way in manv
States is slow and disappointing "

Thit at the end ot the motion, the

following be added namely —

“but regict that the Addiess does not
show any awaieness of the fact

(289) that the present inflabon has be-
come o bwilt m feature of the pre-
That at the end of the motion the sent economuc set up designed to

fleece the masses thiough this
mechanism m oider to finance the

following be added, namely :—
“but regret that the Address does not

achnowledge the fact that reliance caplt:hsl mg:;clopmcm L
on USA and certain other western SOt
countries for heavy food imports oo\ ot the end of the motion, the

has proved to hc wrong ° (290) fcllowmng be added. namely —

But at the end of the motiwon,
following be added, namely * -

the *but jegret that the Address betrays a
total lack of undeistanding ot the
phenomenon of the present price
rise but sceks to rationalise and
explain it away as inevitable
where 1t 1» necessary to admut that
the present  price spiral in  our
country 1s laigely caused by the
internal factors such s hunting
for profits, speculation, hoarding
and profiteering” (295)

“but regret that the Address surprising-
ly does not have a word of appre-
ciation for the loan of 2 million
tonnes of toodgrains by the
friendly Soviet Union 1nvolving no
foreign exchange expenditure to
ease the cntical food situation™
(291)

That at the end of the motion, the
following be added, namely .—

“but regiet that the Address seems
hardly conscious of the fact that

That at the end of the motion, the

following be added, namcly :—
“but regret that the Address even at

along with the price hike in food-
grains the prnices of other daidly
necessities of lfe ocomtinue to

this late hour does not recognise
that the price i1ssue cannot be
cffectively tachled without brnng-
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ing about certain urgently needed ot wwTTT wWweht : ¥ sewr wowr § ¢
structural changes in our national
economy and in particular with- fig seaTw & wRr ¥ gy W WA, ARy —

out charges in our drastic econo- .
mic and other measures against all ‘v W § fr s % wftrofy Ry
e weaTd TOrTe T Al

those elements who are minting
their millions out of the hunger ] & grpw ¥ wrE s A &

and misery of the people.” (296)

on Presidents 318
Address

(300)
That st the eod of the motion, the ¥ TR & W ¥ g oNyT W3, W
following be added, namely :— “qerg da  fis v i efew s sy
e gra fig TR & fgm
“but regret that the Address does not
realise that in order to check the et ¥ Sl WET HTER KT WIS A
price rise and ensure supplies of GOAT TTRTIW vy dar Wk ¥y Iy

essential commodities to the people
it is necessary to have physical
control over such commodities

s Aifr A v@ w1 IR
" fear mar §17 (301)

not only at the distribution level - - ,
but also at the production level [ NEITH ¥ vy ¥ qg ey wd, WAy :—

fcl’r which naﬁonalisatim} of cer- ey da d fie wfaerre ¥ fafew e war ey

tain consumer goods industries ¥

producing such daily necessities of srwrfed g e

life has become imperative.” (297) fawait mifgar § Afw agr e EG &
fordre ey TrEwEw ¥ AT A AR

w1 Iehw A &1 (302)

fr sears & = ¥ ag orgr o, Wiy —
“qrry W% & e sfrvmor # fafew awded

arsgafan gTa fge AT &
et i # @ wg Wt fie

That at the end of the motion, the
fnliowing be added, namely :—

“but regret that the Address does not
tahe note of the fact that instead
of taking measures in the above

direction the Government is cur- FA § fady =®T I WAGE
rently busy in offering new con-

cessions to monopolists and simi- afgr s FT IR 1" (303)
lar other elements in the name of fiF ST & W o Tg WRT WA, qtﬁ'q —

enlisting their cooperation.” (298) .uq.(q @ ﬁ fir wfavS % wfToe m

¥ v & 5 A =Y Al gy

That at the cnd of the motion, the ® g AT weTe aer g ¥ el
following be added, namely :— T AT &Y g FE F WrYTT O A=
“but regret that the Address does not whar e w ‘: "o
take note of the fact that in these ¥ o Wit STl w o ST

days of shortages and scarcities wr o1 I W g1 (304)
and also decline in production the .
monopolists increased their profits fF S®m™ ¥ wwr ¥ ay wigr aw, Wy —
compared to the previous years  ciqry g § fis wiwwraw ¥ it wowrd
and are being encouraged and )

assisted by the Government in m*mww.m'
doing s0.” (299) for 314 a9R w1 Rpvew o freifor

64 1LSS/73—11
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ot eweaTe wreit]
O W wTATAeaT 1 W g 8
wifs o s e ) g Fear o

1" (305)
fo sww & s ¥ ag Wy Wi, wain —

“qery @T § Fir wivareer & R st
e et & srarerT o ¥ e feay
¥ g I ¥ wow ww woerd
gfgat v worrd whafa o o
B a1 11 ¥ WY erw A angd
W w1 I A 81" (306)

s seara & oo & ag o @, waig —

Yoy @} fe wfawew % gt 3w &
fafasr qut vz wrawe fomr & ow
¥ I wais A frr T SR
w6 81" (307)

e wera ¥ oo & 7 o and, wei —

“org A & e wivwmew @ gt W &
o wie vo ¥ W fyAYy WAl
& favg Aaw W qorT awd w0 aar
T e Afagy v gziw
W T wrE™ Ag oA omn gy
(308)

e e & o= ¥ 7y FEw O, walg —

“qeg A § fr wea % T dw @ s
w3 & -0 O v Fervafurarera
ofra s W wEewar w1
wiwwreer & e A &1 (309)

fw swme ¥ oo ¥ 7 ey IR, oty —

‘9T dx ¥ fr wiwwrew & ezl &
ﬁr—’rmﬂ%ﬂ?rmmﬁtgw-
T ST Gl O 997 X F vy
w g T §1” (310)

fie srears & s ¥ ay Wy o, waty -

“qeg &T § fr wfomewr & ot 3w &
faaraat & forg w s Fretfer
W #t wrawwaT ®1 JerE TG 4

(311)
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fis wears & wer ¥ qg Aoy AR, watr -
“qoy @ § e wfewreer & wget 2w #
forer o1 TiEwrT W W ww-

a7 w1 geaw Wi g1 (312)

fe s & ww ¥ oy oy ond, weig —

“qrg Ax & fis st e favafaaea

¥ qeqTew? s srearew & fag faw-

fearerg wRT e ¥y fawfon

& g daw qar W glrend

¥ Y wravrwar 1 e ag 8
(313)

fis weoTT ® W W 4 SET AT, W9 ——
‘g @ & s wiwwaor & et favafaarem
® ¥y freafaama @1 axi 3T €
wravaEaT 1 Joorw A@ X1 (314)

SHRI DASARATHA DLEB
Fast)* I beg to move.

s Tipwia

That at the end of the motion the
following be added, namely —

“but regiet that the Government
have failled to take drastic
steps against the money lenders
and land grabbers belonging to
pon-tribal  communities who
have been indulging to usrup
Jand from tnbals m the {>rbal
areas through unfair means”.

That at the end of the motion, the
following be added, namely —

“but regret that the Address does
not contamn any proposal to
take over tea industiies in
general and sick tea industries
in particular immedately for
the benefit of tea industry as
well as tea gardemr labourers™
(329

That at the end of the motion, the
following be added, namely —
“but regret that the Address does
not contain any proposal to
nationalise all foreign banks.”

(325)
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That at the end of the motion, the That at the end of the motion, the
following be added, namely :— following be added, namely :—

“but regret that the Government “but regret that the Govcrnment
have failed to provide land, to have failed to provide either

the poor and landless peasants
in all the States by enacting a
radical Land Reforms Act,”

jobs or maintenance allowances
to the unemployed youth of
the country."(331)

(326)
That at the end of the motion, the

That at the end of the motion, the following be added, namely :—
following be added, numely .— “but regiet that the Address fails to

“but regiet that the Address fails to

mention the need to provide to
Railways adequate number of
railway wagons for transporta-
tion of goods.” (327)

mention the failure of the
Government to bring the
entire non-producing areas of
the country under Statutory
Rationing areas and ats failute

in giving relief to the people of
That at the end of the motion, the such ureas from hardship  of
following be added, namely :— procuring foodgrains from  the
open markets at  high

“but sepict that the Address does prices”.(332)

not make any mention about .
the need for immediate recog- That at the end of the motion, the

mition of the Provisional Revo- following be added, namely :—

lu!ionary Government of Sc:u(h “but regret that the Address fails to
Vietnam and also of the Gov- make a mention that the Gov-

ernment of ~ Cambodia headed einment have failed to take

by‘ exiled king Narodom over wholesale trade in food-
Shinouk.” (328) grains and they have surren-
dered to thc pressure of the

That ut the end of the motion, the
: ’ landlords, speculators. hoarde:
following be added, namely :— black ::;rketeem and wh ol::

“but regret that the Address fails to sale traders in foodgrains.”
mention the weakness of the (333)

Government to take strong That at the end of the motion, the
attitude against US naval base : '

In Diego Garcia in Indlan following be added, namely :—

Ocean  and also the Gov-
ernment’s failure to take any
vigorous initiative in mobilising
world opinion against the
American activities in  this
part of the world.” (329)

“but 1egret that the Government
have failed to withdraw Emer-
gency which has been in force
in India since, 1972, (334)

That at the end of the motion, the
following be added, namely :—
That at the end of the motion, the
following be added, namely :— “but regret that the Address does
not contain any indication as

“but regret that the Government to when the actual work for
have failed to provide reason- setting up of jute mill apd
able prices to the producers of paper mill in Tripura will be
jute and cotton”.(330) undertaken.” (335)
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{Skri Dashrath Deb). That at the end of the motion, the fol-
That at the end of the motion, the lowing be added, namely:—
following be added, namely :—

“but regret that the Address does “but regret that the Address does not

contain any mention of a scheme

not mention any activity of
the Government te establish
train services from Calcutta to
Agartala via Bangladesh al-
though the principle for baving
such train service operation was
accepted long before by the

to undertake the construction
work for establishing railway lines
from Dharmanagar to Agartala in
Tripura during the ensuing finan-
cial yean.” (341)

Governments of India and Ban-  That at the end of the motion, the fol-
gladesh”.(336) lowing be added, namely :—

That at the end of the motion, the
following be added, namely :—

“but regret that the Government

“but regret that Government have fail-
ed to preserve Tribal Reserve
Area whith was constituted by
Maharaja for the protection of

have failed to link-up Apgartala,
the Caiptal of Tripura State
with the rest of India by Rail-
ways even after 26 years of our

backward tribals in Tripura be-
fore the attainment of our In-
dependence.” (342)

independence”.(337)
That at the end of the motion, the fol-  That at the end of the motion, the fol-
lowing be added, namely :— lowing be added, namely -
“but regiet that the Address does not

“but regret that the Address fails to contain any proposal for iicoms-

mention that the Government let
loose a reign of terror on the
poor tribals of Raina Sarma in
Tripura for uprooting them from
their traditionally occupied land
for the construction of centrally

tituting Tiibal Scheduled Area in
Tripura and for introduction of
Regional autonomy there to un-
dertake development work of the
tiibal aica ™ (343)

sponsored scheme, namely, Go-
mati Hydro Electric Project”  That at the end of the motion, the fol-
(338) lowing be added, namely :—

That at the end of the motion, the fol “but regret that the Government have
lowing be added, namely:— failed fo stop atrocities perpetiat-
ed against Harijans and tribals in
“but regret that the Government have various parts of the country”.
failed to provide alternative land (344)
to those Jhumias in Tripura who
have been uprooted from Jhum- ;
. h he motion, the fol-
ing occupation owing io the exten- 1 o:iﬁzt I:: tadede?,ﬂ n:;tely i o -

sion of Reserve Forests."(339)
That st the end of the mofion, the fol. U ool (hel e Adfrems Goes o

lowing be added, namely:— ‘Garibi Hatao' slogan made by
“but regret that the Address does not the Ruling Party in its election
contain any proposal to introduce campaign during the election of

Regional autonomy in the Tribal Fifth Lok Sabha was not for exe-
areas of Tripura.” (340) cution but for deception,” (345)
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ress
That at the end of the motion, the fol-  That at the end of the motion, the fol-
lowing be added, namely :— lowing be added, mamely:—

“but regret that the Address does not

but regret the failure of the Gov show any swareness that the right

ment to supply the daily neces-
sities of life and other essential
commodities to the low and mid-
dle income groups of citizens of
the country in general and to the

wing forces in the country are
being helped by the policies ot
the Government, especially in re-
lation to the day to day problems

low and middle income groups ol of the masses.” (374)

citizens living in transport bot-

tleneck areas like Tripura and  That at the end of the motion, the fol-

Mizoram in particular  through jowing be added, namely:—

public distribution system such as

Government run fair price shops”. “but regret that the Address does mot

(346) indicate any concern on the part

of the Government that more

than 30,000 political workers are

today in prisons either as under

trial prisoners or under detention
orders, which is a sad commen-

tary on our public affairs.” (375)

That at the end of the motion, the fol-
lowing be added, namely :—

“but 1egret that the Address does not
say anything about the fact that
the price rise of the essential com-
modities continues unabated and
public distribution system of all  That at the end of the motion, the fol-
essential articles throughout the owing be added, namely:—
country is on the verge of col-

lapse.” (347) “but regret the failure to commute the

death sentcnces on political wor-

SHRIMATI ROZA DESHPANDE : Sir, K= 0%

1 beg to move :—
That at the end of the motion, the fol-

That at the end of the motion, the fol- lowing be added, namely :—

lowing be added, namely :—

“but regret that the Address does not
show concern that the Union Go-
vernment still believes that all its = :
policies are correct and that it is political workers will be strictly
only some other people who have me‘bM in the whole coun-
gone wrong.” (372) try.* 377)

“but regret that the Address does not
give any assurance that use of
third degree methods against

That at the end of the motion, the fol-  That at the cnd of the motion, the fol-
lowing be added., namely :— lowing be added, namely:—

,“but regret that the Address does nut “but regret that the Address does not

take serious note of the fact that
the DIR and MISA are being
grossly misused by the authorities
so much so that in some cases
at least the Supreme Court have
had to pass strictures against such
misuse.” (373)

take serious mote of the frequent
use of MISA against trade union
movement notwithstanding the
assurance that the MISA would
not be used against trade union
and other democratic move-
ments.” (378)
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That at the end of the motion, the fol- That at the end of the motion. the fol-
lowing be added, namely :— lowing be added, namely :~—

“but regret that the Address does not “but regret that the Address does not
take not of the fact that even give an assurance that the pend-
Members of Parhiament have on ing applications of freedom figh-
more than one oicasion been as- ters’ will be expeditiously disposed
saulted by the police even when of and that every one eligible for
they knew the identity of the getting pension will be granted it
persons so assaulted.” (379) without any avoidable delay, the

. priorities being given to the casea
That at the end of the motion, the fol- Id. sick and otherwise need
lowing be added. namely :— of old, sick and otherwise y

persons.” (384)
“but regret that the Address does nt
3i'; a4 warning against the da:;.- That at the end of the motion, the fol-

gerous theory of ‘limited dicta- lowing be addcd, namely .—
torship’ which can only encourage
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] “but regiet the failure to evole =a
those who are interested in rep- sound policy in regaid to news-

lacing the present parliamentary rint, which 1s mn short supply "

democracy by authoritarian and ;()385) a

ultimately by a reactionary take-

over of the country.” (380) That at the end of the motion, the fol-
That at the end of the motion, the fol- 1OVing be ndded, namely :—

\pwing be added. namely :— “but regret that the Address has not

“but regret that the Address does not noted the¢ fact that while the

take due note of the current night
wing political manoeuvres behind
the slogan of a “national govern-
ment” when the actual need of
the moment 1s to bring about a
shift to the Teft of the Govern-
ment by the combined efforts and

big newspapers have 1educed ther
pages on the pretext of shortage
of newspuint, they maintain the
advertisements on th: old scale
by reducing the space allowed to
news coverage.” (386)

slrugﬂes of the Iﬂf( and demo_ T‘ha‘ at thl: end Uf ‘he leion. the fﬂl'
cratic forces.” (381) lowing be added, namely —

That at the end of the motion, the fol-
lowing be added, namely:—

“but regret that the Address does not
indicate any realisation that
centrism has completely failed te
meet the needs of the country or
even to safeguard democrary”

(382) That at the end of the motion, the fol-
Thas at the end of the motion, the fol- lowiog be added, namely :—

lowing be added, mamely :— “but regret that the Address does not
“but regret that the Address does not take note of the fact that big
sce that the threat to parliamen- newspapers are misusing their
tary democracy arise from the newsprint quotas in various ways
acts of omission and commission including the issue of so called
of the bourgeois rule.” (383) consumer supplement,” (388)

“but regret that the Address does not
give any assurance that the small
ncwspapers and journals which
are facing great difficulties will
receive special consideration from
the Government to overcome
them.” (387)
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That at the end of the motion, the fol-  That at the end of the motion, the fol-
lowing be added, namely :— lowing be added, namely :—

“but regret that the Address does not “but regret that the Address does not

pay any heed to the legitimate
democratic demands of the work-
ing journalists contained in the
representation of the Indian Fede-
ration of Working Journalists
made to the authorities from time
to time,” (389)

show any realisation on the
part of the Government that
the privilege and  promi-
nence which the IAS people
are enjoying is causing resent-
ment and discontentment not only
among the scientific and technical
workers but among others also in

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not That at the end of the motion, the fol-
note the fact that the All Indla 10Wing be added, mamely :—
Radio is mote and moie func-
tioning as a crude mouth-piece

the country.” (394)

“but regret the failure to discontinue

of mmisters and Government
while the coverage of democratlc
mass activities and other activi-
ties of our sociul and cultural life
are neglected.” (390)

the practice of writing confiden.
tial reports in the Government
services which aie instruments of
ensuring subservience to the
pigher officials sychophancy and
intimidation as well as victimisa-

That at the end of the motion, the fol- tion.” (395)

lowing be added, namely :~—

“but regret the failure to reorgamise _ 1bat at the end of the motion, the fol-
the All Tndia Radio in such a lOWing be added, namely :—
manner it educates public opinion w
in an objective manner and help but regret that the Address does not
promotion of cultural and other take note of the fact that the
popular activities.” (391) texulo’ magnates and some others
are given new licences in the
name of export promotion while
in fact this device is used for
earning added profits.” (396)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that Address does not take
due note of the controversy which That at the end ;
. of the motion, the fol-
has arisen between the bureau- lewing be added, namely :— i
crats and technocrats, the latter
having their legitimate grievances

“but t that the Ad
yet unredressed.” (392) regret tha dress does not

take note of such malpractices
and patronage in the undertak-
ings under Government manage-
ment as the extension of service
to the INTUC leaders in violation

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not

take note of the fact that the dis-
content and frustration are now
spread even among doctors and
engineers many of whom are cur-
rently on strike in different parts
of the country.” (393)

of the rules and regulations in
the Kulti unit of the Indian Iron
and Steel Company, while wor-
kers and employees owing allegi-
ance to the AITUC are being
forced to retire.” (397)
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[Smt. Roza Deshpamde]. That at the end of the motion, the fol-
That at the end of the motion, the fol- lowing be added, namely :—

ANISG B Rideh, mESaly <= “but regret that the Address does not
“but regret that the Address does not take of the fact that in the name of

take serions note of the fact that
under the socalled settlement of
the PL 480 loans Rs 830 crores

tourists,  anti-India subversive
foreign elements are increasingly
coming to our country.” (403)

have been left with the US mis-
sion 1 India to be spent by them  That at the end of the motion, the fol-

when it is known that much of lowing be added, namely :—
this fund 1s utilsed for financing “p

o ut regret that the Address does not
ﬂ;‘ CIA and other actwities. make any promise of formulating
(398) a democratic national education

That at the end of the motion, the fol- policy t?: meet the requirements
lowing be added, namely :— of the changing times™ (404)

That at the end of the motion, the fol-

“but regret that the Addiess does not lowng be added, namely ‘—

take serious note of the fact that
the Indian Ambassador in Wash-
ington is going about beating the
drums of Indo-US friendship
while the Americans are bulding
up a nuclear naval-cum-air base
in Diego Garcia to threaten the
security of India and other coun-

tries.” (399)
That at the end of the motion, the fol-
That at the end of the motion, the fol- lowing be added, namely .—
Jowing be added, namely .—

“but regret that the Address does not
take into account the growing dis-
content and frustration among the
teaching commumity all over the
countty whose demands are often
being brushed aside by the con-
cerned authorities.” (405)

“but regret that the Address does mot
show concern at the deterioration
of the standards in.the central
universities like the Vishwa Bharti
where mismanagement and nepo-
tism have grown to alarmuing pro-
portions” (406)

“but regret the failure to recognise the
provisional Revolutionary Govern-
ment of South Vietnam" (400)

That at the end of the motion, the fol-
lowing be added, namely -—

“but regret the failure to curb the  That at the end of the motion, the fol-
CIA activities m our country lowing be added, namely —
which have been recently stepped w
and also a lmk-up over sumular sl;!ow mf at t::ﬂ rampant lfmh"
- Ba b” (401) valence of corruption n  hig
actvities in Bangl places in the administration of all
That at the end of the motwon, the fol- the States.” (407)

lowing be added, namely .— the end of the he fol
That at motlion, t -
“but regret that the Address does not Lo o'y o iaed namely

give any assurance that the ins-

pired invitation to the Ford “but regret that the Address does not

Foundation and similar other take note of the fact that scrious
charges of corruption have been

American Missions by different
ministries will be stopped.” (402) made against a number of Chief
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Migpisters i the country and that
it has not indicated as to how
the Government proposes to deal
with these charges.” (408)

PHALGUNA 6, 1895 (SAK4A) on President’s 334
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scarcity of essential  articles,
blackmarheting and adulteration
which the Government have com-
pletely failed to comtrol” (419)

SHRI SAMAR MUKHERIEE (How-  That at the end of the motion, the fol-
rah) : I beg to move :— lowing be added, namely —

“but regret that the Address has failed
to take note of the all-pervasive
corruption and moral degenera-
tion of the ruling circles mn the

That at the end of the motion, the fol-
lowing be added, namely .—

“but regret that the Address fails to

analyse the serious economic and
political cnisis gripping the count-
1y and the policies and actions of
the Government which led to this
serious situation” (416)

country led by the ruling Party’s
highest functionaries and the
sense of frustration, indignation
and synicism that such a situation
creates among the masses of peo-

That at the end of the motion, the fol- ple ™ (420)
OIS 5O Baces, Samely That at the end of the motion, the fol-
‘but regret that the Address fails 10 lowing be added, namely —

give a positive lead Lo the country
and the people to face the tnals
and tribulations brought on them
by the anti-people pro-monopoly,
pro landlord policies of the Go-
vernment” (417)

“but regret that the Address has failed
to take note of the destruetion of
norms ind forms of parliamen-
tay democracy in the country by
the ruling party for nariow, par-
tisan and factional interests,”

That at thc end of the motion, the fol- (421)
lowing be added, namely —

“but regret that the Address 15 a com-
plete negation of the (overn-
ment s earlier declaration of curbs
on monopolies, distribution of

That at the end ot the motion, the fol-
lowing be added namely —

“but regret that the Address fails to

surplus lands of landlords, eradi-
cation of poveity, solution of un-
employment and underemploy-
ment, prevention of concentration
of economic power and all other
rosy promuses made to the people
at the time of the last general
elections to Parhament™ (418)

mention the subversion of demo-
cracy and the rule of law 1n many
parts of the country by the rulng
paity and its Government 1n Cen-
tre and States m order to per-
petuate the 1uling faction's grip
over the State apparatus and des-
troy the growth of healthy op-
position " (422)

That at the end of the moton, the fol-
lowing be added, namely —

“but regret that the Address altempts

to place the blame for the suffer-

mgs of the people on the working

That at the end of the motion, the fol-
lowing be added, namely —

“but regret that the Address fails to

people who are compelled to re-
sort to strnikes and bandhs 1n or-

der to protest against the conti-
nuous and steep increase i prices,

take notec of the serious and bla-
tant mususe of official State ma-
chinery for electioneering m Uttar
Pradesh and Orissa.” (423)
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[Shri Samar Mukherjee]

That at the end of the motion, the fol-
lowmng be added, namely °*-—

“but regret that the Address faus to
tahe note of the fact that the pro-
curement of foodgrains has by
and large faled because of the
pro-landlord and pro-trader poh-
cies of the Central and State
Governments” (424)

That at the end of the motion, the fol-
lowing be added, namely .—

“but regret that the Address fails to
take note of the stagnation in in-
dustrial production’ (425)

That at the end of the motion, the fol-
lowing be added, namely .—

“but regret that the Addicss fails to
apprehend the causes which has
led and 1s leading to recurring
power crists, loss of production
and breahdown of transport sys-
tem"” (426)

That at the end of the motion, the fol-
lowing be added, namely —

“but regret that the Address faus to
pay heed to the persistent demand
of the people of Gujarat for dis-
solution of the Awsembly and
holding of fiesh elections ™ (427)

That at the end of the motion the fol-
lowing be added namely —

“but regret that the Addiess has 1gnor-
ed the attempts at suppicssion of
popular movements m the coun-
try by the Government by resort
to frequent police lathi charges,
firings and caling m of Armed
Forces " (428)

That at the end of the motion, the fol-
lowing be added, namely —

“but regret that the Address has com-
pletely ignored the mounting
problem of millions of unemploy-
ed youth and the social and poh-
tickl unrest m the country ansing
therefrom.” (429)
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That at the end of the motion, the fol-
lowing be added, namely '—

“but regret that the Address has comp-
letely 1gnored the contnuing in-
houman oppressions of the Hari-
jans, adivasis and agncultural
labour and poor peasants in the
country " (430)

That at the end of the motion, the fol-
lowing be added, namely

‘ but regret that the Addiess ignores the
senous threat to the integnty of
the countiy posed by the recur-
rent atiachs of the Shiv Sena in
Mabharashtra on the hnguistic mi-
norities and the sense of insecu-
rity felt by them because of the
open and unashamed support to
such fascist forces by the State
Goveinment in Maharashtra
(431)

That at the end of the motion, the fol-
lowing be added namely —

“but 1egret that the Address ignores
the fuiluie of the Government to
honoui the assuiances given to
the Jumior Doctois on  31st
March, 1973 (432)

That at the end of the motion, the tol-
lowing be added, numely

“but tegret that the Addiess ignores
the fairlure of the Government to
fulfil the targets of food procure-
ment " (433)

That at the end of the motion, the fol-
lowing be added, namely —

“but 1egret that the Address ignores
the growing attacks on trade uni-
omists and left political party
workers 1n West Bengal by Cong-
ress suppoiters and anti-socials.”
(434)

That at the end of the motion, the fol-
lowing be added, namely :—
“but regret that the Address ignores
the failure of the Government to
withdraw the Emergency.” (435)
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That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address ignores
the failure of the Government to
supply foodgrains to the mass of
people at a reasonable price
through fair price shops,” (436)

That at the end of the motion, the fol-
lowing be added, namely :—

‘but regret that the Address ignores
the lailure ot the Government to
take over all the closed factories
and mills thioughout the count-
1y." (437)

That at the end of the mouon, the fol-
lowing be added, namely :—

‘but regiet that the Address 1ignores
the faillure of the Government to
give need-based mimmum wage
to toiling masses including the
agricultural labonrers™ (438)

That at the end of the motion, the fol-
lowing be added, namely :—

‘but iegret that the Address 1gnores
the falluie of the Government to
dissuade the State Governments
specially the Muaharashtra State
Government from pursuing the
policy of paioclual approach of
giving employment only to the
sons of the squl ie. the Matathi
speaking people.” (439)

That at the end of the motion, the fol-
lowing be added, namely :~—

“but regret that the Addiess ignores
the failure of the Goveinment to
nationahse all the foreign private
companies working  in India.”
(440)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address ignores

the failure of the Government to

stop the monopoly growth in the
country.” (441) -
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SHRIMATI ROZA DESHPANDE : I beg
to move :

That at the end of the motion, the fol-
lowing bc added, numely :—

“but regret that the Address over-
looks the fact that the land re-
forms measures are still not being
implemented in many States 1 ith
the result that the concentration
of land in the hands of few still
continues to the detriment not
only of agriculture but of national
economy as a whole.” (464)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Addiess does not
call upon the Government to
take measures to stop all the evic-
tions of the toilling peasantry
fiom land.” (465)

That at the end of the motion, the fol-
lowing be added, namely *—

“but rcgret that the Address does not
take nto consideration the prob-
lems created for the toiling pea-
santry because of lack of neces-
sary supply of fertilisers, seeds,
credit, other mput and water faci-
lities to them while all the bene-
fits are going mainly to the land-
lords and nch peasants.” (466)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
cail upon thc Goveinment to pro-
vide necessary inputs, water and
other facilities to the toiling pea-
santry by ensuring their distribu-
tion among them in co-ordination
with the peasant..” (467)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address is comp-
letely oblivious of the inhuman
conditions in which the agricul-
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[Smt. Roza Deshpande] of public sector Banks have been
tural workers live as well as of opnot?lﬂthsrunlmulheym
their problem of minimum wages catering almost wholly to the
which are denied to them.” (468) needlofrt;l;roal n?h;fnoring the

sec t A

That at the end of the motion, the fol- orodiand bt

lowing be added, namely :—
“but regret that the Address does not  That at the end of the motion, the fol-
take note of the fact that the lowing be added, namely :—
i:::'i:i:im haw:s bz?mt;e lt:tclyn ::: “but regret that the Address does not
and other eax ploiters in the vill take note of the fact that unemp-
and that in some cases Harijans !oymem and ?nder.employmem
are being brotally murdered and in the country-side is growing at

. . a time when new employment
even their homes are being burn opportunities in the urban areas

s (162) have begun to shrink.” (474)
That at the end of the motion, the fol-
lowing be added, namely :— That at the end of the motion, the fol-

“but regret that the Address does not lowing be added, namely :—
take notice of the fact that house “but regtet that the Addiess does not

sites have not been- provided to take note of the fact that the
most of the Harijans and agnicul- industrial production in the count-
tural workers in our rural area.” ry has begun to slump, the rate
(470) of growth last year being only

. 3 per cent as aganst the annual

k‘WiIl‘ be added, namely t— 4th Plan.” (475)
“but regret that the Address gives no
assurance that at least arrange- That at the end of the motion the fol-
ment for drinking water will be lowing be added, namely :—
made for all the villages while it ”
is well known that almost one but regret that the Address does not

show concern at the fact that in
half of our willages do not have .
any facility for ?:rinking water.” many cases the industrial produc-

(471) tion 1s deliberately brought down
by the monopohsts and others
That at the end of the motion, the fol- with a view to blackmading and
“owing be added, namely :— pressurising the Goveinment or
“but regret that the Address does not for carning extraordinary profits
realise that the rate of growth by creating artificial scarcity,

and stability 1n agricultural pro- (476)

duction can never be ensured
without rcorganising our agricul-
tural economy and in particular

That at the end of the motion, the fol-
lowing be added, namely :—

without changing the existing pro- “but regret that the Address does not

duction relations.” (472) take note of the fact that the

. sabotage in the public sector in-

'I"hat at the end of the motion, the fol- dustries is being planned and con-
towing be added, namely :-- sciously carried out by the agents
“but regret that the Address does not of the vested interest and bureau-
take npte of the fact that although crats who are entrenched in

a large number of new branches them.” (477)
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T.huattheandotthenoﬂou,thafol- That at the end of the motion, the fol-
lowing be added, namely ;= ! lowing be added, namely :—

“but regret that the Address does not

take note of the fact that the but regret that the Address doss not

calculated sabotage in the public
sector is intended to put the pub-
lic sector in disrepute 50 that the
Government is pressurised not to
go ahead with the expansion of
public sector.” (478)

take note of the fact that indus-
trial development of the back-
ward regions is being neglected
thereby perpetuating the uneven
development and imbalance in our
economy.” (483)

That at the end of the motion, the fol- That at the end of the motion, the fol-
lowing be added, namely :— lewing be added, namely :—

“but regl’et that in some pllblic sector “but rﬂmt that the Address does not

units hike coal, the agents of mo-
nopolists have begun to enter the
mines in the guise of contractors
with the connivance of officials.”
(479)

give an assurance that momnopo-
lists will not be allowed to enter
the backward regions in the name
of their development.” (484)

That at the cnd of the motion, the fol-

That at th of the motion, the fol-
at at the end motion, the fol- | wing be added. namely :—

lowing be added, namely :—

“but 1egret that the Address does nqt
promise adequate assistance to the

*but regret that no anxiety has becn
shown over the fact that there are
new moves to invite foreign pri- State Governments for develop-
vate capital including the multi- ment of public sector industrics.”
national corporations to ous count- (485)
ry.” (480)

That at the end of the motion, the fol-

That at the end of the motion. the fol- l¢Wing be added. namely :—

Iowing bo: adulod, namely” == “but regict that the Address does not

find it necessary to stop the pro-
duction of small cars either in the
public sector or in the private
sector when the need of the na-
tion is to mobilise all available
resources in the automobile indus-
try for production of buses and
other vehicles for public trans-
port.” (486)

“but regret that the Address dovs not
cell upon the authorities to put
a ceihng on industrial  profits
while it is well known that some
of the industries are making exor-
bitant profits.” (481)

That at the end of the motion. the fol-
lowing be added, namely :—

“but regret that the Address does not .4 gy the end of the motion, the fol-
take into account the legitimate lowing be added, namely :—
problems of the small and me- ’

dium industries which are suffer- “but regret that the Address does not

ing today due to lack of raw
materials, credits and other legiti-
mate assistance from the Govern-
ment.” (482)

give any warning against new
concessions being made to mono-
polists including foreign monopo-
lists.” (487)
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That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
show concern at the fact that the
production of steel has gone down
and the crisis is being created by

vested interest both in steel and -

coal industries.,” (488)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
take note of the fact that there
is no proper co-ordination bet-
ween coal, steel and washeries
with a view to ensure production
in the steel industry.” (489)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
take note of the fact that Tatas
and Birlas and other monopoly
houses are becoming richer year
by year notwithstanding the exis-
tence of the Monopolies Commis-
sion.” (490)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
realise that the Monopolies Com-
mission has miserably failed to
fulfil its objective in view of the
fact that its work is nullified by
the vested interest.” (491)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
realise that the Monopolies Com-
mission which has been appointed
to deal with the problem has be-
come now a mere eye-wash to
bamboozle the people.” (492)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Government heve

entered into @ shady deal with

the Esso to purchase their shares
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at a heavy cost while it was ne-
cessary to nationalisé this and
other foreign oil concerns.” (493)

That at the end of the motion, the fol-
lowing be added. namely :—

“but regret that the Address does not
call upon the Government to take
drastic measures with a view
to eliminating monopoly ca-
pital altogether.” (494)

That at the end of the motion, the fol-
lowing be added, numely :—

“but regret that the Address does not
pay any heed to the demand of
the working class for the nationa-
lisation of jute industry.” (495)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
ensure the paiticipation of the
workers in the management at all
levels in public sector industry.”
(496)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
show any awarerness that for en-
suring industrial production and
peace on the industrial front it is
of paramount importance to have
democratic industrial relations po-
licy the formulation of which is
deliberately  being  deferred.”
(497)

That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address does not
take note of the sabotage of the
Bokaro expansion programme in
order to suit the interest of Tatas
who are seeking to expand their
steel plant.” (498)
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That at the end of the motion, the That at the end of the motion, the

following be added, namely :—

“but regret that the Address does not
give any waming against inviting
the Americans for off-shore oil
exploration”. (499)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
take note of the fact that new
licences are being given to mono-
polies for cement factories in the
name of mini-plants for quick
Production, thereby going against
the spirit of the Industrial Po-
licy Resolution”.(500)

That at the end of the motion, the
following be added, namely :(—

“but regret that the Address does not
take note of the going out of the
way to invite US monopoly capi-
tal for fresh investments in India
in the name of improving Indo-
US economic cooperation”.(501)

That at the end of the motion, tho
following be added, namely :—

“but regret that the Address does not
take note of the fact that a num-
ber of foreign teams belonging
to multi-national corporations
have been invited to India to
explore the possibilities of invest-
ment”.(502)

SHRI P. G. MAVAI ANKAR : 1 beg
to move :

That at the end of the motion, the
following be added. namely :—

“but regret that the Address fails to
disapprove the use of governmen-
tal machinery by the ruling Con-
gress for electioneering in U.P.,
Orissa and all other paris of the
country where the poll is being
held in February, 1974".(503)

following be added, namely :—
“but regret that the Address does mot

criticise and disapprove the use
of governmental media, particu-
larly AH India Radlo and Televi-
sion, by the ruling Congress lea-
ders and Ministers for electioneer-
ing and party propaganda In va-
rious States of the Indian Union
where elections are in progress
at present”.(504)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mentlon

in the Address about the mneed
of the ruling Congress Party
taking an initiative and lead in
establishing a good and proper
code of conduct in campaigning so
that elections do approximate to
the idea of ‘free and fair elec-
tions'.”’ (505)

That at the end of the motion, the
following be added, namely :—

“but regret the failure to check rislng

prices and inflation in the coun-
try".(506)

That at the end of the motion, the
following be added, namely :—

“but regret the failure to take mea-

sures to reduce substantially, if
not eliminate altogether, the va-
rious man-made scarcities In
essential commmodities and
goods™.(507)

That at the end of the motion, the
following be added, namely :—

“but regret the faliure to check lavish

and pompous style of living by
ruling party leaders while in the
same breath they go on talkiag
loudly about poverty and promis-
ing day in and day out the re-
moval of poverty from our
land”,(508)
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That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
the Address about the failure
wheat take-over in many parts
the country”.(509)

That at the end of the motion, the
following be added, namely ‘—

“but regret the failure of the public
distribution system In  various
States of the Union".(510)

That at the end of the motion, the
following be added, namely *—

“but regret the failure to eradicate
corruption, nepotism, favouritism
and such other ills and poisons
from the political, administrative,
financial and public fields of the
country”.(5§11)

That at the end of the motion, the
following be added, namely —

“but regret the failure to prepare, plan
and implement the relevant de-
velopmental plans for bettering
the lot of the teeming milliens on
a just and rational basis and with
a sense of right ordering of pres-
sing priorities”.(512)

W e wwet # s g

fe e & v ¥ a7 Sy o, wuig —

“qrag @ § i woaTe dwr X ol w g Y
frprer amgx ¥ ¥ faowr @ 20"
(513)
fe weama & w1 & g ofver O, wuig —
“qeg W7 & fir wORTC wTET 6 TR SO
o sfewe s & faew o ¥
(514)
fr wemT & wv ¥ qg W A9, 2y —
“qeg & § i woeTT W B Ovr w
AW AT YA quia ey 9T wiferw
w3 wary ¥ fawe off £ (515)

RAFE
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s weore & s ¥ o owr o, wefyi—
"y W § e wivewmew # wdwrr qaftendt
W ¥ AW TOWE O WeRTRTRT

oY oy wrR Wy sedrw gt &1 (S16)

fir yeome & wwr ¥ ag over wiR, seig —
“qg A § fin wivwmee & yeme ¥ SR
59 4% F 9C Sfe w € we-

wear &1 Feorm g &1 (517)

fis weme & s ¥ g oiver W@, wARY —
“eg Az § e wfsew ¥ e,
WET g9 CHA F7 AT q9T TR
gt & dtwr el & T
WY wTen vk & fro frdly forfiemra ad-
w Jew T § (s18)
fir weT & oo ¥ A T AW, Wi —
“qry @ & fir wifvrawor & W I &9
1971 ¥ fed M3 wreATEAY ®Y QX FA
& fore fafirse sxr 3o 1 Sw
T &1 (519)
fir weaTa & s ¥ 4y WveT ond, WA —
“arg &% & fir wiwwmeer & anféramy, woe-
afaeran aar e A i af
w #1” (520)
fis seTe & wa ¥ 4g e A@, waig —
“qery @2 & T wifwraer ¥ fafow goerdr
farart ¥ AevaEt 733 & frer A
wt 7§ 1" (521)
f& wema & W § 4% WRT A9, waiy —
“qeg @ ¢ T wfverer & favaframd
s g aare ey faerfarare
Wit vl e fewafearas & eyl
gt werfis afera o By wft o
at &) (s522)
fir weare & v ¥ Oy oy il el —
“oeeg e § fir wivwmew % vw avw o o
e gt § R st gy e fadft
PROANM A T Gy wmA W
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wpefs mit @ o (523)

f werme & wrr & @y e o, Wi —

ey e § s W 7 Wroia -
frrer ¥ wiwifc g7 FO8 TR *T
AT @ W T S 5 IR

Tgr 21" (524)

fir e ¥ s o Uy ST wd, wafy—

ey e & i wferwrar ¥ svarar e
w1 Guw 3X ¥ faeiw v o Aifw 0
frrmr gy #v € §1” (528)

f& s & o ¥ g Srer A, WAk —

Yqr=g @ @ f wferareor & wraerar oy
¥ fau s&® o9 ¥ wwear Sy
s & fmfor &1 et A 807
(528)

fe s & o ¥ g oty omd, waig—

‘oo &% ¥ e wivwmw ¥ weeww 3w
(%o oY) ® wraEET FET SO
% w7 ¥ qfafam S w1 9w @
21" (527)

fir searw & o= ¥ g oy and, waiy—

“qerg ax & e wfinmwer &l o 91

fieeft Y sreTT %7 wT Ay Wy W
e T 81" (528)

fe sama & g ¥ ag oy and, waiy—

“qrg ¥ § fir wiwmee # w2 & awe R
WUAEY] W G ST W IEw A
" (s29)
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fie sreamy % Ry ¥ qg T W, ey —
g W § i vt & fedt oY sreTe Y
Tgrm v ¥ w1 afwwren § IR

w8 &1 (530)

SHRI DASARATHA DEB : I beg to

move :

That at the end -of the motion, the

following be added, namely.—

“but regret that the Address fails to
take note of the fact that due to
the exploitation by money-lend-
ers, forest contractors and corrupt
officials in the tribal belts, the tri-
abls are being ruined economi-
cally”.(531)

That at the end of the motion, the fol-
lowing be added, namely:—

“but regret that the Address fails (o
take note of the fact that most of
the State Governments and the
university authorities have failed
to implement the recommendation
of the U.G.C. regardng salary
scales for college and university
teachers with modification as
suggested by the associations of
the respective institutions™.(532)

That at the end of the motion, the fol-
lowing be added, namely:—

“but regret that the Address fails to
take note of the complete break-
down of the examination system
of the educational institutions
throughout the country”.(533)

That at the end of the motion, the fol-
lewing be added, namely :—

“but regret that the Address fails to
take note of the fact that due to
coming up of the National pro-
jects like Gumati Hydro-electric
Project in Tripura about 15 thou-
sand tribals and others have been
forcibly uprooted from the lands
tra.ditinmllyompiedbymemand
neither adequate compensation for
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the land they lost nor any alter- beg to move :—
native lands have been provided
to them".(534)
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That at the end of the motion, the
following be added, namely:—
That at the end of motion, the following

be added, namely:— “but regret that the Address does not

take note of the fact that the pre-
vailing trend in the Ministry of In-
dustrial Development is one of
giving maximum possible en-
couragement as well as conces-

“but regret that the Address fails to
note that the Tribal Development
Blocks controlled and run by non-
tribal dominated officials have
hastened up the wiping out the sions to the private sector indus-
tribal population of the various tries notably the monopoly hous-
Tribal Development Block areas es.” (539)
in the country, instead of rehabi-
litating and providing tribals gain- That at the end of the motion, the
ful occupation”. (535) following be added, namely:—

That at the end of the motion, the

“but regret that the Address does not
following be added, namely :(—

take note of the fact that the
Ministry of Industrial Develop-
ment 18 now-a-days regarded us
very helpful by the big business
elements™.(540)

“but regret to note that the national
projects like Bhilai Plant, Bokaro
Plant, Ranchi Complex and
other irrigation dams have 1ender-

ed tremendous disservice to tri-
bals causing eviction, making ; That at the end of the motion, the

them homeless and destitute be- following be added, namcly :—
cause of the absence of planning “but regiet that the Address does not
to provide alternative rehabilita- give an assurance that the factor-
tion to the evicted families for jes and mills, the management of
the lands acquired for the pro- which have been taken over by
jects™.(536) the Government, will be run effi-
That at the end of the motion, the ciently”.(541)
following be added, namely:— B . . N
“but regret that the Address fails to _ That at the end of the motion, the
note the fact that the Government following be added, mamely :—
have fPﬂed to comtruct even a “but regret that the Address does not
single irrigation project in Tripura take mote of the fact that some-
That at the end of the motion, the selves interested in handing over
following be added, namely :— their .undeﬂakma;: t;:wrcm::;
“but regret that the Address does not z:mnﬂ“m
take note of the fact that due to :
lack of proper schemes for reha- Tha; at the end of the motion, the
bilitation of the evicted people, following be added, namely:—

:eli:n projects, mn;h;m ln:.f “but regret that the Address has ignor-

water dams, Bhilai Plant, Bokaro
Plant, Ranchi Complex have be-
come source of eviction of tribals
and causes of their bardship and
ruination”.(538)

ed the criticism that the Board
of Directors of the nationalised
banks have been packed with the
representatives of monopo-
lists” (543)
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created by the large scale victi-

misation of the workers by the

employers in many places”.(548)

“but regret that the Address dees not That at the end of the motion, the
take into account the legitimate following be added, namely :—
grievances of the small scale
units in the leather industry while
new opportunities, including those
regarding export, are being offer-
ed to some big units in the in-
dustry”.(544)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
take note of the fact that emp-
loyers in many cases as in jute in-
dustry are flouting their agree-
ments with the labour or even the
terms of tripartite agree-

That at the end of the motion, the ments”.(549)

following be added, namely i—

That at the end of the motion, the

“but regret that the address does not : —

show sympathy for the difficulties SOIONING 6 ied, Samoty.:
into which the small scale units
of woollen industry, especially in
Punjab, have now been put to as
a 1esult of Partonage to the bigger
industrialists”. (545)

“but regret that the Address does not
take note of the fact that in a
number of places some elements
i the INTUC are being deliber-
ately boosted while popular rep-
resentative units are being denied

That at the cnd of the motion, the recognition”.(550)

following be added, namely :— That ui the end of the motion, the
L]

‘hut 1egret that the Address does not following be added, namely :—
pay any heed to the criticism of “but regret that the Address does not

the working class and the orga-
nised trade union movement
against thc “tough” policy of the
Government towards labour not-
ably to intimidate and brow-beat
them™.(546)

take note of the fact that of late
therec is a tendency on thc part
of the Government to keep the
Labour Ministry, as far as possi-
ble, out of the picture when the

industrial disputes call for the in-

ion of the Labour Minist-
That at the end of the motion, the il '

following be added, namely :—
That at the end of the motion, the
following be added, mamely :—

“but regret that the Address does not
tahe note of the fact that the

“but regret that the Address is not
alive to the strong criticism which
has been made recently against
the indiscriminate resort to lock-

outs by Government undertakings
even when an industrial dispute
is pending with a view to pressur-
isc the labour and gain an upper
hand in Dbargaining with

Government is showing scant reg-
ard for even the unanimous re-
commendations and proposals of
the central trade union organisa-
tions™.(552)

them”.(547)
That at the end of the motion, the
That at the end of the motion, the following be added, namely i~
TONGwEg. bal adiied; Samcly:-= “but regret that the Address does not

“but regret that the Address does not take note of the fact that even
take note of the seripus situation now equal wage for equal work
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is not gupranteed and that women
workers are continued to be dis-
criminated against”, (553)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
take note of the fact that even
now no normy have been evolvad
for determining the national mini-
mum wage for the workers”.(554)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does not
take note of the fact that demo-
cratic intervention in actual and
potential industrial disputes by
the Government is becoming
more and more difficult in view
of the fact that some influential
ministers arc interested in col-
lecting funds from the industrial-
ists".(555)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
take note of the magnitude of the
problem of the staggering growth
of unemployment including ua-
employment amongst the educat-
ed youths".(556)

the

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
seem to be concerned at the fact
that the rate of growth of un-
employment today is far shead of
the rate of ‘growth in the crea-
tion of employment opportunitics
with the result that the back-log
of unemployed persons is steadi-
ly increasing”.(557)

That at the end of the motion, the
following be added, namely:—

“but ‘regret that the Address does not
criticise the fact that the funds
allocated under the so-called rural
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employment crash programme
have been largely wasted”.(558)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
propose any measures to stop ret-
renchment of workers which is
still going on in the country".(559)

That at the end of the motion,
following be added, namely :—

“but regret that the Address does not
propose any measuie Wwhatsoever
for helping unemployed per-
sons” (560)

the

That at the end of the motion,
following be added, namely —

“but regret that the Address does mnot
take note of the cxplosive situa-
tion which has been created as
a result of giowth of unemploy-
ment especially due to the fact
that some rightist elements in the
country are trying to exploit this
development in semi-fascist style
for advancing their political de-
signs”.(561)

the

That at the end of the motion, the
following be added, namely :(—

“but regret that the Address does not
display any concern at the fact
that even among the engineers
and doctors the unemployment is
alarmingly growing and that some
of these people are going out of
the country in search of employ-
ment".(562)

That at the end of the metion, the
following be added, namely :—

“but regret that the Address does not
take note of the fact that as a
result of the uncertainties in the
Food Corporation of India as well
as its mismanagement a large
number of employees are now
threatened with retrench-
ment”.(563)
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to go deeply into the causes be-
hind them, much less into the res-
ponsibility of the State and the
Central Government in bringing
about the eruption of popular
discontent and anger”.(568)

357 Motion of Thanks PHALGUNA 6, 1895 (SAKA)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
take note of the fact that wnemp-
loyment has been aggravated by
an indiscriminate closure of mills
and factories in some cases and

that the Government does 1not That at the end of the motion, the

intervene in time to ensure Un- following be added, namely :—
interrupted running of these

undertakings”.(564) “but regret that the Address does not

take note of the fact that although
the production of foodgrains as
well as of ground-nut was a bum-
per one, artificial shortages and
scarcities were created by the
wholesalers and the hoarders
with the backing of the ex-Gujarat
Ministry”.(569)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does not
take note of the fact that the Gov-
ernment have not made a serious
effort to assess the dismension of
the uncmployment problem and
the iate of its growth”.(565)

That at the end of the motion, the
That at the cnd of the motion, the following be added, namely :—

following be udded, namely :— “but regret that the Address does not

own the responsibility of the Cen-
tral Government when it failed to
supply adequate quantities of
foodgrains to Gujarat during the
critical period”.(570)

“but 1egiet that the Addiess disregards
the popular suggestion that in the
present cconomic situation the
Government should step remitt-
ances of all profits, dividends,
royalties, interests, etc. by foreign
business concerns operating in

this country”.(566) That at the end of the motion, the

following be added, namely :—

“but regiet that the Address does not
take imto account the role corrupt
on in high places in Gujarat in-
cluding the ministerial level had

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

call upon the Government to de-
clare a moiatorium on repaviment
of foreign debts  particularly
when such repayments amount

played in emboldening the hoard-
ers and profiteers and generally
in creating the crisis which could
have been easily avoided”.(571)

to nearly over rupees five
hundred crores eating up more
than one-third of India’s export
carnings”.(567)

That at the end of the motion, the
following be addcd, namely :—

“but regret that the Address does not
take dve note of the fact that
although in some places right-
wing parties initially wanted to
exploit the situation, the popular
upsurge by and large was spon-
taneous”.(572)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address, while
taking note of the recent develop-
ments in Gujarit, does not care
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That at the end of the motion, the following be added, namely :—

following be ndded, namely !— “but regret that 1 Gujarat was

“but regret that the Address does nof passing through a crisis the ex-

take serious note of the fact Ministers there were openly en-
that instead of facing the situation
calmly and sympathetically the
Guijarat State Government reacted
violently against the people and
launched repression by wanton
resort to curfew, lathi charge,
teargassing and even police firing
in additton to arrests under
MISA".(573)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not

show sympathy for those who
had been killed by unprovoked
and premeditated police firing in
Ahmedabad and other places when
it is well known that u young mus-
lim boy Rahman in the Jamal-
pur area of the city was shot
dead when he was flying a kite
from the roof of a house and
Pankaj Joshi was Kkilled in the
Shahapur area in a similar cold-
blooded manner™ (574)

That at the end of the motion, the
following be added. namely :—

“but regret that the Address does not

take note of the fact that while the
people were being attached no
action was initially taken against
the hoarders and profiteers in
Ahmedabad and other plac-
es” (575)

gaged in factional quarrels and
mutoal shippings, some of them
jokeying for the Chief Minister-
ship”.(577)

That at the end of the motion, the
following be added, namely :—

“but 1egret that the Address does not

That

take into account that despite the
s0 called majoiity of the ruling
party in the Gujarat Assembly and
the formal existence of a minstry,
the latter had virtually collapsed
and there was no trace of collec-
tive responsibility in it at
all” (578)

at the end of the motion. the

following be added, namely :—
“but regret thut the Address does not

That

tahe note of the fact that the
Centrul Government imstead of
tiymg 1o assess coriectly and ob-
jectivelv the siuation m Gujarat
thought it fit to protect the ex-
Gujatat Mmstry”.(579)

at the end of the motion, the

following be added, namely —

“but regret that the Address does not

tealise that the popular demand
for the removal of the ex-Gujarat
Ministry should have been heeded
much earhier in order to bring
the situation under control instead

of allowing it to go altogether out
of hand” (580)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not  qypat at the end of the motion, the

take note of the fact that serious
charges of corruption were being
levelled against some ex-Ministers
of ex-Gujarat Government without
any action being taken against
them or even without the Central
Government taking any interest
in the matter”.(576)

following be added, namely :—
“but tegret that the Address does not

take note of the futile exercise of
assessment of the situation in Guja-
rat at which was carried out by
one of the Central Minis-
ters™.(581)
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That at the end of the motion, the
following be added, namely :—

“but regret that the Addiess does not
mention of the damage dome by
the ex-Gujarat Ministiy in arrest-
ing the tradeunion Jeaders and
others in order to suppress the
movement instead of trying to

on President’'s 362
Address

steps to improve the situation re-

garding food and other essential

commodities”. (586)

That at the end of the motion, the
following be added, namely :(—

“but regret that the Address does not
show any awarencss of the fact

tahe some immediate measures to
improve the food situation in co-
operation with the people”.(582)

that the Gujarat Ministry had done
a great damage to democracy nor
does it see that what has hap-

pened in Gujarat is a grim warn-
mng for those authority”. (587)

That at the end of the motion, the
“but regiet that the Address does not following be added, namely .—
tahe note of the fact that the
situation in  Gujarat demanded
handiing at the highest level in
the union Cabinet”.(583)

That at the end of the motion, the
followmng be added, namely '—

“but 1egiet that the Addiess does not
realise that unless the situation in
CGujarat is tackled rightly the right
wing and dwsruptive foices are
bound to take advantage of it to
push their own political ends us

they have already begun to
*but regret that the Addiess does not do". (588)

seem to be alive to the fact that

while the Gujarat Government had That at the end of the motion, the
so miserably failed to meet the following be added, namely .—

needs of the !:eople. 1t was wrong “but regret that the Address does not
and provocative step to call out indicate any serious concern at
the army to intimidate them” (584) the growth of communal and
othe:r divisive activities in some
parts of the country in the re-
cent period”. (589)

That at the end of the motion, the
following be added, namely .—

That at the end of the motion, the
following be added, namely .—

“but 1egret that the Address fails to

note that the caling out of the That at the end of the motion, the
army in Guarat looked like an following be added, namely .—

attempt to protect an uncivil, un- “but regret that the Address does not
wanted and throughly discredited take note of the fact that some
Govet?:m:hm, thereby ‘;‘;‘-‘5:1‘:5 ::;; communal organisations  have
age ¢ position ; greatly intensified their poisonous
itself i:': addition to provoking the campaign during the recent pe.
masses”.(585) riod leadng to violent incidents

in different parts of the country”.
That at the end of the motion, the (590)

following be added, namely :—-

“but regret that the Address does not
realise that after more than 50|60
persons had been killed in Guja-
rat as a result of police firings
what is pecessary for the Govern-
ment is to take all necessary

That at the end of the motion, the
following be added, namely :—

“but regret that the Addiess does not
own up the responsibility of the
Central Government which has
failed to ensure the implementa-
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tion of the recommendations of
the Srinagar meeting of the Na-
tional Integratton Council held
in 1968 (591)

That at the end of the motion, the
following be added, namely .—

“but regret that the Address does not
show due awareness that the com-
munal elements are still entrench-
ed in bureaucracy and in the
police with the result that the
mmolity communities sometimes
do not get even elementary pro-
tection which has been guaranteed
to them under the Constitu-
tion” (592)

That at the end of the motion, the
following be added, namely "—

“but regret that the Address does not
take note of the communal pro-
paganda which is being carried on
in some schools and colleges”.
(593)

That at the end of the motion, the
following be added, namely *'—

“but regret that the Address does not
admit that the Government has
made no serious cffort to identify
the communal elements in the
Administration and the Police
with a view to removing them
from service™. (394)

That at the end of the motion, the
following be added, namely :—

“but regiet that the Address does not
give any assurance that drastic
action will be immediately taken
to ban all communal propaganda
in the country and firmly sup-
press it without which both secu-
larism and national integration
will always remain in dan-
ger” (595)

That at the end of the motion, the
followmng be added, namely :—

“but regret that the Address does not
express its disapproval of the
praise showered on late R.SS.
Chief by the Union Home Minis-
ter while trying to score a debat-

ing point against some other
communal leader in the
country”.(596)

That at the end of the motion, the
following be added, namely —

“but regiet that the Address does not
take serious mote of the fact that
the forces of communalism are
now trymng to Imk up their nefaii-
ous activities with the popular
discontent of the people, thereby
secking a camouflage for their
criminal and anti-national activi-
ties” (597)

That at thc end of the motion, 1he
following be added, namely .—

“but regret that the Address does not
show any concern that some
Ministers at the Centre are sym-
pathetic to communal forces, not
to speak of the top bureaucrats
and high police oftictals”. (598)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address proposes

no effective measures against the

Shiv Sena in Bombay which is in-

dulging in instigating riots against

the non-Maharashtrians and also

against the democratic move-
ment".(599)

That at the end of the motion, the
following be added, namely i—

“but regret that the Address does not
take due note of the fact that the
worthy admonition by the Prime'
Minister and others of the Cent-
ral Government against the Shiv
Sena activities fn Bombay have
been all but ignored by the Maha-
rashtra Government”. (600)
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That at the end of the motion, the
following be added, namely .—

“but regret that the Address does not
show any awareness that when

some Ministers and prominent Thae at the end of the motion, the
leaders of the ruling paity seek . g

the cooperation and alliance with O 08 be added, namely :

the Shiv Sena, the latter cannot
but be emboldened to carry on
its disruptive activities which has
in fact happened and is still hap-
pening 1n Bombay”. (601)

and power to curb the activities
of Shiv Sena in Bombay so that
the people in the city may feel
secured”. (605)

“but regiet that the Address has comp-
letely ignored the deliberations and
decisions of the recently held
All-India Convention against Com-
munalism in Delhi.” (606)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
suggest that the Union Home

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
gne an  unequivocal warning

against unpiincipled gang-up by
the ruling party with the Shiv Sena
in view of the fact that such gang-
up gives a boost and protection
to the orgamsations like the
Shiv Sena™.(602)

Minstry will be thoroughly over-
hauled so that it can discharge its
responsibilities in protecting the
minority communities and in deal-
ing with communal activities 1o
the country in the most effective
manner.” (607)

That at the end of the motion, the That at the end of the mofion, the
following be added, namely - following be added, namely :—

“but regret that the Address docs not “but regret that the Address does not

take due note of the seirious con-
cern which has been expressed
by the people of Keiala, Karna-
taha and other places against the
Shiv Sena's activities in Bombay”.
(603)

seem to be aware that most of
the State Governrhents are simply
flouting even the dircctives of the
Cential Government in regard to
the task of dealing with com-
munalism and communal acti-
vities” (608)

That at the end of the motion, the  pat at the end of the motion, the
following be added, namely "— following be added. namely :—

“but 1egret that the Address does not “but regret that the Address does not

take note of the fact that the
Maharashtra Government is trying
to persecute the CP1. and other
Leftist forces who are fighting the
disruptive and violent activities of
the Shiv Sena in Bombay", (604)

see that under communal pressuie
even Urdu language is still being,
in practice, denied its 1ightful
place in our national life and that
the Central Government is not
taking effective  measures to
1emedy the situation”. (609)

That at the end of the motion, the
following be added, namely:— That at the end of the motion, the
“but regret that the Address does not following be added, namely :—
give any convincing assurance “but regret that the Address does not
that the Central Government will even promise that the Nepal lan-
do everything in ifs competence guage will be included in the
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Eighth Schedule of the Constitution
when the entire Nepali speaking
people are already restless over
this issue”, (610)

That at the end of the motion, the
following be added, namely —

“but regret that the Address doc, not
indicate that the demands of the
Nepah speaking people and also
of the tribal peoples for auto-
nomy, within the constitutional
framework, will be symatheti-
cally considered where thete 15
basis for such demand being leg-
timately met' (611)

That at the end of the motion, the
following be added namely —

“but regret that the Address fails
to note that the prolongation of
the Karnataka-Mahaiashtra border

dispute may create new difficul-
ties” {612)

That at the end of the motion, the
following be added, namely —

“but regiet that the Address docs nt
take mnto account the growing
popular demand for greater eco-
nomic powers especially for plan-
ned development of the States”
(613)

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
take note of the disruptive and
separatist propaganda which has
been staited in Orissa by some
communal and political forces in
the name of ‘concurrent economic
powers' with the Centre" (614)

That at the end of the motion, the
following be added, namely —

“but regret that the Address pays no
heed to the popular demand for
lowering the voting age from 21
to 18", (615)
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
indicate and realisation on the part
of the Government that the stabi-
lity of the country cannot be en-
sured without radical, social and
economic changes and mproving
the lwving conditions of the down-
trodden masses .(616)

That at thc end of the motion, the
following be added, namely —

“but regret that the Address does not
take note of the fact that the
theoty of political  stability
through legnlative majonty for
the ruling party has been already
belied by the i1ecent develop-
ments in Andhra Pradesh, UP,
Gujarat and Orissa” (617)

That at the end of the motion, the
following be added, namely —

“but regret that the Address fails to
note that m the soci0 economic
conditions of today, the problem
of political stability cannot be sol-
ved merely by gaiming electoral
majorities while neglecting  the
basic tash of national rejuvena-
tion” (618)

That at the end of the motion, the
following be added, namely —

“but regret that the Addiess fails to
note that the root of instability
lies in the continuing social in-
justice, exploitation and oppression
by a handful, directed against the
overwhelming majority of our
people”. (619)

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
show due awarencss of the fact
that a strong snd stable Govern-
ment at the Centre, which is un-
doubtedly necessary, can only be
based on the foundations of an
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ever expanding democracy and That at the end of the motion, the
on the ruins of the outmoded and following be added, namely .—
oppressive socio-economic order”.
(620) “but regret that the Address does not
tahe note of the failure of the
Government to demonetise the
currency with a view to unearth-
ing black money in the
country”(625)

That at the end of the motion, the
following be added, namely —

“but regret that the Address does rot
have the historical view of social
developments inasmuch 88 it That at the end of the motion, the
seems to 1calse that even with following be added, namely :—
the tiamewoik of capitalism the
political and ecconomic stability

“but repiet that the Addiess does not
can be achieved” (621)

mention the failuic of the Gov-
ernment to mahe the takhe-over of
the wholesale trade of wheat s
success by ending the distinc-
tion between the maiketable sui-
plus acd marketed surplus while
procuring wheat™ (626)

That at the end of the motion, the
following be added numely —

“but regmet that the Address does nnt
accept the fact that capitalism 1t-
self produces nstability all along
the line and that to achieve real That at the end of the motion, the
stability means the abandonmen following be added, namely —
of the capitalist path of develop
ment” (622) *“but 1egret that the Address does not
tahe note of the faillure of the
Government to sticamline the
working of the nationalised banks
and radically change the mnorms
of credit worthiness so that the
neglected sections of industry and
agriculture could secue financial
assistance”. (627)

PROF MADHU DANDAVATE (Raja-
pur) - T beg to move *

That at the end of the motion, the
following be added, namely —

“but regret that the Address does not
take note of the spate of founda-
tion-stone laying ceremonies per-
formed by the Prime Minister That at the end of the motion, the
during the UP election camp- following be added, namely .—
aign even in the case of proiects

for which sanction has not been “but 1egiet that the Address does not

obtained in the Fifth and Fourth
Plans thereby exerting a corrupt-
ing influence on the voters™.(623)

tahe note of the faillure of the
Government to protect the lives
of weaker sections and linguistic

minorities in the country”.(628)
That at the end of the motion, the

foflowiay be » Memalyii= That at the end of the motion, the
“but regret that the Address docs not following be added, namely :(—

mention concrete measures to
reduce economic and social in-
equalities and to break strangle-
hold of monopolists on our eco-
nomy”.(624)

“but regret that the Address does not

make any mention of the urgent
need to implement radical land
reforms”.(629)
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That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
contan any proposal for intro-
duction and passing of a Bill for
amending the Industral Disputes
Act in the interest of workers
during the current session of Par-
liament™. (630)

That at the end of the motion, the
following be added, namely

“but regret that the Address makes no
mention, of any proposal to de-
clare as ‘workmen’, labourers and
employess working in pharmaceuti-
cal industries, universities and
hospitals.” (631)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address makes no
mention of the urgent need to
soitle the long pending Karnata-
ka-Maharashtra border dispute
leading to fratricidal war between
the people of the two States” (632)

SHRIMATI BHARGAVI THANKAPP-
AN (Adoor) : I beg to move:

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
cortain any positive assmance to
protect the traditional industries
of Kerala such as cashew and
coir”.(633)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address makes
no mention of any action to be
taken against the persons indulg-
ing in atrocities against linguistic
minorities, weaker sections of the
commumtes and women 1in vari-
ous parts of the country and the
failure of the Government to pro-
tect their lives and proper-
ties.” (634)

-
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That at the end of the motion, the fol-
lowing be added, namely :—

“but regret that the Address fails to

the continuous fallure of the
Government to protect their lives
and properties” (635)

That at the end of the motion, the
following be addcd, namely .—

“but 1egret that no assurance has been
given m the Address about the
conciete measures to provide ade-
quate representation to Scheduled
Castes, Scheduled Tiibes and other
backward .ommunities in  Gov-
ernment, quasi-Government, na-
tionalised banks and private enter-
prises.” (636)

That at the e¢nd of the motion, the
following be added, namely —

“but regret that m the Addiess no
anxiety has been expressed about
the continuous farlure of the Gov-
einment 1n taking conciete, basic
and effective measures to remove
untouchability” (637)

That at the end of the motion, the
following be added, namely —

“but regret that no mention has been
made 1 the Address about the
falure of the Government in
taking concrete and effective mea-
sures to remove illiteracy among

the people within a specified
time” (638)
That at the end of the motion, the

following be added, namely :—

“but regret that mn the Address no
anxiety has been expiessed about
the continuous failure of the
Government 1n taking concrete
and effective measmies to remove
unemployment among the educat-
ed vyouth within a specified
time” (639)
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SHRI P. G. MAVALANKAR : I beg to
move :

That at the end of the motion, the
following be added, namely :—

“but regret that the Address does not
reflect truly and fully the present
state of the Union".(643)

That at the end of the motion, the
following be added, namely :—

“but regret that there is no mention
in the Address of tremendous all-
round hardships and harassments
faced and suffered by countless
commoners and citizens of the
countrty to-day”.(644)

That at the cnd of the motion, the
folliowing be added, namely -— -

“but regret that the Address does not
unfold candidly and boldly the
Union Government's response to
the current economic crisis”.(645)

That at the end of the motion, the
following be added, namcly :(—

“but regret that the underlying and un-
questionably serious crisis of con-
fidence that confronts our mation
at present and the leadership of
the day is not properly and ade-
quately reflected in the Ad-
dress.” (646)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address fails to
convince the people that the Gov-
emnment is honestly and surcly
working towards the establishment
of a democratic, just and egali-
tarian society”.(647)

That at the end of the motion, the
following be added, namely :—

*but regret that there is no mention
in the Address of the variety of
tasks and challenges which face
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the Government and the people

in political, administrative, econo-
mic, social, educational and cul-
tural spheres of national life.”
(648)

That at the end of the motion, the
following be added, namely :—

“but regret that the Address lacks the
realistic and rational approach to
the various problems facing the
nation.” (649)

That at the end of the motion, the

following be added. namely :—

“but regret that no effective steps or
measures have been indicated or
outlined in the Address to give a
better deal to the millions of
our countrymen still hopelessly
languishing far below the poverty
line.” (650)

That at the end of the motion, the
following be added, namely :—

“but regret that no prompt and puni-
tive steps to be taken by Govern-
ment against those who indunlge
in hoarding and speculation, are
mentioned in the Address.” (651)

That at the end of the motion, the
following be added, namely :—

“but regret the failure of the Govern-
ment in obtaining an adequate
procurement of grains, thereby
throwing to winds the whole
public distribution system.” (652)

That at the end of the motion, the
following be added, namely :—

“but regret the failure of the Gov-
emment in effectively checking
and curbing the smuggling of
goods and articles.” (653)
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That at the end of the motion, the
following be added, namely :—

” That at the end of the motion, the
but regret that the Address does not - ’
tion the failure of the Mines following be added, namely :—

and Railways in raising and mov- “but regret that no remedial measures

ing the coal to various centies have been mentioned in the Add-

of consumption throughout the ress to give a better deal to the
country.” (654) Harijans and Adivasis and to free

That at the end of the motion, the them from the horrors and humi-
following be added, namely :— liations to which they are sub-

jected.” (660)
“but regret that there is no neat and
clear indication in the Address as That at the end of the motion, the
to how the extraordinary damage following be added, namely :(—"
done to our economy is pro-
posed to be rcpaired by expediti-
ous and corrective action at both
the policy making as well as the
executive levels” (655)

That at the end of the motion, the That at the end of the motion, the
following be added, namely :— following be added, namely —

and tortures perpetrated on the
Harijans and Adivasis.” (659)

“but regret that the Address fails to
tahe note of the depressing cli-
mate on our educational and
university campuses " (661)

“but regret that Adress fails to express “but regret that the Addiess does

in a concrete way the new and

positive aspects of our foreign
policy ™ (656)

not spell out the Government's
stand on Maharashtra-Karnataka
Border Dispute” (662)

That at the end of the motion. the That at the end of the motion, the
following be added, namely — following be added, namely :—

“but regret that there is no mention “but regret the failure of the Govern-
in the Address of any practical ment to immediately institute
schemes to reduce the mounting judicial inquiry into the charges
unemployment in the country, of corruption against ministers

particularly among the educated and other high-office-holders in
youth.” (657) many parts of the country.”
(663)

That at the end of the motion, the

following be added, namely:— That at the end of the motion, the
“but regret that the Address does not following be added, namely :—

mention the continually depressed “but regret the delay in taking deci-

and oppressed lot of the count- sions by the Government on

less number of people belonging several long standing issues and
to Scheduled Castes and Tril i dﬁm." (664)

(658)

That at the end of the motion, the That at the end of the motion, the
following be added, namely :— following be added, namely :—

“but regret that in the Address no “but regret that the working and hous-
mention has been made about the ing conditions as 2lsé minimum
inhumen treatment aed cruelties wages and  living standards of
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workers all over the country are
not yet adequately improved.”
(665)

That at the end of the motion, the
following be added, namely:—

“but regiet that the Address devotes
only four lines to the extra-ordi-
nary and | historic events in
Gujarat, which was and is rocked
by a Statewide revolt against cor-
ruption and immoiality in Gov-
ernmental and public life.” (666)

15 hrs.

SHR1 JYOTIRMOY BOSU (Diamond
Harbour) * The President’s speech is a dis-
tortion of fucts and a tiavesty of truth.
We are in the country today sitting on a
volcano and the Government as well as
the President could not sec the mood of
the people and the wiitings on the wall
Yet, thc Cabinet headed by Shiimati Indira
Gandhi cleared this rotten speech, ignoring
the vast expression of anger in the coun-
try. She has forgotten the reception she
got in Nagpur from three lakhs of people
She forgot what happened to Mr. Lalit
Narain Mishra, Mr. Gafoor and Mr. Kesari
in Madhubani. She forgot what happened
to Shri Dharam Bir Sinha. She forgot
how the literate people of Gauhati have
rejected them in the Municipal elections.
These are all rejections by the people of
this Government and its policies. I can-
not resist the temptation of quoting from
Sheridan :

“Where, Oh, Where shall we find more
foolish knaves or more knavish
fools than these 7

And Mr. President, to quote again :

“The right hon. gentleman is indebted
to his memory for his jests and
to his imagination for his facts.”

And when T read the speech, I say
again from Disraeli:
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“A want of fact is worse than want

of virtue.”

It is not lack of correct objective assess-
ment but deliberate distortion of truth,
full of plethora and platitudes, most un-
fortunate and unbelievable. The President
who had been a trade union.leader has
agreed to a draft which meant bracketing
the workers, with hoarders, black-marketeers
and anti-socials—the workers who are the
real assets of the coumtry.

I start with availability of food and
essential items. There is no real scarcity.
It is an artificial scarcity in the midst of
plenty. 1t is unavailable at fair price but
aveilable as much as you want at the
seller's price. The Prime Minister blames
the Opposition. Her own experts in the
Secretariat say that due to the wrong policy
of the Government the crisis—this crisis
is due to the wrong policy of the Govern-
ment—will deepen further, if the policy
remains unchanged—and I can say that
the policy has to remain unchanged as far
as they are concerned. The scarcity is
really marginal. I will quote.

SHRI K. P. UNIKRISHNAN (Badagara):
Source?

SHRI JYOTIRMOY BOSU: Jugantar
Patrike of Calcutta, 31st January 1974,
page 7, column §.

The scarcity is marginal. As per the
Economic Survey of India, page 104, the
per capita availability of cereals per day
is as follows: total 16.25 ounces; that was
for 1968, You do not have the price
rise then. 1969--15.72. You do not have
the price rise then. You are consolidating
the Samajvad. 1970—16.07, 1971—16.59
and 1972—a little less than 15.11 and the
price jumps up because you are practising
Samajvad.

The Reserve Bank Survey, that is, the
Repart on Currency and Finance, 1972-73

says on page 14:
“Besides, among the experiences of
the recent years, the decline in
1972-73 in per capita per day
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availability from 464 grams to
453 grams was much less than the
decline in 1968-69, the only year
to experience a steep decline after
the drought years of 1965-66 and
1966-67. Yet the pressure on
supplies, as reflected in an unpre-
cedented rise in food prices now
experienced, was unknown in that

We would like the Government to ex-
plain this. Mr. Shinde is looking very
wistfully to this side. He is a very intelli-
gent man. He should be able to explain
this,

SHRI C. M. STEPHEN (Muvattupuzha) :
Nobody takes the hon. Member serious-
ly.

SHR1 JYOTIRMOY BOSU: Mr.
Stephen, I think you would say something
more sensible.

The Government claims a bumper har-
vest but also inflation and shifting of real
income due to lack of sufficient economic
activities and inflation.

Actual consumption has not gone up
Perhaps it has come down and still there
is a terrific rise 1n foodgrain prices. 'The
price rise in 1973 at the wholesale level
is 39 per cent. Guess about the 1etail
which will be at least 60 per cent or may
be 100 per cent. As a result, the public
distribution system is on the verge of col-
lapse and the people of Qujarat have
shown the path and they 1ightly and shaip-
ly reacted. Prior to the agitation their
wheat ration in Ahmedabad was 2 kg. a
month due to the freedom given to the
hoarders, speculators and black-marketeers
for a price.

The wholesale foodgrains take-over was
a flasco. Congressmen themselves did not
part with their surplus, not only that, they
mppedo&malaoinnihargndUl’. We
have got plenty of evidence. Then the
Government had to publicly abondon the
rice-take-over and in regard to coarse
grains where the target was 1.65 million
tonnes, the procurement id not exceed
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2.78 lakh tonnes, The* procurement target
way 6.65 million tonnes and the achieve-
ment till 15th February, 1974 was not
even 50 per cent. For example, in Kerala
where you are required to show more
loyalty and kindness and friendship be-
cause politically you have a different
assessment for those two States, due to
the machinations of the vested interests,
when the target was 1,25,000 tonnes, your
procurement did not exceed 16,000 tonnes.
In West Bengal where the target was 5
lakh tonnes, the procurcmnt did not exceed
89,000 tonnes. It is because you have sur-
1endered to the big peasantry, hoarders,
speculators and black-marhketeers . . (Inter-
ruptions Resuli—on the one hand, ration-
ing will fail and on the other, the hoarders
will loot—it is already there—and the
buffer stocks will cease to exist In West
Bengal the rice mulls . . .

SHRI AMRIT NAHATA: Your Party
is agitating agamnst procurement in
Rajasthan—in Jugnu and in Sikar they
have held agitations . . . (Interrup-
tons).

SHRI JYOTIRMOY BOSU: In West

Bengal . . . (Interruptions) They are afraid
Madam.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GANDHI):
They aie not afraid but I am telling them
that I shall answer you, they need not
bother.

SHRI JYOTIRMOY BOSU: In West
Bengal the rice mills are expected to deli-
ver a quantity of 3 lakh tonnes. The
deliveries upto 31st of January, 1973 are
only 20,000 tonnes. The mills operate
under the patronage of the ruling party;
they operate during the night and they
sleep during the day.

Sir, in Calcutta today the price of rice
is Rs. 3.80 a kilo. This is the situation
Almost ninety percent of the fair price
shops have literally no wheat. Against a

minimum of 1.50 lakh tonnes, the Centre
gave 20,000 tonnes to Bihar in the month
of November and December. In Kerala
even 340 grammes of wheat and rice a
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day cannot be given. In Maharashtra the
quota of 3.5 hilogram per head has been
reduced to 2.5 kilograms. We talk about
shortages, we talk about shortage of vanus-
pathi. WVanaspathi sells at Rs. 12 a kilo-
gram. What is the increase in price due
to? There is illegal forward trading n
edible vils on u large scule® Forward
trading h.s pushed up prices of vanas-
pathi. }t 15 all done by the people who
have done all these things in collaboration
with the ruling party. Imported oil lies
in the ports Hete  also it is the same
condition  The wholesale price rise was
39 per cent n 1973 The retail price has
come up to 60 to 100 per cent from 30
per cent  The Prime Minister takes shelter
under the plea that the price rise is a
globa) phenomenon

I would now quote fiom the UN Report
tezarding the indey number of wholesale
prices  Whereas the increase in Indin has
been <o much— 115 per cent. the increase
in Austria was 288 per cent. in Canada
30 per cent in Fgypt, 39 per cent. in
Germmuany 228 per cent, Italy 41.5 per
cent Japan 207 per cent. Tn  regard to
consumer price index, we are topping that
list. With regard to the per capita income
of the country, what does it show? It
shows that we are the poorest people
throughowt the globe today The Prime
Minister has very cleverly conceuled how
the real income of the workers in some
of the countries outside have risen and
how the same has come down in this
country. That is a very important fac-
tor,

The Prime Minister should know what
the Reserve Bank of India says in this
regard. Chapter I Ihtroduction has some-
thing to say on this point, They say: ‘This
did not make the Indian situation either
more bearable or less disrupting of deve-
lopmental efforts’. This is from the Reserve
Bank itself; this is none of our publica-
tion at all,

64 1SS/73—13

on President's 382
Address

Now | will quote from the Economic
Times regarding price survey. This is
duted 22nd February, 1974. Vanaspathi
sold last year at Rs. 6.58; this year it is
Rs. 13 a hilo: groundnut oil, which was
selling at Rs. 580 a kilo last year is now

selling at Ry 11.40 & Lkilo. Sugar was
selling at Rs. 3.50 a kilo and now it is
selling at Rs. 4.80 a kilo. What for?

Flection in U.P, and Goveinment itself
abets in these matters. It is these various
efforts which have contributed to the in-
crease 1 the price of indigenous and im-
potted oils. Do they forget the people who
hive made profits ? With effect from 1-2-74
vanaspathi price rise allowed was 60 paise
a hlo. Reason? The Hindustan Lever
had a profit of Rs. § crores in 1971. In
1972. they have hud a profit of Rs. 10
crotes

The dividend that they paid is 40 per
cent You are talking about Samajwadi.
You feel they ure friends. When there is
a little rise in price of raw materials. you
must give them a rise—that is a profit from
Rs 5 crotes 10 10 crores in one yenr to a
foreign monopoly dominating in this coun-
try Take for example sugar. Profits are
as follows —

1971-72 Rs. 622 lakhs
1972-73 " 1527 lakhs.

Do you know that it is 250 per cent rise
in profit? 1.ook at the percentage of profit
in UP. They must be very generous for
the elections.

1971-72 485 per cent
1972-73 19.3 percent

If anybody wants to challenge the figures,
I am quite willing to lay the entire docu-
ment on the table of the House.

In Bihar, in 1971-72 it was 6 per cent
but in 1972-73 it came to 19.7 per cent.
In South India, in 1971-72 it was 152
per cent but in 1972-73 jt came to 256 per
cent.

Coming to groundnut oil, it is one of
biggest scandals that we have ever come
across. 1 had been to Gujarat and I have
made a thorough study from first-hand
sources and I take the responsibility of
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what 1 say here to-day. The prices used
to be Rs. 90 per 16 k.g. tin with a profit,
Gujarat Government used to buy for dis-
tribution through ration cards. Before
Samajwadi came in, they used to get
50,000 to 75,000 tonnes every year at a
lower price from the millers. There was a
bumper crops of groundnut fiom 3.49
lakhs tonnes in 1972 to 12.3 lakhs tonnes
in 1973, a rise of about 400 per cent The
price, of oil wus pushed up from Rs. 90
to 120 pe1 16 k.g. tin. At Dell it is
being sold at Rs. 12 a kilo. The differcnce
comes to more than Rs. 200 crores 1In
Gujarat, they are making an excess profit
of Rs. 30/- per tin daily. The piofit for
the crushing season by the millers in
Gujarat cxceeds Rs. 45 lakhs a day. For
the whole crushing season, four months
approximately, additional profits come to
Rs. 46 croies at the cost of blood and
sweat of the people of this country. They
paid to the Congress. “a paltry sum of
Rs. 25 lakhs™ 1t is an open truth bemng
tald Yy everybody in Ahmedabad And
all the papers have published it We have
not seen a single contradiction

But, what c.bout the mustaid oil 7 Tast
year, the price was Rs. 6/- per kilo; this
year it is Rs. 12 a kilo. The price rise
is due to Shrimati Indiva Gandhi and her
Government's complete surrender to big
peasantry, hoarders, speculators, black
marketeers and tycoons. There is no
second reason for this.

Coming to kerosene and coal and for
every item, the position is the same. The
Prime Minister has been telling that some
unscrupulous traders have been doing this
mischief. Are they not her own friends
in the ruling party? Take Shri S. K.
Mody's case. He is nephew of
Shri Gujran Mull ‘Mody. His case was
withdrawn. What has happensd to the
case? Shri S. XK. Mody is a close and
great family friend of many of us here,
(Interruptions)

We know that. Don't tell us. Do ysu
koow the most alarming thing. I was
travelling with an army officer the other
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diy. He was telling the conditions of our
jawans in the army. A jawar gets a ration
from the army but his family and his de-
pendents, posted in villages are starving;
they cannot afford to buy foodstuffs with
the money that they get. I1f you allow
them to continue starving, there would be
diflicuity,

Thete is dissatisfaction in Gujarat among
the people. This should act as an eye-opener.
The whole thing is so spontaneous that
people from every walk of life came and
made a considerable sacrifice. And they
will continue to do so ard show the path
to the rest of the countiy. They have
shown the path in Bombay, Nagpur, Poona,
Rajasthan, Bihar and Madhya Pradesh and
many other places. They will all go that
way I particularly congiatulate the people
of Gujarat, the youth and the students spe-
cially, 80 lives have been lost in police
firing there and tll today they have re-
tained undaurted. In the 1942 quit India
movement, the British could not take more
than 12 lives. Today you have taken 80
lives because they were wanting things at
proper prices. In 1956-59, during the Maha
Gujarat movement, they lost 33 lives, and
today you ate making a joke of the fact
that 80 lives have been lost due to police
firing in Gujarat. Although it stared on the
students’ hostel bill, later it embraccd
eveiybody. 1 agaic congiatulate all of
them. It was all over high open market
price, meagie supply from fair prices shops
and growing repression.

The people were dragged out of their
homes by the police and shot at. Young-
men—] can give you their names—were
made nude and made to march. Attempts
of rape by policemen were also there. Even
the people imside temple compoumd were
not spared but they were shot at and killed.
There is an order for shooting at sight which
the Gujarat Govercment had issued, but
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ment had no authority to shoot
at anyone for a mere breach of
curfew orders., Mr. Justice Mehta
and Mr. Justice Sheth who consti-
tuted the Bench also ruled that
the executive directions in the
Governmert announcement relat-
ing to the threat of shooting were
unlawful and voud. . . and th:
judges allowed the petitioners’
plea and ricjected the prater on
behalf of the State authorities for
leave to appeal to the Supreme
Court.”

How nicely you have been served ! But you
are thickskinned people and you do not
urderstand it.

Fven mote deplorable is the news item
that a Congress MLA has murdered three
students in Gujarat. The news item reads
thus :

“A Congress MLA of Surat district,
his wife, brother and watchman
were taken into custody by the
police today in connection with
investigations into the death of
three students of ‘Kathor towr-
ship' ... "

It is a matter of deep shame and regret
that our young men, the future of the
country are being treated so badly and so
harshly that they have been replied to only
by bullets and hateful treatment. A man
was lying shot at on the streets, and he
was bayoneted, and even so, the trigger-
happy police could not cortrol themselves.
Constables and other policemen were killed
by the policemen themselves. Today, no
Congressman, MP, or MLA or leader can
possibly go and stay at home in Gujarat.
And novel protests were there. They took
out a procession of 17 donkeys and for
oach donkey they gave the name of a
Minister, and of course, the tallest one
was given the name of the Chief Minister.
Though, they performed many funeral cere-
monies and shradha ceremonies and they
dug pits here and there. The kulak-otiented
Government practically had no procure-
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ment, they yielded to the pressure of the
Khedut Samaj, the branded kulaks of
Gujarat.

The levy on bajra and rice was ireffect-
ive. Of course, they had to buy clearance
for it. The State Governments forecast
first was 12 lakbs tonnes; then, it was cor-
1ected to 10 lakhs tonnes and it was again
corrected to 8 lakh tonnes and finally to
5 lakh tonnes to suit the converience of
those who want Sanajwad and nobody else-
50 per cent of the bajra went underground.
Piocurement of bajra was less than one-
tenth of the target. Though the target was
1 lakh tonnes, they could not procure more
than 6100 tonres. Rice was more miserable.
The turget was 62,000 tonnes while the
agtual procurement was only 14,000 tonnes.
[ have already told you about the bumper
ciop of groundnut. But 50 per cent went
underground, and the growers were hold-
ing stocks with Government protection for
traders and millers, because they do not
have to give stock declaration. About oil
profits, I have already told you. The
Centre was cqually bad for Gujarat. They
did not want to give foodgrains. They had
plenty of foodgrains lying in Kandla but
they wanted to tranship it to UP to buy
ballot papers. The people and the workers
at Kandla refused to unload the foodgrains
and allow it to be carried outside the
State of Gujarat. And we are sceing the
condition in Gujarat today. Even last year,
when Gujarat had a severe drought, the
price risc was nowhere near the mark that
it has reached today.

Now, what does a foreign paper, Far
Lastern Economic Review. Hong Kong,
say 7

“There is no fixed procedure to end
the mandate to a party given at a
general election. The people of
Guijarat State sacrificed more than
50 lives” . . .

At this time it is 80—

“ard suffered a long drawn-out or
to bring home the fact that
had lost confidence in the
gress Government headed until re-
cently by Chimanbhai Patel.

P8R
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tion against higher prices and cor-
ruption in Gujarat gave an ulti-
“For more than a month, as the State
: writhed in agony, the Congress
leadership m New Delhi was try-
ing to make out a case” .

.-Shi'i‘Pamishcre;heoouldbeveryme-
ful—

“that while the Ministry in the State
enjoyed the support of the people,
opposition parties were exploiting

-" -local shortages to embarrass the
party and the Government. As
most of the State was under round-
the-clock curfew and police fired
at mobs in every town in the
State

This is 8 most uncomplimentary ard
scathing article. This is a paper which cir-
culates all round the globe. Your PIB will
not be able to lay much hand on it.

My demand in regard to Gujarat is very
clear : Dissolve the Assembly and go for
a fresh election. If you are worth the name,
you should go to the people for a fresh
mandate and let them tell you what you
are worth, We want a judicial inquiry into
each firing and Kkilling and damage inflict-
ed. We want adequate compensation for
those who have suffered at the hands of the
fascist forces.

Then 1 come to the unprecedented rise
in share prices, besides black money which,
of course, knows no limit. In the Bombay
share market, we have seen u rise of
210 per cent in equity prices in one year.
Cotton textiles have recorded a rise in
prices of over 140 per cent-—Mafatlals and

" Birlas. In reply to a questior in this House
on 22nd February 1974, it was stated :

“A study of balance sheets of 228

cotton textile mill companies in

tho private sector for the year

1972-‘73 reveals their gross profit

(after depreciation, dut. before in-

* terest, development rebate and tax-
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nﬁm} as Rs. 8.564 73 h!hs in
1972-73 as compered 'to Rs.
5,171.33 lakbs in 1971-72." "

So in one year of the installation of the
samajwad of Shrimati Gandhiji's Govern-
ment, the profits of monopolists rose by
more than 65 per cent.

Her party has come to a definite under-
standing and agreement with the mono-
polists: *‘We shall give you unlimited licence
to loot and plunder. You keep me installed.
You finance me wher I need it This is
crystal clear to the people of the country.
Otherwise, these things would never hap-
pened.

15.28 hrs.

SHRI JAGANNATHRAO JOSHI in the
Chair.)

As for bluck money, 1 have revealed
through the Interim Report of the Wanchoo
Committec what is its extent. According to
their estimates in November 1970 it was
Rs. 7.000 crores. If they had put a check
on it, prices would have been curbed and
concentratior. of power in evil hands would
have been curbed. But you knew that you
could not get a copper from the capita-
lists unless it was black money. So you
could not commit suicide and you have
allowed them to grow.

ot fumfe s (Wit ?Y) o e s
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st witfda wy @ we wg ¥ 2 w0 fad
¥, v Iw N wdirm dw i

(Interruptions)

SHRI JYOTIRMOY BOSU: I have ex-
cellent relations with my dada. Donnt-
come in between.

St Wy wgwet : 9E ¥ AT o7 wAw § e
wrer dmrwrer wft &) oy oY wra o fmm
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There are tax arrears to the tune of
Rs. 900 crores, with the tycoons., As for
the concealment list, if you see the public
Accounts Committee's 87th Report—God
ksows how many names there are—there
are at Jeast 73 names, whore we see Modi
Private Ltd. receiving consideration, where
we have soen decisions being taken in many
cases in a peculiar way. Here in the report
it says that when the prosecution has to
be laurnched against Modi Private Limited,
it is ‘being considered’. So it cannot be de-
cided like that.

Another powerful man is Mr. Pran Per-
shad of Northbrook Jute Mills who, I am
told, is a big vontributor. and no action can
be taken against him.

There are today 600 companies which
have a tax arrear of an amount exceedirg
Rs. 10 lakhs which inclades foreign and
Indian companies. In industrial growth
rate, your performunce, Mr. Nahata, is two
per cent. Take power shortage. If you see
the power shortage, you will see the fun.
This is from the draft five year Plan, page
118, wherein the percentage of shortfall is
given; it was in the first Plan 15.4 ir the
second Plan, 35.7; in the third Plan, 35.8
und in the fourth plan, 50. You have not
only failed 10 arrest the deterioration but
you have allowed further deterioration to
take place. See where you are and what
you are doing.

Every sector of the industry is suffering
from shoitage of power, shortuge of diesel,
petrol, steel, coal, wagons, everythicg.
Every sector of the industry and agricul-
ture is suffering. Small and cottage indus-
tries nre closing down. 1 have been to
Azamgarh recently. Small weavers who
need powerlooms are going out of exist-
ence, and the Prime Minister blames the
junior engincers, that they are creating
trouble for electricity gereration. What was
the Planning Commission doing? Why
generation has not come up and why gene-
ration has not increased? Generation is
not in the hands of the diploma-holding
ecgineers. You can blame somebody who
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is not there to defend you. I am told any-
body who attends the Prime Minister's
meeting is often searched as on the other
day. You could accuse the junior engincers
but there is no basis for that,

The engincering industry in West Ben-
gal lost an estimated Rs. 57 crores worth
of production from power shortage alone
in 1973, We are losing millions and mil-
lions of rupees because of your faully,
wrong and pro-monopolist policies.

We have seen the British company in
Calcutta, the Calcutta Electric Supply Cor-
poration. They are buying the public sec-
tor power for a fraction of the value and
selling it to the poor consumer at three
times the price. Their profit was also in-
excess of a reasonable return. We want
that this should be nationalised at once.
I am surprised to see that there is no men-
tion about unemployment, as if the preblem
does not exist. The famous professor of the
London School of Economics, Dr. Amarta
Sen, has very clearly stated about this.
Mr. A. K. Sen, Professor of Economics at
London University has poicted out that the
draft fifth Plan “is characterised among
other things by saying less on employment
than any previous five-year plan.”. Indeed,
it “evades the main problem so systemati-
cally after paying a handsome tributc to
its importance, that it reads almost like a
piece of black humour.” More specifically,
Mr. Sen points out that urlike previons
plans, the fifth Plan draft contains no esti-
mates of the existing number of the un-
employed, the likely increase in the labour
force during the Plan period and the num-
ber of jobs the Plan would create, though
the unemployment problem has worsered
dramatically in the last five years.”

Then it says:

“From available data Mr. Sen goes
on to estimate the degree of mn-
employment under each definition.”

-

etc. etc. He has said that your fifth Plan

is not worth the salt, It does not mention
any thing about unemploymert,
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Then, what about the Expert Committes

on Unemployment ? They made some study

on unemployment although they took some-
time. But what has happened? They say
thet on the basis, or according to the final
draft, the likely number of unemployed
persons may be reasopably be taken as

18.6 millior, etc. I wrote to Mr. D. P.

Dhar asking, “How is it that in your fifth

five year Plan draft there is no mention

,about the Expert Committee on Unemploy-

ment in the final and exhaustive report 7”

There 1s no reply coming from them.

In West Bengal, what 1s happening”
There is a 100 per cent ircrease in the
number of job-seekers. “The number of
job-seckers has registered an increase of
over 100 per cent in the last four years,
while the number in the live register of
1970 was nearly 4.07 millions by the end
of November last year up to which figures
from the employment exchange are avail
able”, The number shot up to 8.29 mil-
lion. Simdar is the case in other States also
Keiala is also featuring. What are you
doing about your uremployed? You are
doing nothing. You have not bothered even
to mention their problem in your Fifth
Plan. You want to escape it You want to
get voles by making some platform
speeches, but when it comes to these things
you want to run away.

‘What is the future of students and youth
today ? They have come forward. There is
an upsurge of students and youth. They
have piven a new lead. I toke my hat off
to them.

What about your junior doctors? Your
Secrctaiy entered into an agreement with
them which you do not want to honour.
You say that was only an olive leaf. I am
surprise to hear that, A written agreement
by no less a person than the departmental
Secietary is dishonoured by you. This is
the treatment which you give to your doc-
tots, teachers and others. 1 am sorry that
these youths are called anti-soclal clements.
It iy true that they are sometimes beiumn
led by Shrimati Indira Gandhi for selfigh
interest. That is the position.
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Coming to poverty, we are the poorest
country in the world. One newspaper
the caption “India’s GNP among lowest
the world” We would like the ruling party,
particularly the Prime Minister, to tell
what it is about. If you see the State-
wise estimate of the rumber of people
below the poverty line it is very inlerest-
ing For Jammu and Kashmir the pcreent-
age is 449 For Bihar—Shri Bhagat may
note because he was a Minister here for
long—the figure is 49.4. For Orissa it is
64 7 and for UP

fard, ar¥ § wgurw war Fed B oI gEy
W WAY & ATIG® 9 AR LT AT AT
qr T FTWT W7 TAnfevEr #7 gug
gerar Ty
it 1s 448 and Arunachal Pradesh 57 4.

sE
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Today, 27 years aftcr freedom and inde-
pendence, 1n eastein Uttm1 Pradesh there
are places where pecople pick up undigested
gram from cow dung, wash it ard eat it
This 1s what you have done 27 years after
freedom You make them eat a thing call-
ed Gohwaha Some foreign journals  and
televiion have given publicity to this. I
hang my head in shame because I have to
comc and rcpresent the people here, I
cannot do anything about it

SHRI K. P. UNNIKRISHNAN: Don't
come here.

SHRI JYOTIRMOY BOSU: We will
consult you next time.

This country is really a police state. It

s moving fast towards dictatorship.

SHRI AMRIT NAHATA : Last year you
sald it is a fascist State.

SHRI JYOTIRMOY BOSU : The Centre
is not supposed to have a police force
under the Constitution. Yet, in 1950 you
had a police budget of Rs. 3 crores. In
1973, because you are proceeding from
this towards democracy, your pollce bud-
get his come to Rs. 135.81, 46,000.
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Then 1 come to CRP, which I call the
Kendriya Raksha Peetha Wherever
there 15 trouble, the CRP goes and hits
on the heads of people A few years
back thewr budget was Rs 6§ crores
In 1973 1t rose to Rs 35 croies Then,
for the Intelligence Bureau, for the col-
lection of information for your own wel-
fare, the budget for 1973 was Rs 9 croies
Further, one Ministty has a discietionary
fund ot about Rs 14 crores Then comes
the Rescarch and Analysis Wing Let me
hope they will be able to publish a hittle
moie about its functions

The Pume Minister if [  have got
it 1ght had stated 1n an addiess that dic-
Uitortdd ywle also has 1ts advantages We
wonld hl¢ to hknow when she rephes to
the debite what aie the good things she
hid m mind when she said this

Our comrades have  been  murdered
I'wo ol thcn have been murdeied recently
Only this moining there was a furote m
the House about this They do not want
demociacy to suivive  The 1uling party
uses the polive tor its own puipose Where-
ever the poli ¢ uses violence against the
ofposition putiee Mis Gundhi does not
disippiove of 1t and 1 would not eapect
fur a moment that anything could be done

m this countiy withowt her consent or
orde:

It s very interesting to see a4 news

em which says what the police State 1s
doing It says

“Association with the CPI(M),
CPI(M-L), Jamiat-a-Islamia or the
RSS debats people from Govern-
ment employment, it 18 under.
stood Until recently the CPI
was also considered ‘unsafe’ but
now there 13 no bias aganst its
members or sympathizers ”

Well, thh 15 the reward they have got
“Practically all recruits for Govern-
ment jobs, except peons, chowhi-

dary and sweepers, are screened
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before employment or at least
not confirmed untd their antece-
dents are cheched

This task has been entrusted to
the district authorities in the
States where the candidate has
bived for more than a year In
the case of Kerala, the Central
Intcliigence Burcau has been
doing the verification because
since 1968 “this 1s. when we
came to power " the State has
refused to follow such a proce-
duie

Official figuies show that dunng
1971-72 the Central Intelligence
Buicau forwarded to the Cabinet
Secretartat the cases of 225 em-
ployees "

We would like to know what 15 the truth
1n the matter They will tell « tale which
will show that it 1» nothing but a police
State

Then, MISA and DIR are the orna-
ments which thcy always wear and use.
Under these powels 4 man can be put
behind the bais if you displease anybody
from the Pume Mmister to the sub-ins-
pector  There will be no icpular trial
and you will not be given an oppoitunity
to defend yourself

What about the emergency? Do we
Ine mn perpetual emergency ? Then, why
are the UP elections being held ? Perhaps,
the Lfting of the emergency may be diffi-

cult for the i1ulmg pumity ‘They cannot
do 1t

The Wateigate people can take some
good lessons from the people in South
Block and asround them.

Coming to the inflow of foreign money,
about which the lady talks so much, why
15 it that the repoit of the Intelhigence
Buteau of 1968 has not been published and
has not been laid on the Table of the
House ? Tt 1s because they have a lot of
skeletons to hide Tt 1 no wmse telling
these coch-pnd bull stoiies here they are,
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of course, stories. 1f you are worth” your

salt, print the report and place it on the

Table of the House. Let us know who
are the people ‘who receive money and
from whom. But they dare not do it.

- Then 1 come to the Scheduled Castes,
Scheduled Tribes and Muslims. I find that
‘they still suffer from social disabilities, re-
pression and harassment. I do mot see
any advance in any direction in their case.

-What about Shiv Sena? Now Current
is your own paper. Its Chairman, Shri
Salve, was here earlier. It gives a vivid
account of its activities. Now Maharashtra
State and the Centre are ruled by the
same party, namely, the Congress. Re-
cently, they got into a wedlock with Shiv
Sena.

MR. CHAIRMAN: He has already

exceeded his time. He should conclude
now.
SHRI JYOTIRMOY BOSU: 1If the

Shiv Sena is not ruthlessly suppressed, the
country will break into pieces. Why is it
that a man who comes from one part of
the - country, when he goes to another
part of the country, is debarred from
getting employment?  Why should he be
treated dﬂurently? Somebody said that .
Mrs. Gandhi is hunting with the hound
and running with the hare.

%o W AW ‘wm w” W # @i
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What has happened to the programmes
of urban property ceiling and diffusion of
ownership and delinking  of the press?
You are for delinking of the press. The
press is a very good friend of yours. You

 do not want them to publish Shri Jyotir-
' moy Bosu’s speech. So, diffusion of owner-
~ship must be done away with.

Regarding land reform you say you

have to wait for the report = of
 of the task force. The class character of
-thamﬁngpanyumﬂmdmthmmm
aaum.-

FEBRUARY 25 19“74

on Preddfm’.r Adirm 39'6

1 want to ctoﬂ: my. spcech wrd: a: rerer-
ence to corruption. Jol_m Randolph. sa_.ui _
 “They buy and sell corruption in the
. gross. A few millions more or

less is hurdly felt in the account,”

MR. CHAIRMAN : Better finish with
corruption,

SHR! JYOTIRMOY BOSU: Sheridan
said: “there is nothing open or upright,
simple or unmixed”. There is corruption
of the political type, collective and indi-
vidual. Tuke, for instance, the use of
official muachinery for the UP elections,
which has been mentioned in a number
of national dailiess. The Prime Minister
has been making the fullest use of it.
There is the Supreme Court judgment.
A reference has been made to it in the Hin-
dustan Times. The Prime Minister had
started the election campaign long ago
with the much publicised foundation-laying.
It is all political corruption.

Regarding Shri Lalit Narayan Mishra
the Kapur Commission’s Report on Bharat

Sevak Samaj has clearly stated certain
things.
SHRI K. P. UNNIKRISHNAN : 1t has

not stuted anything.

SHRI JYOTIRMOY BOSU: Then there
is the scandal about rags and stainless
stecl. Madam Prime Minister has offered
a probe. Unless there is a probe, nothing
would be revealed. I had a Jetter to say
that it cannot be done just now.

Why is she shielding him? Is there
something more deeper than that 7 [ want
to know that. He should be prosecuted
at once because the corrupt practices that -
he has indulged in have crossed the limit.
Why keep the Santhanam Report in the
Library? Why don’t you make a bon-fire
of it or throw it into the Jamuna river ?

The fountain head of corruption is the
Prime Minister. Look at the Maruti. affair.
She said about holding a parliamentary probe
in Lucknow, in July, She decline to do
sb because there are many skelotons in
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the cup-beard. The peasants bave been
cheated to the tune of crores of rupees.
The price of land given to them was only
a fraction. Against a price of Rs. 60,000
to Rs. 70,000 an acre, they were given a
net amount of Rs. 9,000 only. If the
Prime Minister has any sensc of sclf-res-
pect, she should immediately volunteer for
a thorough parliamentary probe into the
Maruti affair.

1 do not wish to say uanything more.
They have got plenty of blisters on the
body. I do not want to add fuel to the
firc. Therefore, 1 say, this puny piece of
speech delivered by the President should
be thrown lock, stock and barrel into the
nearby river.

SHRI C. M. STEPHEN (Muvattupuzha):
Mi. Chairman. Sir, | rise to support the
Resolution.

I am speaking immediately after MTr.
lyotirmoy Bosu. 1 was listening to him
very closely to find out whether there was
something new in his speech to which 1
should reply. This is the fourth time,
the fourth successive year, that T am listen-
ing to the speech of Mr. Jyotirmoy Bosu
during the Budget session. 1 have heard
him repeating just the same things that
he has been repeating all along. There
is nothing new. It is exactly the same
speech, containing the same points—the
Wanchoo Commission’s Report, black
money, corruption, Lever Brothers, and so
on. T have heard him saying all that last
year, the year before last, the year before
that, every year, as if playing back the
same tape-recorded speech. T have, there-
fore, nothing to refer to his observations
and 1 shall not reply to him because the
points raised by him have been replied
to umpteen times on the floor of the
Hause.

I am really sorry that his party did not
choose its leader, Mr. Samar Mukherjee
or somebody else to speak on this very
Important subject because this is not a
time for gimmicks and for irresponsible
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utterances. ‘The Opposition has a sacred
duty to perform. It is their duty to bring
out the points which the nation should
listen to. 1 am sure, if Mr. Samar
Mukherjee had spoken, something to which
a reply should have been given could have
been brought out by him. This is all 1
have got to say with respect of what Mr.
Jyotirmoy Bosu has said in the course of
his rambling speech.

Going through the Amendments which
have been moved by the C.P.M. party,
there is one very funny Amendiaent which
they have moved. It reads:

“That at the end of the motion, the
following be added, namely :—

“but regret that the Address has
failed to tahe note of the des-
truction of norms and forms
of parliamentary democracy in
the country by the ruling party
for narrow, partisan and fac-
tional interests.”

After the incident that took place during
the Presidents Address to both the Houses
of Parliament in the Central Hall, for the
C.P.M., ot all the parties, to bring forth
this Amendment is the biggest joke of
the century. They speak about parlia-
mentuly democracy. They charge the
President for not mentioning in the Ad-
dress the destruction of norms and forms
of parliamentary democrucy in the country
by anybody after huving induiged in the
most attrocious, ugly and irresponsible sort
of demonstration that has tried to tear to
pieces every norm of pnilinmentury demo-
cracy and parliamentary conventions.

When the Head of the State reports to
the nation on the conditions of the Union,
it is the responsibility of every elected
member to listen to what the President is
reporting and either assent to or dissent
from that. But his party used ferce to
gherao the President and to make it im-
possible for the President to discharge a
Constitutional function vested in him. This
was a repetition of what they did in the
Kerala Assembly—the same thing. There.
the Governor was gheraoed and the Watch
and Ward staff had to come. But here
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N tbn Mnrxist Communist Pmy had some
. ‘other expetience. That experience is well
©known.' Thayhadnoucapea!all. 1
* heard somebody commenting subseguently,
-one of them wailing, thusomConsms«
men meanhandled them. After huving in-
dulged in this great tremendous adventure
of physical ‘force, is it not ‘cowardice and
shameful on their part to make a com-
plaint of the fact that somebody opposed
- them and they had a brashing at the hands
of somebody ? That is the sort of demo-
cracy that we have seen at their hands.
Knowing as we do the Marxist Communist
party who swear against democracy, noth-
ing bc!ter need, and could, be expected.

_Cormns on to the President’s speech, 1
support the Resolution because according
to me, as submitted by my friend, Mr.
Daschowdhury, it has very clearly and
trathfully presented the condition in which
the country is, There are four parts to
the spcech. One is the dark aspect of
the condition in which we are—the spiralling
prices, the scarcity of essential commodi-
ties, the ‘international difficulties, the infla-
tion abroad and at home, which make the
future rather depressing. And he warns
the nation that it is not going to be easy.
It is a very clear and truthful statement
of where we are. Sceondly, he has tried
_f.o analyse, how this has taken place. He
has not minced words rbout it. He has
pinpointed the failings of the Government,

- the failings of the people, the failings of
the Opposition parties, the failings of
everybody. About pmﬂteers. he has men-
tioned ; dbout interruptions in pmductlon,
he has mentioned ; about the failing in
the matter of procurement, although in-
evitable, he has mentioned; the human
factor which has oontributed to the aggra-
vation of the situation, he has truthfully
reported to the nation. And he has, as
he should, emphasized the sunny side of
the picture, t00, why we need not be pessi-
mistic, why we can be confident of the
nation tiding wver. the crisis: because - the
_ nfra- -Structure' of the economy is absolutely
sound; on the agricultural front it is

i sound on !he mdus:nal front it'is- sound.

piahmd-,ﬁb
wﬂhmmmmm-dﬁ-
eultiuupuadwera!awmﬂm_.
omerﬁnnﬂumoulot its  infancy and
is able to start walking on its own

it completely and truly.
also emphasized that, in spite of trials and
tribulations, the development programmes
are not being given up. That is a major
agpect of which any patriotic Indian must
be proud. All these aspects, he has spelt
out, and he has told us what the challenges
are before us. And as the Head of the
nation he has called upon the people to
gird their loins and face up to the chal-
lenges. He has said that we have attained
the take-off stage with the basic self-suffi-
ciency in different areas in spite of the
difficulties we are facing and if there is
sufficient  dectermination, cohesion and
united pull, this nation can survive any
challenge. Therefore, the challenge also
has been put forth. After going through
this Address, how can any one say that
this is not a truthful statement of the

aflairs of this country? It is a
truthful  statement of the affairs of
this country. That is why I submit

that it behoves this House to pass this
resolution unanimously because he has
done his constitutional duty truthfully and
faithfully.

The major aspect on which the Govern-
ment -is being attacked is the price. rise
and failure in procurement and the non-
availability of foodgrains. Of course, the
conditions are bad enough. Nobody denies
it. But, has anybody put forth a solution
to the whole position? Is anybody able
to say ‘If we were in the gadi things would
have been b-cltcr? Look at the whole
picture. 1966 is the year when we had
a drought last time. 1970, 1971 and 1972
is the period when we were having a
drought next.
a drought and two que;tnm came up. be-
fore thé Government. One on the eco-
nomic side—whether we must go to_the
aid of the dmuﬂat-aﬁemd people  and .
whether - we m:m pump in mmcy for _

Now, in 1970-71 there was
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better agricultural production on a crash
basis. That is one aspect of it. Connected
with that, there is another aspect. If we
are to come to the aid of and support a
large number of people who are drought-
affected—it is not a small number, 200
million people were affected and 230 dis-
tricts were affected—if this vast arca had
to be sustained in order that they may
escape staivation, we had to pump in large
amounts of money. Connected with that
question is the execution of the develop-
ment projects. 1f large sums of money
had to be diverted for drought-relief,
natutally the development projects would
suffer  But could we avoid spending
mouey merely because the  development
projects would bhe scuttled? So, if both
the things had to be met, the inevitable
position fiom which there can be no es-
cape s deficit  financing. Deficit financing
was undertaken for the puipose of meeting
an enaigeney and fot the purpose  of
<imultancously carrying ahead with our
development projects. That deficit finance
i» mevitable  The position that was facing
the Crovernment was: were we to give up
our obligations to the starving people or
were we to give up our obligation to the
psterity, namely, to carry on the develop-
ment projects The Government  went
ahead on both the fronts. Secondly, on the
fond fiont when it was clear that the
anticipated production of 115 million
tonnes of foodgrains would not be
achieved, there were only two alternatives
before us: (1) import and (2) collect up
whatever was available, The Government
decided that there should be mo import at
all come what may. We must go ahead
with what we have in this country. That
was the decision the Government took.
The opposition parties will have to tell us
whether the Government had erred in
taking this policy decisicn

16 hours

In 1966 the Imports were to the tune
of 14 million tons costing Rs. 532 crores,
It gradually came down and today as
against the 118 million tonnes that was
produced in 1970-71, although the avail-
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ability has come down to 100 million
tonnes overall, the net quantum of import
was reduced to barely onc million tonnes.
If the import was to be reduced, then how
to ensure food to the areas which are
drought-affected ? The only method is to
take over the whole-sale transactions in
foodgrains, The Government proceeded to
that. Now, it is stated that the Govern-
ment failed in achieving the targets or
making it 2 success. There are two divisi-
ons of opinion in the Opposition. 1 have
got with me the Jana Sangh’s amendment
saying :

“but 1egret that there is no mention
in the Address of doing away
with the nationalisation of whole-
sale trade in wheat in view of
its failuie.”

They want to condemn the Government
for not giving up the foodgrains take-over.
That is their amendment. On the other
side, there is an amendment that it has
not been successful because of pro-land-
lordish, pro-monopolistic and pi1o-capital-
istic proclivites of the Government.
That is thc stricture that comes out
from the other side of the opposition.
1 dispute their contention that procure-
ment was a failare. In 1966 or in the
previous year there was no fanfare of
opposition to procuicment in this country;
nobody made a determined effort to de-
feat the procurement drive; whatever re-
sistance there was was sporadic resistance by
individual agriculturists. Tn this year
when the nation was facing difficulties,
when there was drought, which was not
made by the Government, but which just
came in the way, when effort to step up
the entire production was made by the
Government, there were concerted strong
organised resistence indulged in by res-
ponsiblc political parties. Morchas were
taken out, they came with provocation,
challenging the Government, agriculturists
were summoned and told not to give their
foodgrains, to hold back the foodgrains
from the market and so_on, Against this,
what has been the actual achievement. 1
want to give certain figures. In 1966-67
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ESim C.M. St:phen] s
"'fruu out. of the public dntnbuﬁm system
© 12 million toanes of foodgrains were lifted
‘and zlong with that 14 million tonnes of
- foodgrains ‘were imported. In 1971-72,
from out of the public distribution system
10 million tonnes were lifted as against
" the import of just one million tonnes of
 foodgrains. We have been in a better
" position with our own procurement, With
our own efforts considering the difficult
__ situation. We have done this without
drawing on the foreign exchange which is
-scarce for our country. This is what
happened, As against 1970-71 when 108
milhon tonnes was the production and the
.procurement was 8.8 million tonnes, in
this drought year what happened ? With
produciion coming down to 90 million
tonnes, the procurement was to the tune
of 7.2 million tonnes. That is to say, 8.8
million as against 108 million; and again
7.2 million as against 90 million. Formerly
there was no resistence, That we must
remember. This time this is being achieved
in spite of the organised political resis-
tence. That is the picture and I certainly
feel that the Government could legitima-
tely take pride on the achievements made
in this regard. Nevertheless there was
- price rise. There has been deficit financing.
No doubt there were a good number of
other reasons given out by my hon. friends
on this side. Since 1 do not have much
time at my disposal T do not want to
repeat those points,

"This Government is committed to the
programme of the socialist transformation
of society. . [ believe that the democratic
system which we have in this country is
an effective enough instrument for social

-~ and- economic transformation which we
want to bring in. Difference of opinion
can be there. No socio-ecopomic trans-
formation slogan can be there with the
-Jan Sangh or the Swatantra party. But
the CPM and the CPI say that slogan,
they say. they want social transformation.
But this dcmocracy,——dynamrc democracy
. that it is—can certainly reflect the will
of the people and the determination of the
people and through the instrumentality of
. ti'us dcmocrauc and polincal machinery we

~ can certainly achieve this. much neadad
socio-economic transformation, w:. huva,--

dcmcqunealm. ‘Some of my CPl friends

in their amendments suggest something to

say that we are on the capitalist path. 1
refute their contention, Sir.. I beg to differ.

Look at the vast vista of our public sector
undertakings like tramsport, shipping,
communication,: core industries, heuvy
electricals, power etc.

Take the vast area of tie public sector, ‘
May 1 ask, in all humility, this exercise of
this Government and this exercise of the
nation is to expand the realm of the public
sector into the core industries and the core
areas of the production spheres are they
not steps in the socialist direction? Are
they still on the capitalist path? Was this
thing achieved in Soviet Russia overnight
or step by step? Do we not know what
happened between 1917 and 1930? There
were two steps forward and one step back-
ward. [ claim that in this country we had
one step forward and no step backward by
only another step forward. That is the way
we have gone so far and the result is the
vast panorama of our public sector. What
has happened within the small compass of
the last three years 7 What has happened ?
‘The public sector has spread to the areas
of banking, insurance, coal, iron and stcel,
oil and diflerent areas. We have now, by
taking over the wholesale trade in wheat,
carriecd the public sector to the area of
domestic trade also. When this basic
private structure is shaken and you seek
to substitute in its place the socialist struc~
ture against conditions which  are
adverse~—internationally or nationally—it is
inevitable that there would be certain dis-
locations and these dislocations we shall
have to face; and this party must huve
the courage, according to me, to tell the
people that this is the price that you will
have to pay for the sucial transformation
if it has got to bc brought about in a
democratic set-up. This is an inevitable
position and we are going ahead with that,

Now, having accomplished so far and
having again made an attempt to go further
with other socialistic steps, the question
now arises what exactly has the Opposi-
tion done to assist the Government in this -
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task. Do you or do you not accept the
Indian Nautional Congress and the Gov-
ernment led by Shrimati Indira Gandhi
may not be as a socialist party or as a
socialist Government, but at least as the
leader of socialist movement of this
country 7 If you do not, then there is
no meaning in the C.P.L's saying that they
are supporting us. They are not support-
ing us to any extent at all. Let me be
candid about it. To speak of support
without subscribing to this basic position
is to indulge in opportunistic gimmick.

1 have now gone through the amend-
ments. What are the things they have said,
They say that this is a capitalist path ; they
suy that in this CGovernment, therc are
landlordish and  monopolistic  elements ;
they say that this Government is carrying
on manopolistic landlordish policies. They
say that this Government does not have
the wwiahst programme.

Haviry said that, they also say that they
are with us all along  The C.P.1 finds the
Congress very progressive in Kerala. The
Congress v very progiessive in  certain
States kit jcactionary in some constitu-
encien in the sume State, C.P.1. finds that
the cleft off party, the DMK with its cellu-
loid halo i« extuemely progressive in Tamil
Nadu. But there the Indian National
Cangress i jcactionary. This is the sort
of opportumist stunce which the C.P.I. has
taken. [ can understand the CPM when it
says broadly that they do not accept us as
a socialit force at all. T can understand
them when they say that this Government
cannot carry out the socialist transforma-
tion and that they won't accept the prog-
ressive policies of this Government. I can
understand that stand of theirs. But, they
stand completely isolated from the national
scene, isolated from the socialistic move-
ment and also from the progressive move-
ments of the world. For their existence
and survival they feel constrained to join
hands with the reactionaries in this coun-
try whether it be in Kerala or elsewhere
had they go on carrying on that sort of
thing. Having got stuck in a corner in
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their blindness they arc incapable of secing
the realities of the situation. But, on the
other hand. . .

MR. CHAIRMAN: Already you have
taken five minutes more. The time is ex-
hausted. With one sentence you can con-

clude.

SHRI C. M. STEPHEN : | am conclud-
ing. Now, Sir, this is the point | just want to
know. Fverywhere, when these difficulties are
arising, nutucally there will be impatience
among the people. The question is: What
iv the duty of political leadership to which-
ever party they may belong? If we agree
that the tensions and the difficulties which
the nation is facing are the inevitable re-
sult of the events which have taken pluce
in the course of the three years, whether it
be the Indo-Pak war or whether it be drought
o1 the international developments or soil
scarcity or the inflation abroad and the
inflation here, then taking the socio-econo-
mic structure ns it is-——it may be that ac-
cording to my hon. friends opposite, it can
be improved—if we concede that this
situation is inevitable, the question arises
what exactly is their duty when the people
are facing thc consequent trials. Their
duty is to support the people and tell the
people what exactly are the realities of the
situntion. Without doing that, if anyone
is orgunising bandliy or crcating violence
or creating a difficult situation, to that
extent, he is assisting the monopolists and
the landlords and the reactionary elements.
In that scene they are diverting the atten-
tion of Government from their one-track
attack against the fortresses of reaction.
That is what they are doing everywhere,
whether it be the textile strike in Bombgy
or the jute strike in Calcutta. They have
contrived the strike and brought about
stoppage of mills and created a shortape
in textiles, And what have they got for
the workers? They have got them just Rs. 4
per head. For Rs. 4 per head, what have
they done? The question was what was in
the national interest . ., .
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SHRI C M. S’!‘EPHEN Nabody ac-
_ joepts that the worker has got what he must

‘really ;et It is only an arrangement step
by step. I am a leader of the cashew
" workers, andi koow what a cab;uw work-
eris getting. I know what a Coir worker
©is getting. The textile worker is in a

- higher position and he gets something
higher; similarly, a worker in some other
- sector .is getting something else. Yet no-
body can: conlend that he is getting ‘adequate
cuough. But the point is that when an
~ agreement has been arrived at, they have
called the workers to go on smke and the
strike has gone on for days on end, and
crores of rupees worth of production was
jeopardised. And what did they get ulti-
mately 7 Was that prolonged strike for
this . period. worth these Rs. 4 per head
only 7, Was this sum of Rs. 4 per head
worth that much of strike ? Except that it
helped the political purpose in the Bombay
bye-election which was to take place, the
" “strike was of no use at all. Again, in the
jute strike in-Calcutta, what has the worker
got.? He has got only a small advance. 1
‘am pointing out all this because when the
country is facing .a crisis, when the diffi-
culties are mounting . . .

"‘ﬁl.'- & trado

- PROF. MADHU DANDAVATE (Raja-
pur): On a point of information. The
strike notice was given three months in
advance.

.SHRI C. M. STEPHEN : A reply can
be given to this point, but I do not have
thel_imeforitnow

My submission is that here is the pic-
ture of a country and its people determined
to proceed to the goal of economic and
social transformation, determined to evol-
ve a socialist economy, and committed to
that  position, this party is leading the
. Government -and the people stép by step
.#nd taking steps which are itely

socislistic. Anybody who says that
- expansion of .the public sector and

this
: this
.mntro!onlhemonopolyareawhmhwe

;muuy zs.am_

mtﬂemanng is sﬁh--proccpdhag' ding antho
-.'eamhu path is just. repeating a doctrin- -

‘challenges after delineating

e

. aire thesis which -has absolutely no rele-
vance 0 the situation which is oblauung

in’this country. today,: Every parly today

must be tested by the measure or ‘extent
to which it is standing by ‘the péople and
explaining to them the realities . of
situation so that the difficultics may not -
be ageravated but -could be lessened and
a better future could be cvolved under the
democratic framework -which we have
given to ourselves.

As this Address has given a lead to the
nation with. a special emphasis on the
the realities
that are obtaining in this country in no
mincing words, T do support this Motion
of Thanks on the Address which the Presi-
dett has been pleased to deliver to us.

SHRL INDRAJT GUPTA (Alipore):
The time at my dsposal is somewhat limit-
ed, because I wish to leave some time for
my new collcague Mrs. Roza Deshpande
to speak in this debate later on,

SHRI S. M. BANERIJEE : (Kanpur) :
She will get her own time.

SHRI INDRAJIT GUPTA : Therefore,
I shall have to resist the temptation of
crossing swords with my hon. friend Mr.
Stephen who has tried to provoke us on
so many points. Even then, 1 feel that
brief reference must be made to one or
two points which he has made. '

.First of all, we are in favour of the
public sector because we believe that it
has certain possibility and potential for
being developed in a socialist direction,
But we do not believe that the mere fact
of a public sector being there by uselt is
equal to socialism.

SHRI C. M. STEPHEN: Would you
agree that it is a ﬁn! llep l.ownrds social-
hm Y SER

SHRI INDRAJIT GUPTA: May be,
may not be; it may also be used for help-
ing capitalism. Mr, Bhutto in Pakistan has

the
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recently nationalised banks, including fore-
ign banks which was never done here.
But nobody will claim that Pakistan is
taking steps in a socialist direction.

Secondly, the CPI does support certain
clements, certsin principles, which hove
been declared by the Congress Party as
part of its programme, part of its pleadges
to the country. There is no doubt about
it thut we support that programme to the
extent that it pledges to take certain steps
against the monopolists, against hoarders,
profiteers and speculators, 1o carry out land
reform, lo build self-reliance, to prevent
foreign imperialists from making inioads
into our economy. But if you do' not
carry them out, if you fail to implement
them. if you slide back from that diiection,
we arc poing to fight you tooth and nail
and we will see that you are forced to
implement that programme. We do not sup-
port you in the uir, in a vacuum: we sup-
port you concretely on certain things that
have been committed to the public, to the
people of this country. Those things are
not socialist measures; they are broad
measures of democratic reform, mecasures
which many respectable capitalist countries
have carried out. They are not socialist
measures. but they are very necessary.

As for the jutec strihe in Calcutta and
the textile strike in Bombay, all T have to
say is that T want to counter Shri Stephen
by another question: Why throughout
these 41 days in Bombay and 33 days in
Calcutta did the Central Government—
which claims to be concerned about fore-
ign exchange earnings, exports and all
that—sit absolutely tight and rcfuse to
make any attempt to bring about a settle-
ment of the strike ?

SHRI C, M. STEPHEN : When there
was a conclusive agreement, how could
Government come in?

SHRI INDRAJIT GUPTA : I'did not
keep on interrupting him,

on President's 410
Address
SHRI C. M. STEPHEN : You ashed
a question and I replied.

SHRI INDRANT GUPTA : I will tell
him what we go! out of the Jute striké in
Calcutta,

1t is true that we Jid not measure our
achimvement in ropees, annas and  pies.
There was o principle being fought against
—that the Gevernment could pick up any
unior which is not even a recognised union,
conclude » bachdoor agreement with it
and tell all the other unions, ‘whether you
like it or nol. you have got to accept this
apreement: we will not talk you; we will
force this down yout throat’. Tt was against
this principlc that we fought for 33 days,
and in the end, we compclled the Gov-
ernment to sit with us, talk to us again
und modify that agreement. That was what
we got out of it, which was much more
than 1upees, annas, pies,

SHRI C. M STEPHEN : No modifica-
tion.

SHRI INDRAJIT GUPTA : I will edu-
cate him sometime about it. I do not think
he knows the facts.

1 have a complaint to make against the
Precident's Address. Why did they not at
least claim credit for three new records
which they have broken? They should
have been stated heie, The first record
broken is that there has beem a price rise
in one year of 26 per cent, 40 points in
the wholesale cost of living index. For
the weeks ended 19th January 1974, 26th
January 1974 and for the week ended 2nd
February 1974, figures show that there has
been an increase going on—262.8, 265.9,
269.4 and so on—of more than 40 points
in the wholesale cost of living index. It
is unprecedented, a new record which
should bave been mentioned here and
taken credit for.

The second record set up is Rs. 1,000
cross of deficit finance in a single year.
The assurance given was that deficit financ-
ing would be there, but would be round
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about Re. 100 crores, not more than that.
The figure has gone up to over Rs. 1,000

croies. It is a new record.

The third record is that there are over
Rs. 10,000 crores of rupees in circulation
in this one year. On 28th December 1973,
the figure stood at Rs. 10,094 crores,
which means an increase of 19 per cent
in one Yyear of money in circulation.
That was the money in circulation. The
bank credit target which was fixed by the
Reserve Bank of India for the entire busy
season, that is, from October to . April
was Rs. 650 ciores; and already, by the
28th December, this bank credit had gone
up to Rs. 620 crores. Whut is the policy
of the bank ciedit, 1 would like to know.
towards contributing to this inflation. In
1972-73. while bank credit to the Govern-
ment rose by 21 per cent, it rose by 28 per
cent to the commercial sector. T can
understand credit to the Government going
up. but this is the first time--I forgot to
mention that this is also a record—that
this bank credit in one year has risen by
28 per cent to the commercial sector.

I do not wish to go into the phenomenon
of price rive and all that. Mi. Jyotirmoy
Bosu has dealt with that sufficiently in
detail. But what is the net result ? The
Indira wave of two years ago has becn
replaced by a new wave, that is a wave,
an unprecedented wave. That is the wave
of demonstrations, of strihes, of bandhs,
gheraos and so0 on. The people’s anger and
suffering have burst out and ate some-
times taking very explosive forms, no
doubt, but what is the root cuuse und the
basic cause of it? That is the reality.
Why is it taking place? Please try to
think,

It is true, 1 admit, that sometimes these
outbursts may be sought to be exploited
by reactionary forces by divisive forces,
by separatist forces, communal forces
pro-imperinlist forces—we are aware
of it-—trying to use them for their
own ends, But the point is that if these
reactionary forces are getting such oppor-
tunities, it is precisely due to the Govern-
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ments  utter failure and  bankruptey.
(Interruption), Would you be proud of
your people if in a situation like this.
where prices have gone up by 26 per cent
in ont year, registered unemployment—
registered unemployment only—has gone
up in one year by 43 per cent, the national
income has gome up by 0.7 per cent and
per capita income has gone down for the
second year to below Rs. 347 per year,
where deficit financing has gone up to
over Rs, 1,000 crores, where there has
been a total fiasco—1 differ from Mr.
Stephen and say that there hay beegn a
total fiasco 1n rice procurement and the
main resistance to it has come from within
the ruling party itselt and not from other
parties—

AN HON MFMBLR : No, no.

SHRI INDRAJIT GUPTA : Whete the
total assets in one year of 101 industrial
giants has gone up by 77 per cent, where
corruption and ostentatious flaunting of
wealth has reached a new high. in such a
sitwation. in this backgionnd. would you
be proud of vour people if they just sat
down quietly and meckly and said, “No,
we would not protest; we would not say
anything™? My friend, Mi. Nahata, began
his speech by saying:

“SITHT 9T FTA FT A wfuwrs ¥ 9T T

afrfeafr & 37 1 & afas wwww g7 o

He spoke from that side, seconding the
motion, that the right of the people n
such a situation to give vent to their pro-
test is something which he considers as
sacrext. T would not be proud of my people
if they submitted to this like a floch of
sheep. People want to live. That is the
crime that they are committing and they
are fighting for the right to live. If you
refuse to admit this and if you attribute
these upheavals only to disruptive con-
spiracies of the opposition parties and
nothing eclse—this is what they say, that
certain opposition parties are creating some
disruptive mischief and that is why all
this trouble is taking place and there is
nothing else behind thip— and then if
you seek to suppress them by police or
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the military or something, then I am
af{rnid this is going to give a handle, and
is giving a handle, to these really reac-
tionary forces which should be fought,

There is much talk of democracy in
danger because of these unheavels, The
lessons of Gujarat are that elected majo-
rities in this country are ceasing to have
any political relevance. It has happened
before this in Andhra Pradesh and then
again in U.P., where they had huge elected
majorities. It is now happening in Gujarat.
What is the meaning ? You win majo-
ritics in elections. They cease ‘0 have any
political relevance if you cannot control
this menace of price inflation shortages and
food scarcities. Tt has been proved that
people’s anper can swecp away the clected
Governments which have forfeited their
confidence and betrayed their pledges. I
would ask this House to take serious note
of, disquieting factors according to me
which have emerged; they should take
note of the fact that when the Army went
to Ahmedabad it was greeted for the first
time in the history of »ur country after
Indcpendance by the people with garlands.
1akhs of people come out on the sticets
and giected them: with gailands and photo-
graphs have becn published of Army offi-
cers surrounded by people wearing gur-
lands, because the SRP aend the Folice
have becn running amuck shooting people
right and left and when the Army went
there, the Aimy did not shoot. During
the whole of its stay in the State it fired
only onc round—that too in the air. Under
the supervision of the Army certaln foed
shops and grain shops which had been
closed weie opened and the commoditics
were sold at proper rates to the peopic.
What is the reaction in the minds of the
people going to be 7 I am asking every-
body on all sides of this House, what is
going to be the reaction of the Jawan who
was always called out when there was a
communal distmibance; he is familiar with
that set-up. He is now called upon to
control the situation where people are
fighting under different circumstances. He
expects that he might have to shoot them
down, but they come out on the streets
and welcome him with garlands. Do you
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think that it is going to create a healthy
psychological impact on fhe armed forces.

On the 17th of this month Field Mar-
shal Manekshaw made a speech, reported
in the Indian Express, at the Rotary Club
of Bombay in which he has ¢learly said
that a new leadership with professivnal
competence was required to save this
country from the ruin to which it was be-
ing led by what he called political yes-men
sitting at the helm of the Government. I
am not exaggerating or saying that some-
thing is going to happen tomorrow like
that. See in which way this situation can
go. Do not think that democracy is
menaced only because some opposition
parties are trying to make capital ont of
people’s discontent. It is a factor in
some cases, I do not deny it. But you
should find out the basic cause and sce
what way they will go if it is not checked.

414

I do not wish to go into the strikes,
There are huge strikes, whether we like it
or not. Two lakhs of textile workers were
on strike in Bombay. Two and a half
lakhs of jute workers werc on strike in
Calcutta. One lakh of textile workcrs in
Tamil Nadu are on strike. Doctors and
Engineers are on strike. Is this whole
thing to be dismissed as a conspiracy of
the Jan Sangh and CPM ? Is it as
simple as that ?

Can you say that we will adopt a tough
labom policy and teach them a lesson und
the whole thing will be set right 7 We
arc not at that stage now.

Here is the report on Currency and Fi-
nance lssued by the Reserve Bank of India
for the ycar 1972-73. It is the R. B. L
and not the C. P. L.

It says :

"A situation has been craated where
the decline in production gets
immediately reflected in a rise
in prices, but the increase in
production does not result in
commensurate benefit to the con-
sumer. In some of the key com-
modities—foodgraine, edible il



* ing: which is - reflected in  Jawer
 oarket arrivals thag, is warranted

. by the, output..

" _creased as. a result of = larger
incomes accruing to. theni against

et few years. Many of their in-

. puts. like - ter'lmsers, seeds,, electri-

. chv and water are ava:lahle. at
high!y subs:d:sed prices”™..

'~ There. are thé fom:s_ which are work-
_-ing to hinder produ:tion and .sabotnge pro=

G Inﬂdcntally 1 ms.y say tha.t in
"‘.Benwf my friends on that side'of - the
- House also know it very well, a major
crisis: in Industrial prodaction- today s
caused by a terrible power famine such as
we have never seen before. This is res-
ponsible ‘for .crippling the ;
‘condly, the Government of West Benpal's
‘Jabour department has  itself  admitted
~ that much more than strikes, there huve
-been lock-out deliberat:ly imposed by the
‘employers,” ‘Thirdly, no less a parson thun
:the' Chief Minister has admitted that -due
to the infight between the wunions led hy
different factions of the Congress party
no less than Rs. 37 crores of proJuction
‘has been lost in the last one and a half
years. I do not want to rub this in, but
n'aﬁj' I ;'say : please be a Tittle sclf-critical.

’ Parasraph 7 of. the Pmidmt’a Adress,
aim sorry to say, insults the people. Tt
insults the people by equating these - agi-
-tations of ‘the peoplc with the hoardcrs
- and speculuors. "They are all lomped to-

ﬁunliﬂ!llheputdown. Is this the way
_1_0*

) ',7.3'.3

‘scefls, their, has. besn, |
ik 4 pood dulof speculmiva ‘hoard-

Today I was not surprised fo read

Woest

industiv. Se- .

the programmes which we  want.

‘called "etonomies of 'scale,

Cdo it 'Why sllow - the’
at'the problem 7. What is wom.'?homcs "o I expand 7 " They are 10 be

ris s prm ure prowdmg fuel

- AT

gan of., aw in_ m pnru-

“countgy; . at.other, times ‘they,.are ldw the
_ _;Stuva sena nres-.h:ng crude resmnal ahau—
“The holding ‘po- "vinism slogans “which are the very -anti-
. wer of the rlche.r sections: - of '

the farming community bas. in- "

thesis ‘of national unity and national in-
tegration and ilso adopting methods which
are fasclﬁwv}olent attacks, vandalism and

2 age “humillation ‘of the minorities. I am sorry
. their market products . during the °

16°say that some Cungress leaders, in order
to" promote _their petly party ends and

their own ‘poljtical ambitions are prepared

to get the help of such anti-national forces.
in
the ‘paper ﬂmt the Shiva Sena has come
to the rescuc of Mr. Naik by saying that

“Shive’ Sena was not going to import the

("11jﬁrat style of movement into Maha-
rashtra. ‘Since when have they begun to
get worried about this matter the question
is “whether all progressive forces and  all
democratic forces m this country are go-
ing 10 stand wp against this kind of pres-
sure.

T will end by saying that there is talk
of ‘relaxing controls. They want to scuttle
afl talk of ctrbing monopoly and all talk
of developing - self-reliance weeding  out
biack ‘monéy and resisting neo-colonialist
intoads into our eéconomy by devcloping
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same argument. Naturally the mill-owners
in their turn aré demanding, as a condition
for producing standecd cloth, controlled
variety of cheap cloth, hundred per cent
hike in price on the plea that the cost cf
production has gone up. These are re-
oent events. Ambassador Kaul is not the
only one who is working over-time can-
vassing for United States private culla-
boration in offshore drilling, fertilisers,
chemical, etc. These big United States
private multi-national companies will not
come here without dictating their uwn
terms and conditions. There Is alieady a
move aroot to try to get two million tonnes
of grain from the United States to cover
up the failure on the procurement front.
All this is now being tomtommed in the
name of mnutual interest of India and the
United States 1 do not know what is the
mutual interest, but T should like to hnow
what is the increased price which they
estimate we¢ will have to pay in terms of
defence evpenditue for guarding our se-
cunity  against Diego Garci. The
same gentlemen for  whose  mutuali-
ty of inteiests we are so much concerned
ate building their buase al Diego Garvia.
But we scem to be blind to all these things

Then, some advice has becn gisen by
the National Committee on Science and
Technology, a ieport, to the Government
on the question of foicign collaboration
and import of loreign technology, on what
terms and conditions, on what safeguards,
it should be allowed. T charze the Go-
vernment with suppressing that  report.
They set up such & high apex body, the
N. C. 8. T. The top scientists have made
most valuable suggestions and waracd the
country again:t the dangers of our random
sort qf indisciiminatory import of forcign
technology and all that. What is the Go-
vernment doing about it 7 They szem 1o
have shelved it. They are going ahead on
the old path.

The headquarters, the central high com-
mamnsi, of big business in this country, the
Federation of Indian Chambers of Com-
merce and Industry, is publishihg so many
brochures, bookiets and pamphiets. You
please read them. What are they demand-

1on FProsident's : A48
Address
ing? They have taken this line because
they know that the Government is weak,
that the Government is compromising end
that the Gowernment is not prepared
take a bold stand. They are putting f
ward their demands. Their first dem
is, the de-nationalisatior of coal-mines.
The production has gone up after nationa
lisation. But there is a iotal mess owe
the distribution where it is being sabotage
They want de-nationalisation of coal-mines

29s

b Y

Then, their other demands are: higher
procurement prices, no  credit squeeze—
what kind of credit squeeze is thers I
showed you earlier—scrap the public dis-
tribution system, that is, the people should
be made to rely on the open market and
get soft loans from Western agencies.

This is the line which the FICCI is tuk-
ing. You please read their publications.
They are emboldened to take this line
because they know that the Government is
weak and will surrender on many points.
This adds up to more profiteering and
more accumulation of bluck money. I
want to know what is the Government’s
reaction, Why is no action taken even
now for demonetisation which 18 the only
way out as far as black money is con-
ceined ? The tulk of black monev ean
be squeezed out.

Why is there no democratic  industrial
relations palicy being worked out ? It is
being talked about for the last two years.
You want cooperation of the organised
working class, Let us have a democratic
industrial relations policy. Let not Mr.
Stephen’s organisation stand in the wuy
every time.

Finally, I would say that the President’s
Address is an abuse by the Government
of the high moral authority of the Fresi-
dent by putting into his mouth many
things which do not conform (o what the
President himself has been publicly saying
on many occasions, specially reganding
black-macketeers, hoarders, prices and
corruption. So, I say, it is better to give
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I B gL g W wghaad @ wmr §
& fronft mifet @ frdewr wom g
§ " & R w1, Afem & W W owr
wm W s gare o o wwfe W

gl o ag&

SHRI SYED AHMED AGA. (Baramula):
Mr. Chairman, Sir, the President's Address
mentions most of the problems that con-
front us. The demonstration that was done
on the day when the President aduressed
both Houses was unfortunate. Notwith-
standing, we heard the Address with in-
terest. We find that be did mention most
of the problems that we are facing, For
example, he did mention prominently the
rise in price; there is scaricity. The black-
marketeers are there; the hoarders are
there. We bave to find a solution We
are not only to talk about it 1:n the air.
The solution is that the production should
increase and, more particularly, the pro.
duction of essentials. I would suggest that
the Government, in this respect, should
also try to see that the production of essen-
tials must receive proper and more atten-
tion. For example, let me cite the case
of standard cloth. If there are persons who
do not want to produce more standard
cloth and they are dictating terms with
regard to the standard cloth, why cannot
the Government take over the sick mills
and produce the standard cloth itself ?
At the same time, we must see that essen-
tials which arc needed by the common
men and by the lowest strata of the so-
ciety, should have it through the public dis-
tribution system. 1 am not recommending
public distribution system for all items,
but I am only suggesting that there must
be pubic distribution system for all these
items which are needed by the poorer men
and by the people in the lower income
group,

17.60 hrs,

I cannot also understand the procure-
ment methods that are being adopted now.
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holding back purpose. Secondly, what-
ever marketable surplus goes to the millers
they hand over omly a portion of it to
the Govenremnt for distribution and keep
the balance with themselves. Thercfore,
the method of procurcment needs a little
more re-thinking to be put on proper lines
80 that the foodgrains really reach the
people,

Again, why should coarse grain also
not come more and more under the con-
trol of Government 7 I would like to
make small suggestion in this respect;
do know (to what extent it can be
anyhow, it is for Government

one
not

:

FEBRUARY 25, 1974 on President's Address 428

Having said so much in regard to rise
. 1 prices and scarcity, ] now come to the
guestion of strikes and lock-puts which are

these days. 1 can understand strizes by
labour and working class people, but we
are having even strike by doctors. ‘his
has affected mainly the lower strata of
population. I could understand their strike
for a few days as a symbolic or token
strike just to draw the attention of the
Government to their demands so that they
may receive attention at the hands of
Government. But the strike of the doctors
now has gone on for too Jong
anrd it has gone too far. It s
the poorer sections who are affected by it,
and these doctors are holding the entire
section of these people to ransom. I know
that Dr. Karan Singh has been trying to
accommodate them, and in fact, he has
gone a few steps ahead, and if the doc-
tors would only start a dialogue with Dr
Karan Singh, perhaps they may receive
more sympathetic consideration. But [
do not understand their continued strike
and their remaining adamant on the strike.
I would advise them to come back to
their jobs and serve the people for whom
they are meant. Theres is one of the nob-
lest professions, and therefore, they must
not think of money; they must come back
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so many things here. They  have
perhaps even been trying to help
certain reactionary parties in the

elections, They bave been trying to do
30 many things here. I feel that the coun-
try must be on gnard against these forces.
It must see through this game and remain
united and sce that the leadership that is
taking them from one success to another
is strengthened more and more.

I would like to recite a verse here :

oIy HESW g1 A&l gAY ¥ am gey |
feea qur oz v @ afes anm o

by el n® Fab 5 g (S a3e
i Jale 2 Lod & Oligh x5

T feel confident that the India Govern-
ment will face all these troubles and will
emerge successfully and lead the nation
from success tO success.

I have one or {wo more points to make.
At the moment, there is much anxiety
caused because of the M! crisn. We have
to sce that we depend less and less eon
imported oil. We must also tap hydro-
electric power and other sources of energy
of our own.

In this connection, I have a suggestion
to make in regard to the northern region,
more particularly my State. They have
been talking about the Salal and Kistwar
Hydroelectric projects, This has been go-
ing on for decades, but nothing is happen-
ing. They should go about it quickly. We
are more advérsely affected by the oil
crisis, becavse we have to carry our goods
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over a long distance in petrol vehicles in
these days of petrol scarcity. Therefore,
our transport has become more difficult.

Now I wounld like to say one think about
the Islamic Summit st Lahore. 1 think
it has a great achievement to ita credit
in that it has been able to cnable Bangla
Desh to attend it. This will mean morma-
lisation of relations between Bangladesh and
Pakistan and in the sub-continent. But I
have one fear and I would like to draw
the attention of the House to it. If this
Ydamic Summit was meant to extend sup-
port to the Arabs in West Asia, I can un-
derstand it. It is a very good thing. If it
is a fight for the Palestinian people to vn-
able them to go back to their own ateas,
1 think it serves a good cause. We have
already been extending our support to that.
India has been in the forefront in that res-
pect. But if this Summit is also meant to
procure oil for their war machinery, I
think we should be alert and careful.
hope I am wrong, but I express my fear
on this score. At the time West Asia was
fighting Isracl, Pakistan did not go to their
help. Pakistan went to Iran. At that
time, we did much more to assist the
Arabs. Anyway, I voice my fear on this
account and would like to caution the
House not to be complacent about this.

The US and UK are establishing a base
in the Indian Ocean. This has come par-
ticularly at a time when there was a dec-
laration that there is no big power rivalry,
So far as the USSR is concerned in the
Indian Ocean, the USSR has no base in
this area and it does not want to have
one; it wants peace in this area because
peace helps its development. It is only
the imperialist countries which want base
in this area. Therefore, we will have to
pay a little more attemtion 10 this. A
mere protest will not do. We will have to
take some more concrete steps by which
we can try to see that the Indian Ocean
remaing an ocean of peace, The united
Kingdom says our plea is un-
realistic, but T think we should not ge by
what the United Kingdom says, or by what
the United States says, that they have
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a right to enfer the seas because they do

Therefore, I would say, why we cannot
take steps towards this Asian collective

g

see at the same time

nonc. We must see that the concept of
Asian  collective security receives more
attention than at present.

. With ';m words, I support the Mo-
tion of ks on the President’s Address
that was given in the Central Hall.

SHRI P G MAVAT ANKAR (Ahmeda
bad) : Mr Chairman, Sir, when I am
rising to participate in this debate on the
Motion of Thanks to the President's Add-
ress, my heart 1» full with sorrow and
anguish Equally T am agitated over
number of issues, problems and challenges
with which the entire Indian people all
over the country are confronted,

Sir, 1t is from this angle that I feel
terribly disappointed when I look at the
Address, read it and re-read it,~not that
it is worth reading again—because it is
very dull, it is very disappointing. It 1s
a drab Address and & dull Address
T am sorry that this 18 a dull
and drab  Address whereas a lot
of energy and a lot of research and an
intelligent planning have to go mnto the
President's Address, becanse we know who
drafts it and who reads it It 1, thereforc
all the more distressing to see that the Presi-
dent, the highest man in the land. should
have been asked to utter s0 many meaning-
:;;gmd dull words sigmfying almost no-
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Mr. Chairman, Sir, I know that the time
at my disposal is very, very limited, and
therefore, 1 shall not dwell at length, not
even in & cursory manner, on & variety
of topics mentioned in the Presidont's
Address. May I say that I have already
moved as many as 46 amendments to the
Motion of Thanks thereby trying to reflect
what 1 feel on the various aspects of the
issues and problems before us m this
august House

Sir, I was telling you that this Address
is dull and drab becaunse it does not reflect
truly and fully the state of the Union. The
state of the Union today 1s terribly dis-
turbed and 1s 1n  great Apony Every
Indian and India as a whole, to a man,
is in great anguish, in great difficulty and
i great distress. But mowhere m  this
Address do we find this distress, these diffi-
culties reflected in a true and meaninpful
style

Sir, the Address 18 depressingly prosaic
in uts style; 1t hardly tell. anything in terms
of what the (;overnment actually wants to
do Tt only narrates in a very ordmnary,
descriptive style, what the Prime Mimster
has done by wisiting this country or that
country o1 discussing with this man or that
man however dignified that individual muy
be But 1t does not touch the basi issues,
and 1t 1s surpiisimg just as it 15 angering to
sce thit the Address of the Piesident refers
in greiter details to the umons aspects of
foreign poliy rather than to the several
impoitant aspects of domestic policy No
country’s foreign policy can ever succeed
if that country's domestic policy 15 n
terrible disatry n terrible disturbance and
m terrible doldrums

One should see what 15 happing in the
country as a whole and then compare the
President’s Address. Here is the Presi-
dent's Address telling us in unnecessary de-
tail, in as many as 18 paragraphs, what
the Prnme Minister did or what the Pre-
sident did, whom they met and so on.
Ordinary, common man in this country is
not interested in what the President or the
Prime Mimster did abroad; he is more
interested in what is bapping to him, to
his problems have and now at home From
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these angles, I feel that the President's

Address is no worth considering as inspir-
ing or even challenging.
lﬂummhﬂnmdﬂdhoﬂhn

only four lines to say
long Address. What is I:appemns Guja-
rat is not street violence. There may be
some street violence but by and large it has
peen the reaction of a desperate and tor-
tured people against police atrocities,
local police, State reserve police and Cent-
ral Reserve Police and Border Security Fo-
rcc, against countless citizens of Ahmeda-
bad and Gujarat. In all humility 1 can
say that the people of Gujarat are known
for their understanding, reasonableness and
for their understanding, reasonableness and
not given to street violence. That is why
1 am sorry to find in fact I feel humiliated
that there 15 no mention of the historic
events that have happened in  Gujarat
dwing the Jast two months. Why this
complacency and indifferent attitude to a
section of the people of India who are do-
ing certain things which touch the very
foundations of democracy? There was a
popular upsurge; it was unguided; it was
spontaneous. No party is involved in it
in the sense of initiating the movement.
But it is true that all parties are now invol-
ved, though they played only a second-
ary role. The students, the social work-
ers, teachers and professors, engineers and
doctors, bank. employees and sarvodaya
workers, practically every section of
the community, all of them were there.
It will be surprising if political parties in
any democracy did not fish in such troubled
waters. But who created these troubled
waters ? Who is responsible for this atmos-
phere of corruption, of debasing democratic
values and principles ? I feel that this
Address is incomplete because it hardly
mentions the historic events that we wit-
nessed in Ahemdabad and Gujarat.

I may again say in afl humility that we
in Ahemedabad and Gujarat feel, and
perhaps rightly so, that we belong in a
special sense to the land of Mahatma Gan.
dhi, Of course Gandhi belongs to the
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whole country, may to the whole world and
to eternity too, in a sense. Yet, in a special
sense, weo belong to the land of Mahatma
Gandhi and we have therefore a special
responsibility. It was a popular movement
against corruption and rising prices and
police atrocities and all kinds of torture
let loose by the State machinery, police
machinery, We have to see to it that it
is done in a non-violent, non-partisan de-
cent, democratic and civil manner.

We have been trying to do it and we
are sure, in the end we will succeed in do-
ing it. I do not want to take the time of
the House, nor have I enough time at my
disposal to go into the various details,

MR. CHAIRMAN : Hon. Member can
speak up to 530 p.m. when the Half
an Hour Discussion will be taken up.

SHRI P. G. MAVALANKAR : I hope
will be given a few minutes more, if I
cannot finish by 5.30 p.m, Sir, you
know that normally I do not speak at
length on various matters. But it is a
serious matter.

Today I want to speak on this gram crisis
in Abmedabad and Gujurat because I
want this august House to know in a rea-
listic manner as to what has been happen-
ing there. Newspapers are not being able to
report adequately and fully what is
happening in Ahmedabad and Gujarat. It
is not properly and adequately re-layed on
the All India Radio., In fact, during the
thick of the movement the press and the
radio were also strangled by the then
Ministry to see to it that the peoples’ anger
and peoples’ movement were not properly
reflected in the columns of the newspapers,
and broadcasts un the wireless of the All
India Radio.

As I was saying, this movement which
started on the 10th of January was sponta-
neous. It was basically against corruption.
It was also agninst the high-rising prices
but it was mostly against corruption, be-
cause the people of Ahmedabad and Guja-
rat know that rising prices in a way is a
national phenomenon. In fact, several
friends on the government side always say
that it is an internatienal phenomenon.
Anyway, the people of Gujarat discovered
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that the phenomenon of rising prices is
there because it is product of the corrup-
tion of the Mihistry.

We in Gujarat have beest claimiing for
many years that on the whole we are a
clear State, that we have no cgrruption, no
bribery, mo mepetism by and large in our
admitdstration, in our Ministry. Ever
against the previous Ministries there were
charges but they were of other types. There
were no charges of financial corruption
against the previous Ministries. For the
first tiwe in Ahmedabad and Gujarat when
we found that corruption, a thing which
we hardly knew, had become¢ rampant, so
much so that it led to tremendous rise in
prices of all foodstuffs, of wheat, bajra,
rice, coarse grains, edible oils, kerosene, in
fact every conceivable commodity of daily
consumption, the students revolted. May
1 say as a professor that I feel extremely
proud of the fact that the students and pro-
fessors of this country—because Cujarat
is a part and parcel of India—the intellec-
tuals and intelligentsia came out in the
open before it was too late to lead a popu-
lar movément against the corrupt and dis-
credited Government They  have been
demanding on behalf of the entire people
of this country that governmerts and
leaders must get rid of corruption, get rid
of nepetism, bad government, immoral rule,
unethical principles, which have been prac-
tised so long, shamelessly and nakedly,
without any parallel in the political life of
our state. So, the agitation was against the
highly corrupt and almost totally discredit-
ed government, headed by Shri Chimar-
bhai Patel. When this Ministry came to
power, some of us had gone to the Gov-
ernor, Shri Vishwanathan in a walking
march in Ahmedabad. In fact, I had the
privilege of leading this procession of 3,000
to 4,000 people—and told the QGovernor
at that time that we wanted this Govern-
mert to go. because we felt that the ruling
Cougress had lost the confidence of the
peaple. We said this because when we
were in difficulties, in a period of drought,
they were shamelessly fighting against each-
other among themselves, for their narrow

lives of the penple
Gujarat.

The most tragic point is the way the
Cioveinment used the State machinery at
s disposal against political opponents. In
no State which talks of a democratic gov-
ernment have we seen the Government
mercilessly dealing with the people with all
kinds of violence that is available at the
disposal of the State. Moreover, the Main-
tenance of Internal Security Act was used
ruthlessly against all sorts of people.

Tt was a twisting of MISA. It was the
maintenance of the Congresws rule rather
than the maintenance of imternal security !
Professors were arrested; students were
arrested. They did not arrest hoarders and
blach-marketeers. They did not anest the
people who were unsocial. They arrested
the people who were preaching resistance
in the open: Fight this corrupt Govern-
ment, discredited Government.

It was for the first time that the entire
State machinery was used and pittcd agaiost
political opponents . . . .

MR. CHAIRMAN : You try to conclude
by 5.30. There is the Half-an-Hour Dis-
cussion at 5.30.

SHRI P. G. MAVALANKAR : Let me
continue tomorrow.

MR. CHAIRMAN: It is very difficult.
There is a tight schedule. Y have already
given you 15 minutes. You try to finish

SHRI P. G. MAVALANKAR: The police

atrocities were unprecedented. Not even in
the worst British days, the police had acted
in a manner in which they acted in Ahme-

Abhmedabad ard.
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Janvary snd February The police broke
and went into hundreds of homes of count-
less innocent people, opened up bolted
Jdoors with bayonets and meruilestly torwred
the people, even old people, women and
children The police did not spare ary-
one.

Then, the army came When the army
came, the people of Ahmedabad had a
umique sense and also, mn a sense, it 15 a
pont worth-noing 1n terms of anxious
implications 1t has got The people of
Ahmedabad disarmed the army' The army
was garlanded by hundreds of citizens Not
only that An Arti1 was performed by
young girls and women wherever the army
went 1 want this House to know one in-
teiesting thing  As soor as the army was
talled in the people of Ahmedubad gave a
new slogan and wrote it on the walls of
Ahmedubad They sasd We do not want
to fight with you It 1s the State police
which was fighting against ;s We are not
against you We want food Instead of
food, we are bcing given bullets We are
being tortwed , we are being tear-gassed ,
we are bemng lathi-charged, we are being
ricicilesslv beaten”

This was the slogan
“STTT FATTT WATT R AT AT &y

moEETer wy g

R I TATR gWET UL FT AY gwTer
CEEE CU i

If meant “If you shoot us, our blood

will go nto the streets But if you give
us rolt, you will become our blood bro-
ther” So, the army said, “We have noth-
ing against you” This 18 how the army
was completely disarmed This s what
happened

As 1 was saying earlier, enough of des-
tiuction was done Nearly hundied inno-
cent people have died There has been
such debasing of democratic values,
principles and practices There has been a
complete deterioration in political and par-
lwamentary way of Wfe The Chaimanbha:
Patel Ministry was born in sin and was
thriving on sm. It has ultimately gone the
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way the sinners go! We are very happy
that it has gone We do rot want to step
there. We feel that the entirc Assembly
of 160 MLAs and more particularly the
ruling 140 MLAs have lost their creditebility
in the eyes of the people of Ahmedabad
and of other places m Gujarat,

MR CHAIRMAN. You may continue
tomorrow

We now take up the Half-An-Hom Dis-
cussion Shn Vayalar Ravi

1729 hrs
HAL F AN-HOUR DISCUSSION

ELECTRIFICATION OF ERNAKUIAM [RI-
VANDRJUM RAILWAY TINI

SHRI VA¥ALAR RAVI (Chirayinkil) :
Cnairman  Sir 1 have taken the floor of
ttus House to draw the attention of the
CGovernment to the necessity of electnifying
the Frnahulam-Trivandrum railway line and
eren upto Mungalore hne

In reply to my Question, the hon
Minister, Mr Qureshi, has been forced to
sign an answer which 1» usually given by
the Master, the so-called Raillway Board, in
4n evasive way

He says

‘Due to low density of traffic and the
heavy capital investment required,
the clectnification of Ernahulam-
Trivandrum  section 1 not con-
sidered economically justifisd in
preference to trunk routes "

I do not know wherefrom the Minister
pol the information Of course, his ofhcials
urting in the Railway Board might have
supplied him or be may have taken out
from some kind of a 1eport from some-
where In this connection I would like to
mention, before coming to the subject, how
they answer questtons, how they mislead
Parliament, how they evade and give untrue
answers to the House I shall give one
evample about which I have talked to him



